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INTRODUCTION 

I, the Chairman, Committee on Public Undertakings having 
been authorised by the Committee to present the Report on their 
behalf, present this Fifty-first Report on the India Tourism Deve-
lopment Corporation Ltd., New Delhi. 

2. This Report is based on the examination of the working of the 
India Tourism Development Corporation Limited, upto the year 
ending 31st March, 1973. 

3. The Committtee took evidence of the representatives of the 
India Tourism Development Corporation Limiteci. on the 8th and 
9th November, 1973, and those of the Ministry of Tourism and Civil 
AViation on the 11th and 12th December, 1973. 

4. The Committee on Public Undertakings considered and finalis-
ed the Report at their sitting held on the 23rd April, 1974. 

5. The Committee wish to express their thanks to the Ministry 
of Tourism and Civil Aviation and the India Tourism Development 
Corporation for placing before them the material and information 
they wanted in connection with the examination of the working of 
the India Tourism Development Corporation Limited. The Com-
mittee wish to thank in particular the representatives of the Min-
istry and the Unci.ertaking who gave evidence and placed their con-
sidered views before the Committee. 

NEW DELHI; 
April 25, 1974. 

Vaisakha 5, 1896 (S). 

SUBHADRA JOSHI, 
C'hairman, 

Committee on Public Undertakings. 

(vii) 
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INTRODUCTORY 

A. Background 

Importance of Tourism as a foreign exchange earner and alse) 
as one of the means for national integration are widely recognised. 

1.2. With a view to devel0.ping tourism in the country the Gov-
ernment of India, in the Department of Tourism established three-
separate companies during the year 1964-65 under the provisions of 
the Companies Act, 1956. The India Tourism Transport Under-
taking Ltd. was incorporated on the 1st December, 1964 with an 
authorised capital of Rs. 19 lakhs to provide transport facilities to. 
tourists. On the 21st January, 1965, the Inltia Tourism Hotel Cor-
poration Ltd. was incorporated with an authorised capital amount-
ing to Rs. 400 lakhs. Its main function was to construct and manage 
hotels in the public sector. Subsequently, this Company was reo-
named as 'Hotel Corporation of India Ltd.' The India Tourism 
Corporation Ltd. was incorporatec\ on the 31st Ma~h, 1965 with 
authorised capital of Rs. 50 lakhs with a view mainly to producing 
materials for tourist publicity. 

1.3. On the basis of the experience gained, the Government, 
however, subsequently thought that it would ensure better coordi-
nation as also saving in expenditure if the three corporations were 
merged into one. Accordingly, the Hotel Corporation of IncUa 
Ltd. and the India Tourism Transport Undertaking Limited were 
dissolved ann merged into India Tourism Corporation Ltd. This 
Company was renamed as "India Tourism Development Corporation 
Ltd." It started functioning with effect from 1st October, 1966 for 
the purpose of developing and promoting tourism in India. The 
authoriseci: capital of the unified Corparation is Rs. 30 crores as on 
27th December, 1973. 

B. Objectives 
1.4. The main objects and those incidental or ancillary thereto 

to be achieved by the Corporation have been laid down in detail 
under Clause III of the Memorandum and Articles of Association 
of lncl'ia Tourism Development Corporation Ltd. Broadly the 
objects and functions of the Corporation fall under the following 
five categories:- -

(i) Taking over and management of existing hotels and cons-
truction, maintenance and management of hotels, res-
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taurants, tourist bungalows, guest houses, and other 
places for the purpose of stay of tourists. 

(ii) Production, distribution and sale of tourist publicity 
material. 

(iii) Provision of transport facilities, for tourists by all modes 
of transport. 

(iv) Provision of entertainment for tourists by way of cul-
tural shows, dances, musiC, concerts, film shows, sports 
and games, sound and light shows etc. 

(v) Provision of shopping facilities to tourists and manage-
ment of shops, bazars, emporia and other places for sell-
ing travel requisites and other articles of tourist interest. 

1.5. The working of the Corporation was examined earlier by 
the Committee on Public Undertakings in their Seventieth Report 
which was presented to Lok Babha on the 30th April, 1970. The 
Sixth Report (Fifth Lok Sabha) of the Committee on the action 
taken by Government on the recommendations contained on that 
Report was Presented to Parliament on 17th December, 1971. 



n 
PLAN PROGRAMMES 

A. Fourth Five Year Plan Programmes 

2.1. To carry out the programmes of the Corporation, a provision 
of Rs. 12.77 crores had been made during the Fourth Five Year Plan 
period. It was stated that as many as seven schemes originally in-
cluded in the Fourth Plan was postponed to the Fifth Five Year 
Plan. The· names of the projects postponed given below:-

1. Goa (Hotel/Cottages) 
2. Hotel at Jaipur 
3. Motel at Siliguri 
4. Expansion of Travellers' Lodge at Bhubaneshwar 
5. Expansion of Travellers' Lodge at Madurai 
6. Expansion of Travellers' Lodge at Bodhgaya 
7. Expansion of Travellers' Lodge at Kulu 

2.2. The reasons for not implementing these schemes were stated 
to be: - (i) the Goa Cottages scheme for which a provision of Rs. 30 
lakhs had been includert' in the 4th Plan, was not taken up because 
the development of Goa beach was to be examined by a team of 
UNDP experts. The ITDC did not want to undertake the work 
without getting the benefit of the report of the experts who were 
going into the whole question of the development of tourism in Goa. 
(ii) In the original 4th Five-Year Plan of the Corporation a provision 
of Rs. 75lakhs was included for the construction of a hotel at Jaipur. 
Keeping in view the efforts of the private sector for augmenting 
hotel accommoct!ation at Jaipur, the proposal to construct a hotel at 
J aipur was not pursued during the 4th Plan period. 

Howev~r, during the 5th Plall of the Corporation a provision of 
Rs. 135.00 lakhs has Deen made for the construction of a l00-room 
motel. 

The project would be taken up after its economic viability is 
established. 

(iii) A provision of as. 25 lakhs was made for setting Up a SO-
room motel at Siliguri. A preliminary assessment, however, indi-
cated that this type of tourist accommoo:ation was not really a press-

a 
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ing need at present. There was also some difficulty about the allot-
ment of a suitable site by the Government of West Bengal. 

(iv) At Bhubaneshwar, the Travellers' ledge was to be expand-
ed by addition of 20 rooms at a cost of Rs. 15 lakhs. This scheme had 
been approved by the Board of Directors of the ITDC but the Cor-
poration utilised its resources for other schemes which were actual1:9' 
in hand. It was decided to take up this scheme in the Fifth Plan. 

(v) The expansion of travellers' lodges at Madurai and Kulu were 
not thought to be essential schemes and were thus postponed to the 
next Plan. 

(vi) The expansion of travellers lodge at Bodbgaya was post-
poned .pecause a Master Plan was being prepared for the develop-
ment of the area. The project would be taken up only after the 
Master Plan was finalised. 

2.3. The Committee were informed that the ITDC would be in-
curring an expenditure amounting to about Rs. 12.78 crores on their 
scheme during the Fourth Plan against Rs. 12.77 crores allocated 
for the Plan period. A statement showing the original allocation 
and revised allocation based on mid-term .appraisal, estimated cost 
and likely expenditure to be incurred on various schemes of the 
ITDC during the Fourth Plan is at Appendix I. The Statement in-
dicates that:-

(a) No provision was made in the original 4th Plan and its 
mid-term appraisal for (i) conversion of Lalit Mahal 
Palace, Mysore into a Hotel at an estimated cost of Rs. 8 
lakhs (ii) setting up a Hotel at Patna at an estimated cost 
of Rs. 43.00 lakhs. 

(b) No provision was made in the original 4th Plan but in 
Mid-tenn appraisal, allocation of Rs. 27.00 lakhs was made 
for renovation of Travellers' Lodge and Restaurant at 
Khajuraho. The estimated cost of this Project was 
Rs. 31.45 lakhs. 

(c) There was perceptible increase in the total estimated ex-
penditure during the 4th Plan Period as against the origi-
nal allocation in the plan some schemes e.g. 

• (i) Bangalore Hotel . 
(ii) Dum Dum Hotel . 
(iii) Kovalam Hotel and Cottages 
(iv) Jammu Hotel 

Percentage increased 

9S percent 
7S percent 

170 percent 
7 
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(d) There was shortfall in several important plan projects. 
For example, a provision of Rs. 30.00 lakhs was made for 
Goa Hotel but no expenditure is likely to be incurred dur-
ing the Plan. The original aUocation of Rs. 100.00 lakhs 
for Aurangabad Hotel was reduced to Rs· 70 lakhs in the 
Mid-term appraisal. As against this reduced allocation, 
only an expenditure of Rs. 29 lakhs is expected to be in-
curred during the Plan. 

(e) The IDTC would be fully utilising the plan allocation 
while some projects meant for implementation during this 
period were being postponed. 

2.4. The Committee were further informed that alternate projects 
according to needs were taken up. The Committee desired to know 
whther any physical and financial targets were fixed for the purpose 
and if physical targets were fixed how was it that the entire amount 
was spent even without the ph~ical targets being adhered to. 
Elucidatine the point, the Secretary of the Ministry of Tourism 
and Civil Aviation stated:-

'''Certainly there may be schemes on which a certain amount 
was estimated originally and they might have exceeded 
the estimated cost ........ But it is not as if there has 'been 
a shortfall. Admittedly, ITDC at one stage, when the 
Fourth Plan was formulated, might have said that they 
intended setting up a motel here or a travellers' lodge 
there-at that stage, it would have appeared to them to be 
a place which needed attentioIt .put no closer examination, 
they might have found that it was not needed there and 
it was needed elsewhere in preference." 

2·5. The representative of t~e Ministry added that:-

"When the Fourth Plan was formulated ITDC was not a very 
old organisation and I am afraid no other department or 
Corporation, at the beginning of the Fourth Plan, would 
have been able to give correct and right schemes with 
complete costs, estimates and locations." 

B. Schemes for Fifth Five Year Plan 

2.6. With a view to generating larger volume of tourism in the 
country and to encourage domestic toursim, a provision of Rs. 113 
crores has been made in the Fifth Five Year Plan. This amount has 
been split up for development scheme as follows:-

Rs. 78 crores in the Central Sector; 
Rs. 32 crores in the State Plans;' and 
Rs. 3 crores for the Plans of the Union Territories. 
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The share of I,TDC in the Central plan is envisaged as Rs. 34 
crores. 

2.7. It was stated during evidence that the accent during the 
5th plan was largely on increasing the accommodation for which 
Rs. 30.35 crores had been provided. The following main schemes 
concerning accommodation have been included in the 5th Plan of 
ITDC: 

(a) Six Hotels. These will be at New Delhi, Goa, Mysore, 
Puri, Kovalam, Madras. 

(b) Twenty-nine Motels. These will be at Agra, Jaipur, 
Ranchi, SUiguri, Chandigarh, U.P. Hill areas, Pondi~ 
cherry, Ahmedabad, Nagarjunasagar, Kanya Kumari, 
Phalgam and Amritsar, etc. 

(c) Cottages at Kovalam (Extension) Mahabalipuram and Goa. 

(d) Travellers lodges <including extension of the existing 
ones) at Bhubaneshwar, Kulu, Manali, Bodh Gaya, 
Ku'Shingar. 

2.8. The other important schemes included in the Fifth Plan 
were:-

(a) Beach and mountain resort areas like expansion of 
Kovalam Project, development of Goa beach, Gulmarg, 
Kulu, Manali, and U.P. hill areas for which a sum of 
Rs. 8 crores has been set aside; 

(b) Development of places of cultural importance which 
will cost Rs. 3 crores j 

(c) Development of wild-life costing Rs. 2 croreSj 

(d) Publicity and promotion of tourism at a cost of Rs. 5 
crores. 

(e) Establishment of a training institute of tourism costing 
Rs. 2.3 crores. 

At the time of factual vertiftcation the ITDC intimated the details of 
schemes included in the Fifth Plan as finalised. These are given in 
Appendix V. 
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2.9. The Committee regret to note that as many as seven schemes 
of ITDC induded in the Fourth Plan, viz. Hotel Projects for Goa, 
Jaipur, Motel at SiH'iguri and Expansion of Travellers Lodges at 
Bubaneshwar. Madurai, Bodh Gaya and KuIu, had to be postponed 
to the Fifth Five Year Pian because a closer scrutiny thereof reveal-
ed that some of them were not essential. The Committee take a serio 
ous view of indusion of schemes in the Plan without adequate scru· 
tiny of plans and priorities. The Committee are surprised to find 
that clear physical targets were not iaid for watching the implemen-
tation of the schemes. The Committee find that in spite of seven of 
the schemes having been postponed to Fifth Plan the entire alloca-
tion for the 4th Plan has been expanded. The Committee recommend 
that Government should ensure that only such schemes of approved 
priorities are included in the Plans for which all the relevant details 
including estimates of cost have been worked out in advance. The 
Committee also rewmmend that wherever schemes not included in 
the approved Plan are allowed to be executed. The matter should be 
suitably brought to the notice of Parliament with precise reasons for 
the change. This may be done by making a specific mention of this 
with supporting details in the Annual Report of the Ministry and the 
Budget documents. 

2.10. Now that Imc has gained sufficient expe.rience in the field 
over the years, the Committee stress that Government/ITDC should 
work out details of the schemes, determine their inter se priorities 
so that these are taken up for execution to get the best results out of 
the investments. 



In 
ACCOMMODATION FOR TOURISTS 

A. Hotels 

3.1. At present there are 188 hotels in the approved list of the De.. 
partment of Tourism with a total capacity of 11,902 rooms as indi-
cated below: 

No. of Rooms 
Hotels 

ITDC . IZ 1573 

Railway Hotels 2 S4 
State Corporation Hotels 4 88 

Private Sector 170 10187 

188 1I90Z ----
3.2. The India Tourism Development Corporation is at present 

managing twelve hotels in the country. These are: 

(I) Ashoka Hotei, New Delhi (s Star Deluxe) 

(b) Ianpath Hotel, New Delhi (3 Star) 

(c) Raniit Hotel, New Delhi (2 Star) 

(d) Lodhi Hotel, New Delhi (:z Star) 

(e) Akbar Hotel, New Delhi (to be classified) 

(0 Hott'l Ashoka, Bangalore (0 be classified) 

Date of 
commissioning 

*30-10-1956 486 rQOmB 

*1-4-1964 214 rooms 

*7-II-196S :zoo rooms 

*IS-!H96S 200 rooms 

27-1-1972 163 rooms 

1-5-1971 91 rooms 

(g) Laxmi Vilas Place Hotel, U~aipur (taken over from Deptt. 
of Tourism) ( to be classified) . . . . 1-1-1969 34 rooms 

(h) Aurtlngabad Hotel. Aurangabad (taken over from Railways) 
(2 Star) 1-10-1972 23 room~ 

(i) Qutab Hotel 4-Il-1973 48 rooms 

(j) Khajuraho Hotel . Io-U-1972 48 rooms 

(k) Kun.lam Palace Hotel Oct. '70 16 rooms 

(I) Varanasi -13- So rooms 

Total IS73 rooms 

*Taken over by I.T.D.C. in March, 1970. 

8 
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3.3. The Corporatioh offers in all 1719 room. for thetouriltsJn ita 

vartou unitt! ifteluding motels and travellers' lodges. This comes to 
about 1. per cent of the total approved tourist accommodation avail-
.able in the country and the remaining 86 per cent is controlled b1 ihe 
private sector. 
(i) Occupancy 

3.4. During the period from 1970-71 to 1973-74 the percentage of 
room occupancy of the major hotels run by I.T.D.C: has been as indi-
-cated below: ------

Name of Hotel 1970-71 li11-72 1972-73 1973-7. 
Per C,nt Per Clnt Per em, PIT em' 

I. Ashob Hotel, New Delhi 67 6! 69 71 
2. Ashoka, 8aDpIore • 7. 87 89 
3· Akbar, New Delhi 43 74 III 
4· Janpath, New Delhi 91 8S 81 83 ,. Ranjit, New Delhi 64 68 64 S2 
·6. Lodhi, New Delhi 72 71 73 69 
7· Auranpbad Hotel 78 60 
'8. Lami Vilaa Palace Hotel • 45 40 42 24 
9· Khajuraho 27 

10. Varanasi 2S 
u. Kovalam Grove 26 
12. Qutab 31 

3.5. Explaining the reasons for this decline in room occupancy 
Government stated that a good deal oil renovation wal going on and 
a large number of rooms were not available for being rented out. 
'The Committee, were, however, informed during evidence that the 
I.T.D.C. set up a Mar,lteting Division and strenuous effo;ts were being 
made to sell their rooms. It was also stated that the ITDC had been 
concentrating on renovation of the hotels in order to improve their 
occupancy. Government now. expect that measures like publicity, 
introduction of group tariff, new faciUties like restaurants, air-condi-
tioning etc. already taken/initiated help in improving the occupancy 
ratio in future. 

3.6. The Committee understand that the Oberai Inter-Continental 
had an occupancy of 91 per cent during the first quarter of the finan-
cial year 1973-74. In Imperial Hotel, the occupancy was 64.1 per cent 
last year and this year it was 72 per cent. In Hotel Diplomat, the 
occupancy was 57 per cent last year and 53 per cent this year. In 
the case of Claridges Hotel, it was 95 per cent in the first quarter and 
83 per cent in the 2nd quarter of 1973. 

3.7. In a note furnished after evidence it was stated by Govern-
ment that occupanCy of a hotel was a composite reault ot int«actioD 

531 LS-2. 
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01 many factors ~lke tariff, image ~ tbe h~el, ,.reputation for offering 
quality 'Service, competition from other hotels, lo~ation. of tbe hotel, 
tourist i~portance of the place, sales promotion .effOfts, freign ~ollabo. 
ration arrangements. It was, therefore, not possible .to $ttribute the 
occupancy to one single fact alone like renovation. 

3.8. The Committee note the decline in the rate of occupancy in 
almost all the hotels mana,e" by the I.T.D.C: from 1970-71 'upto· 
1972-73. 

The main reason advanced by the Management of the ITDC for 
this downward'trend in occupancy ratio from 1970·71 to 1972-73 was 
nOD-availability of hotel rooms on account of renovation. The Com· 
mittee do not see any reason why the Corporation should tmdertake 
extensive renovation of all its hotels simultaneously, The Corpora. 
tion should phase its programmes of renovation of its hotels in such 
a manner that room occupancy is not adversely affected. One way 
to achieve this objecti,ve can be to undertake major renovation works 
during off-season period of tourist arrival in India and minimum re. 
novation during tourist season. The Committee recommend that 
ITDC should study in depth the causes contributing to less oeflIpancy 
before launching on such major programmes of renovation as are 
likely to affect occupancy of hotel rooms and consequently thE'ir 
prQfitability. 

3.9. The Committee are glad to note the increase in the rate of 
room occupancy in the major hotels of ITDC during 1973-74. T.he 
Committee would also like ITDC to stUdy the fact()rs underlying tbe 
high occupancy of leading hotels in private sector and to take further 
suitable meaSUres in order to boost up occupancy in the hotels under 
their management. 
(ii) Renovation 

3.10, The actual expenditure incurred on renovation of the ITDC 
hotels from 1st April, 1969 upto 30th September, 1973 and their esti· 
mated cost of renovation is indicated in the table below: 

Name of the Hotel 

Ashott Hotet, New Delhi. 
Janpath Hotel. 
Ranjit Hotel , 
Lodhi Hotel . 

TOTAL: 

Estimated Actual 
cost expenditure. 

upto 
30-9-19B 

eRs. in lakhs) 
180'00 
!S'OO 
37'00 
39'00 

141'00 
4I'CO 
30 '00 
31'CO 
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3.11. Regarding the ~riteria for deciding and undertaking the reno-
vation of a hotel, the Committee were informed that when the man-
agement felt that renovation of a particular hotel was necessary, it 
was undertaken. It was stated that Ashoka Hotel, New ,Delhi was 
built in the year 1956 and in 19~9 it was felt that its occupancy had 
dropped and the hotel needed renovation. A masej,ve programme of 
renovation was, therefore drawn up for this hotel. Regarding .Tan-
path, Lodhi and Ranjit Hotels, New Delhi, it was stated that they 
were primarily constructed as hotels and to convert them into 
hotels, renovation was inescapable, 

3.12, Explaining the procedure for' undertaking renovation, ~e 
management of ITDC informed-the Committee that the Chief Engi-
neer of the Corporation together with the engineer of the hotel decid-
ed what renovation had to be done. Every renovation programme 
was put up to the Board of Director and no wholesale renovation was 
allowed without the specific approval of the Headquarters and the 
Board of Directors. Ttmders were called for every major work and 
most of the work was done on contract basis, In each hotel, their 
architects were associated When tenders for carpets, furniture, cur--
tains etc, were scrutinised, The tenders, which were found consistent 
with the prescribed specifications, were accepted, A team of Project 
Enginer and Finance Officer was also posted on the site of reno-
vation. The renovation programme was controlled by the Chief 
Engineer and the Joint Divisional Manager (Finance). 

The Committee were informed that every effort is made by ITDC 
in executing the renovation programmes at reasonable cost consistf'llt 
with maintenance of quality and standard and satisfying ueeds of the 
customers, 

3.13, To a question whether any gUidelines had been issued regard-
ing renovation of hotels, the Committee were informed that Govetn-
ment had not issued any guidelines in the matter. It had been fur-
ther stated in this regard th,i no period had been laid down for un-
dertaking renovation work but normally renovations were undertaken 
once in 4 or 5 years. 

3.14. Asked if the results achieved so far justified the inves~ent 
made on renovation of the hotels, it was stated~ by the CorporaticlD 
that the renovations commenced in 1969-70 and tlie increase in reve-
nue from 1970-71 as indicated in the table below: justified the expend i-
ture incurred on renovations: 

Name of the Hotel 1968-69 1969-70 1970-71 1971-72 1972-73 

Asholta Hotel, New Delhi. 151'20 180'08 250'34 259' 17 319'36 
i::rath Hotel . 55'74 68'06 81'79 82'20 97'43 

jit Hotel . IS'81 ,'25'29 32'05 '5'58 41'87 
Lodhi Hotel 15'01 ;'.n'57 29'98 33'77 42'93 
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3.16. The Committee ftDd that ITDC have undertakeD reDovap_ 

01 Ashoka, Janpath, Ranjit aDd Lodhi Botels at aD estimated COlt 
of as. 3;11 crora apiust which a sum of Rs. 2:43 erores has been 
spent up to 30th September, 1973. The Committee note that out of 
this, a lum of Rs. 30 lakhs .... heea spent on renovation of Kanjlt 
Hotel and a sum of Rs. 31 lakhl on reuovation of Lodhi Hotel upto 
30th September, 1973. It has been daiJned by the DUUl8gement tbat 
the expenditure on renovations was jUJitified by the increase in reve-
nue in these hotels. The Committee note that the revenue in 
the case of Ranjit Hotel has increased from Rs. 35~58 lakhs in 1971-7% 
to Rs. 41:87 lakhs in 1972-73 and the loss has also deereased from 
Rs. 4~36) lakhs in 1971-72 to &. 1'83 lakhs in 197%-73. In the case of 
Lodhi Hotel, the revenue has increased from Rs. 33:177 lakhs in 
1971-72 to Rs. 42.93 lakhs in 1972-73 and the loss has come down 
from as. 2.48 lakhs to Rs. 0.67 lakhs. The Committee, however, 
ftnd that there has not been any appreciable improveD1eDt in the 
room occupancy of these two hotels. The Committee are, there-
fore, not impressed by the plea of the Management that the expen-
diture OIl renovations in the case of hotels was justified by the in-
crease in revenue because they find that there has been an increase 
in tariff of the hotel from October, 197%. 

3.17. The Committee were assured that the Government kept 
themsetves funy informed of the workiaa" results of ITDC hotels 
and the performance of the hotels was periodically review. The 
Committee recommend that while reviewin, the performance of 
the hotels, the reasons for the losses incurred by each of the ITDC 
hotel should be critically analysed and remedial measures taken iD 
time. The Committee would a110 like that whlle conducting the 
periodical review of the ITDC hotels, it should be elUlured that 
renovations result iD improving the room occupancy ratio and con-
tribute lubstantially towards earnings. 
Revolvi719 Tower Restaurant in Ashoka Hotel, New Delhi. 

3.18. The Board of Directors of Ashoka Hotels Limited decided 
in 1967 to construct a Revolving Tower Restaurant. It was orginal-
ly intended that the height of the Tower would be 150 ft. with 11 
floors. Before the UNCTAD Conference began in February, 1968, 
the Tower was completed upto the third storey level and the work 
was stopped therefore, on the basis that the work could be resumed 
after the UNCTAD Conference. Subsequently the Architect sug-
gested that the height of 150 ft. initially planned would prove inade-
quate, in as much as, with that height, the Tower would be on a 
level with the main building of the Hotel itself. 

3.19. After successive changes in the plans of the Architects, a 
height of 227 ft. was agreed upon. Clearance of the Civil Avia-
tton Department to the proposed height was also obtained. In 
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the meanwhile, the Committee on Public Undertakings (1967-68) 
had in their 13th Report (4th Lok Sabha) on the working Of the 
Ashoka Hotels Ltd. adversely commented on the role of the Archi-
tects and the action of the Management in awarding the contract 
for the Annexe to MIs Tirath Ram Ahuja Private Ltd. in prefer-
ence to the lowest tenderer, namely Uttam Singh Duggal aOnd Co. 

3.20 The Committee also criticised the increase in the original 
cost estimates of Rs. 2.89' crores which included a sum of Rs. 25 
lakhs as the cost on Revolving Tower Restaurant and recommended 
that:-

"It is seen that the original estimates of Ri. 2'39 crores have 
been increased to Rs. 2'49 crores during a review by the 

management, while the final estimates were still awaited 
from, the Architects. This implies t~at the estimates will 
considerably deviate from the original estimates. Wide 
variations betw~n the estimated cost and actual exp~n­
diture has become a common feature in the public sector 
projects and the Committee have criticised this aspect in 
their earlier reports. If estimates a.re framed with care, 
the actual performance should not, be wide off the esti-
mates. The Committee would watch with interest as to 
how in the case of Annexe Project of the hotel the actual 
eost compares with the estimated' cost."" . 

In their reply, the Government stated that the Management of, 
the Ashoka Hotel had since decided not to proceed with the comple-
tion of the revolving tower. 

3.21. Explaining the circumstances in which, the work on Revolv-
ing Tower was suspended it was stated that since Government had 
set up an Enquiry Committee to go into the whole matter, the man-
agement of Ashoka Hotel decided not to proceed with the comple-
tion of the Revolving Tower Restaurant and to await the findings 
of the Enquiry Committee. After the findings of the Enquiry Com· 
mittee became available, they were communicated to the Ashoka 
Hotels Ltd. The Board of Management of the Ashoka Hotels Ltd. 
at its meeting held on 17th June, 1969 resolved that the construction 
of the Tower should be suspended for the present and that this 
question could be reviewed later. The Board of Ashoka Hotels had 
decided not to proceed further with the work. The main reasons for 
suspending the work on the tower were stated to be: 

(i) against a total estimated expenditure of Rs. 47.711akhs as 
noW envisaged the Restaurant when completed was un-
likely to pay its way. 

(u) The management had embarked on a scheme of major re-
novation. • • .... t' ';' 
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3.22. It was also stated that as between the need for renovatioD 

and the deairability of constructing the R"olving Tower, the Man-
agement felt tb.at the work of renovation was more important. 

3.23. In this connection the Committee on Public Undertakings In 
Paras 1.20 to 1.22 of their 15th Report (1971-72) (5th Lok Sabha) 
J'ecommend.ed that: . 

"The Committee cannot help feeling that the whole episode 
of Revolving Tower right from the planning of its con-
struction to the present stage of suspension for the time 
being can hardly be regarded as a responsible attempt of 
·an organisation to increase the attractiveness and utility 
consistent with sound cannons of finacial properiety and 
prudent management. 

'The Revolving Tower was originally planned as a tourist at-
traction and obviously rio clear cut decision could be taken 
at the start whether the height should be 150 feet or 227 
feet. The Architect appears to have recommended a 
height of 227 feet and by this time following the report of 
the Committee on Public Undertakings which inter alin 

'hali referred critically to the Architect, Government set 
up an Inquiry Committee. The result is that the work on 
the Tower has been suspended and the accent will be on 
more important work of renovation in the Hotel. The 
following facts arising from the above call for a deep ana .. 
lysis: 

~1) If the Project was thought important to attract tourists 
attraction why were not clear blue prints drawn out at 
the outset and why should there be second thought 
about the height of the Revolving Tower as originally 
conceived. 

(2) Having already commltted Rs. 14.13 lakhs, towards con-
struction of the Tower was it prudent to suspend the 
project, as the initial objective of enhanCing the attrac-
tion could not have been affected by the passage of time. 

If the Management really felt that the tower would be a 
great asset why should they have suspended the project 
following the report of the Parliamentary Committee 
which had in no way recommended suspension, but only 
Its economic execution. 

-('3) It would be clear that a greater part of the amount al-
ready invested is tantamQunt to incurring infructuous 
expenditure if the project is finally abandoned. 
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The Committee find it a fit subject for a high level e:nquiry 
. and hope that exemplary action will be taken against all 
those found responsible for imprudent use of public funds.'" 

3.24. The ComIilittee enquired whether .Government had institut-
ed an enquiry into Revo~ving Tower episode in pursuance of their 
recommendations and if so, what were the findings. The Manaae-
ment of the Corporation informed the Committee in a written 'lote 
that the observations made by the Committee on Public Undertak-
ings were placed before the Board of Directors of the ITDC at their 
meeting held on the 24th November, 1972. It was stated that keep-
ing in view the fact that no loss was likely to be incurred even if the-
project was abondoned at that stage, and also in view of the deci-
lion to go ahead with the completion of the project, Board felt that 
there remained no point to be investigated by any high level en-
quiry Committee. The Government had also accepWd the views 
of the Board and no enquiry had been instituted. 

Subsequently, Government stated that the observations of the 
Committee had been carefully considered by the Government and 
since the Construction of the Project had not been given up alto-
gether by the Corporation, it was decided that there was no need 
to appoint a High level Enquiry Committee to look' into the old 
Rev6lving Tower Restaurant. Government agreed in principle to 
the inclusion of the Revolving Tower Project in the shelf of Pro-
jects for the Fifth Plan, "if the feasibility report showed that it 
would be economically viable." 

3.26. It was also added that a provision of Rs. 60 lakhs had been 
included in the Draft Five Year Plan of the Corporation on account 
of completion of the Revolving Tower Restaurant. The preliminary 
economics of the Project placed before the Board at the meeting held 
on 24th November, 1972 envisaged a height of 225 ft. 

3.27. According to the preliminary economics of the Project, the 
propoaal to construct a 225 feet high Revolving Tower restau-
rant at Ashoka Hotel, involved an investment of 65 lakhs in-
cluding an expenditure of Rs. 9.83 lakhs already incurred and com-
mitments made to the extent of Rs. 4.3 lakhs on account of lifts and 
air-conditioning equipment. It included provision of amenities like 
air-conditioned revolving tower Restaurant (224 seats), air-condi-
tioned bar, a roof top snack bar 150 seats, 3 party-cum-conference 
rooms 150 seats, 3 deluxe suites at a different floor levels, a viewing 
terrace at the top and two elevators. 



17 

3.28. It was anticipated that net profit and the return on equity 
investment and the pay-back period of the Tower would be as fol-
lows: 

(Rs. in lakba ) 
Year :2 3 .. S 

Net Profit 0'04 o'~8 1'26 1'81 2'27 

Return on Equity 
Investment 0'1% 1'3% 3'9% S'S% 7% 

Pay back period • (12 yean) 
So far an expenditure of Rs. 10.06 lakhs has been incurred on this 

project. 

:1.29. The Committee note that Government approved the 
construction of the Annde of the project of the Ashaka 
Hotels at an estimated cost of Rs. 2:~ crores which in-
cluded a revolving tower restaurant with a he~ht of 150 ft. 
with 11 Boors estimated to cost as. 25 Iakhs. The work OR 

the Annexe project was awarded to MIs. Tirath Bam Ahuja on 
the advice of the architects MIs Choudhary and Guizar Singh in pre-
ference to the lon-est tenderer MIs. Uttam Singh Doual and Com-
pany. Before the UNCTAD Conference began in February, 1968, the' 
Revolving Tower was completed up to third storey level. Tile work 
was suspended and it was decided to resume it after the UNCTAD 
Conference. Subsequently, on the advice of the architect, the height 
of the Tower was increased to 227 ft. and the estimated cost of the 
Tower was revised to Rs. 47:71 lakhs. In the meanwhile, the Com-
mittee on Public Undertakings (1967-68) had in their thirteenth re-
port on the working of the Ashoka Hotels adversely commented on 
the role of the architects and the action of the management in award-
ing the contract for the Annexe to MIs. Tirath Ram Ahuja (!Pvt.) 
Ltd. In pursuance of this recommendation, Government appointed 
an enquiry committee in June, Ilt8 and on the basis of that Com-
mittee's report, management dispensed with the services of the ar-
chitects. Subsequently, the Committee on Public Undertakin&s 
(1971.72) in their 15th Action Taken Report on Ashoka Hotels had 
observed that the ParHamentary Committee had in no way recom-
mended suspension of the work on tbe tower but only its eCODomic 
execution and recommended that it was a fit subject for high level 
enquiry. The C,ommittee ~ere informed .that the Government had 
now decided in principle to resume the work on the tower at revilll-
ed estimated cost of Rs. 80 lakhs for .which necessary provision had 
been included in the Fifth Plan. Government also iDtilllated that as 
the project had not been given liP altopther, there W.I no need to-
appoint a high level enqulry committee. 
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3.30. The Committee find that the delay of Gye81'S in the relWDp-
tion of the work of cOllStruction of the Revolving Tower has retnlt-
ed in the escalation of the cost estimates to the extent of nearly 
Rs. 13 lakhs. According to the preliminary economics of the project 
the Committee find that the return on investment Will be of the 
order of 7 per cent only in tbe 5th year after commissioning of the 

. Tower and the pay back period is expected to be 12 years. 

(iii) Hotel at AurangJbad 

3.31. The Fourth Plan of the Corporation included an allocation 
of Rs. 100 lakhs on account of a hotel at Aurangabad. It was sub-

'sequently, decided to take over the Railway Hotel and expand the 
same. After protracted negotiations with the Railway authorities, 
they agreed to transfer the Railway Hotel to the ITDC. The hotel 
was taken over w.e.f. 1st October, 1972. It has 23 rooms, one restau-
ret and shopping facilities. The hotel is being expanaed by an addi-
tion of 50 rooms. The architects had prepared detailed plans and cost 

'estimates for the 50 room expansion block. However, due to non .. 
availability of adequa~ funds during 1972;.'73 and 1973-74, the work 
could not be taken up for execution. It has been stated that contract 
for civil works has been awarded and the work on foundation is in 
progress. The hotel is scheduled for completlon in 'September, 1975. 

The pccupancy and profitability of the Hotel during 1972-73 is 
'indicated below:-

·Occupancy 1972-73 

,Profitability (-) 1'17 lakhs 

3.32. During evidence, the Committee were informed by the 
IChairman and Managing Director of ITDC that:-

"There is great deal of interest in those monuments (AjaJlta 
and Ellora). They are the most fantastic monuments in 
the country. We have a regular air service to Aurangabad 
from where these places are visited. There are very good 
roads. In Aurangabad itself, two new hotels are coming 
up. There is a great demand." 

As regards the arrangements from the Corporation side for the 
tourists, the ChaIrman and Managing Director of the Corporation 
:stated:-

"In this Complex we have a small restaurant. There was 
nothing at AUNngabad. We acquired very recently 
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Railway Hotel in Aurangabad with 23 rooms and we have 
started work on new block of 50/60 rooms. It is the point 
from where the tourists go to Ajanta and Ellor~. At 
Ajanta the restaurant has a few rooms and We are 1m .. 
proving the facilities but We cannot have more rooms 
because there is a directive that no accommodation should 
b~ built within the environments of the historical monu-
ments. In Ajanta itself we cannot have these things in 
proximit!. We have a transport unit at Aurangabad; 
we provide some imported cars for foreign tourists. They 
USe the cars to make their visits. 

Middle Class accommodation is also available at Aurangabad. 
Buses ply from Aurangabad to Ajanta and also to Ellora." 

3.33. The Committee find from a news item in a journal "NPA-
'Tourism and Travel" of January, 1974:-

"Aurangabad, the Central point for visitors to the frescoes 
and carving in the Ajanta and Ellora caves has a new 
hotel. Located 6 krn. from the airport and 4 km from 
the railway station, Hotel 'Rama International' pr()vides 
first-class accommodation for visitors wishing to spend a 
longer time in Aurangabad. The usual tourists from 
Bombay to Aurangabad in the past have been only for 
a day because of the absence of a quality hotel." 

3.M. The Committee not'e that the Fourth Plan of the Corporation 
-included an allocation of R,o;. 100 lakhs on account of a hotel at 
Aurangabad. The Corporation decided to take over the Railway 
Hotel and expand the same by addition ~f 50 rooms instead of going 
in for the construction of a neW hot'el. Even after the decision to 
expand the existing railway hotel was taken, the Corporation could 
not take up the work for execution due to non-availaltility of ade-
quate funds during 1972-73 and 1973-74. According to the present 
estimates the hotel is scheduled for completion only in September, 
1975. The Committee fail to understand as to why the Corporation 
should not have accorded priority to the development of hotel 
facilities at AUrBncabad, when it was well known that Aurangabad 
was the central point for the tourists to Ajanta and Ellora eaves 
an"d there was a dem¥d for good hotel accommodation, instead of 
relegating the execution of the work to. Fifth Plan. The Committee 
feel that the Corporation left the field open with the rentlt thra( • 

. private sector hotel has come to be established at A1Il'8l1pbed. 
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(Iv) Fi1UmciGl Result.! 
, 3.~, The Financial Results of the working of the hotels managed 

by I.T.D,C. during 1969-70 to 1973-74 (Upto December, 1873) are a~ 
under:-

(RI, in Iithl) 
(-) iDdicates los8 : 

Wnlt Yean 

1969-70 1970-71 1971-72 1972-73 1973-7<4( + ) 
(Upto 12/73} 

Alhoke, New Delhi. 6'90- 18'71 16'06 
II'S7 18'68" 

(Expo, 70 ) 
27'06 20'99 

Janplth 7'08 10'88 10'6<4 10'<48 7'8S 

Lodhi (-)1' S3 (-)I'9S (-) 2'<48 (-)0'67 (-)2'S8 

Ranjit (-)1'78 (-)<4'00 (-)<4' 36 (-)1' 83 (-)6'71 

Alhotl, Banplore • (-)12'12 (+ )S'63 9'2& 

Akbar (-)13'77 6'79 "'<47-
Auranpbad (-)1' 17 (-)1'36-

LVP Hotel, Udaipur (-)<4'72 (-)1'<48 

lOlajuraho (-)3'29 (-)1,,8 

Varanui Hotel (-)3' 38 

Qutab Hotel , (-)J'62 

Xovalam Gron {-)6'27 (-)3'20' 

TOTAL: 10'67 3S'21 I2'6S 32'09 23'78 

3,36. It will be tieen from the above statement that the losses . 
incurred by both Lodhi and Ranjit hotels have been increasing 
ainee 1969-70 each year except in the year 1972-73. The following 
are stated to be the main reasons for the losses:-

(i) Lodhi and Ranjit Hdtels were originally built as hostels. 
A programme of renovation had therefore to be undel'-
taken to improve their functional and operational effici-
ency as hotels, 

(il) C~quent upon the renovation there was increase in-
the provision for depreciation, In the case of Lodhi Hotel 

-;g;fbre charKing ckv~lopment Rebate Rese~e, Pro.,i,iOD for Grataity. Pre'fjGIII y.r 
apen .. IhIi extra allowlnce for depftciafiOIl. ' 

--Before pro~lonfor Gratuity R.eI~e, + Bstimlh<S, S'QbllCt to AUdit, 
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the depreciation provided for the year 1972-73 _ .. RI . 
8.30 l'alIjre al against RI. 1.47 lakhs ill 1969.70. to the e.. of RanjitHotel the depreciation p'roYided in 1972-1.3 
wu Ra. 3.53 18Jkhs 8S against RI. 1.00 lakhs in 196Q...70. 

(iii) The tariff of these two hotels waa uneconomic. It wu 
last revised in October, 1972. 

(iv) The wage billa in the! two hotels were also high and had 
been progressively increasing on account of implementa-
tion of wage Board recommendations and· additional in-
creases in fringe benefits granted from year to year as a 
result of settlement. wi,th the em~loyees' union. The wage 
bill in respect of Lodhi Hotel has gone up from Rs. 7.98' 
lakhs in 1969-70 to Rs. 15.15 lakhs in 1972·73. In the case of 
Ranjit Hotel the increaSe has been from Rs. 9.20 lakhs in 
1969-70 to RI. 15 lakhs in 1972-73. 

3.37. Asked as to why Ranjit and Lodhi Hotels were losing, the 
Chairman and Managing Director of ITDe stated during evidence 
that:-

"The buildings are also not ours. They were initially built 
as hostels. We are paying a substantial amount of rent 
to the works Ministry. We have to spend a lot on the 
up-keep. The wages are high and the tariff is loW'. 
These are the reasons why these hotels are not making 
profit. 

The break-even is very high and our tariffs are ~ept low. 
The reasons for our incurring loss in these two hotels 11 
that we have not, as a matter of policy increased the 
tariff as and when our costs went up. Our wages costs 
in the Ranjit and Lodhi hotels mounted So much that 
in the last three years We have more than doubled tbe 
wages. In spite of that we have not increased the tarit! 
very much." 

The higher losses during 1972-73 in the case of hotels at 
Aurangabad, Khajuraho, 'ltovalam grove and Udaipur were stated 
to be mainly due to provision for depreciation and Development 
llebate ReserYe having been made for the full year wherea. theM 
hotel. (L.V.P. Hotel with ita expanded capacity) actually operated 
fof 3 to 6 month. during that year. In order to improYe the pr~ 
fit"bility of these hetda· peater ·marketing efforts are being .. ade. 
Beside_, group tarit! has ~n introduced in most of the hotels and 
off-season tariff introdUced In 1 ~OlV~~OV" ; : \ 
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3.38. The Committee pointed out that in ,saNe of the countries-
even big 'hotels 'were run with less man-power by the system of 
iielf serVice. In reply the Chairman ~ Managing Director of 
I.T.D.C. stated that:-

"I would like to emphasize here one thing. It is possible to 
run or hotels with less man-power than we are doing 
now. I ,entirely agree. But 'We have to provide other 
gadgets and we also have to get more out of our staff' 
than we are doing at present. That does not seem to be' 
possible at all. I had been toY:ugoslavia and in a hotel, 
I found that there were 100 rooms and there were only 
60 employees. I asked t'belb as to how they were able-
to manage. I was told thit there was combination of 

,functions. The staff were able to 'dol everything. One' 
. receptionist in the evening' was able' to man the tele~ 

phone; he was able to receive the guests and he was 
even able to leave the desk and carry' the luggage. and' 
pUt It in the room. This' kind of thing is possible in the: 
West." 

3.39 Asked whether a.ny study was made by the ITDC about the' 
system of self-service:in other countries, the representatives of the' 
I.T.D.C. explained that:- ' 

, I 

"This is how they do it. These are the two or three ways in 
'Which they do it. The man~power there is better utilised: 
than we are able to do in our country, and secondly, 
they are able to provide gadgets and mechanical devices, 
which; require massive investment and there, of course, 
they get these things much easier. They do not have to 
pay as much as We have to pay. We have to pay 150 
per cent as customs duty. They are able to do this in 
these two ways. There is no other way in which this can 
be done. There is also the question of social habits. In 
a Western country, if you say that there wUl be no room 
service on a particular day, they would not mind. But, 
here, the habit of Indians at least is such that they would 
like every ·thing to be .brought to their rooms. They 
would not like to go to the restaurant themselves. There 
are certain social habits and certain attitudes, which have-
to be taken into account in this total picture." 

3.40. In regard to the tariff in the Ranjit· and Lodhi Hotels, the-
'I'epresentativea of the I.T.D.C. stated duringevidence:-

erso 'far as Ranjit and Lodhi hotels are concerned, our tarlfts 
are comDarable with the tariffs of some other hotels tnt 
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L ,:,3.41. c.et of fOOd accounts for 8 majOT pOrtion of theexpe~diture 
bt the Botel •. "Food arid Beverage cost perc~ntage in ITDC' 'lIotels 
has~~beerlftunder:.o-'" "'" i ' 

. . ' ~ , 

... \ 

•. ' ,While, during, 19!1a..'Z3; aU, iher ,I!IDC H~~JsI 'fIettJ 'a'ble to maint~dri 
the· food ~be~ cost at the 'budgetted levels,' the eoSt Was' mtWe 
than ,the' bufi~ ,levell"in tdle'le." of J.npath ill'1971"-;2, fh 
Mh_"N'ew Delhi, '~ji.,.vLodiiii/'a\elroka .. BangalOl"e' 'and Akbar, 
New Uelht m<Ul73.~ I (1iij>tdtlDee. 78). :' ~f; t 

f: , .. , . r .... 

A. Statement indicating allocation of Central Overheads to Hotels/ 
Motels during the last thrlee'y~at~ is given below:-

Name of the Hotel/Motel ' ' 
I 

I. Ashoka Hotel 

2. Janpath Hotel 

3· Raniit Hotel 

4· Lodhl Hotel 

s· Akbar Hotel 

6. Hotel. Ashoka Bangalore 

7· Kovalam Grove 

8., Auran,gabad Hotel 

~, LVP Hotel, Udaipur. 

:10,' . .Khajurah0 Motel 

TOTAL : 

!,' 

. j J, 

" ' '1970-71 

" 
. 
" 

1'23 

0'62 

0'62 

(RI, in, lalths) 
1971-72 1972-73 

4'36 S'04 

1'31 1'34 

0'70 o'S6 

0'70 0' S6 

o'3S }'34 

1'31 1'34 

O'lI 

0'22 

O'II 

0' II 

---8'73 10'73 



2! 

3.41. 'I'be e· .......... that eat of 19 ITOe Bote1s .... I'llit 
:Mareb, lrlJ. .... ., as ..... Is bRarrell 1018 .. IIuri:Dc lW1Z-73, N. 
Lodhi (9.67 lalda) Ranjit (1.83 lakh) A1Iranpbad (1.17 lakhs) LV.P. 
Hotel, Udaipur (4.72 lakhs) Khajuraho Hotel (3.2\9 lakbs) and 
)toy,lam Grove (8.37 lakhs). The 108Ml incurred by the Botela at 
Auralll'abad, Khajuraho and Konlam have bee. jU8tiied d..., to 
the faet tbat these hotels start'ed functioning only during the closiDc 
montha of tbe year, 1172. Tbe Committee, howner, find that the 
Lodbi and Ranjit hotel .. have been continously incurring 1085eS from 
1989-79. The losses had been heavy in the case of Ranjit durin, 
11:70-71 and 1171-72. The losses have been attributed to low tarifta, 
high break-even, iIlcrease in the wage bill over the years and high 
re,nt liability besides increased maintenance charges. It was stated 
that these two hot'els were first buUt as hostels and had to lie re-
novated to convert them into hotels. Even 10, the Committee find 
tbat the occupancy had not appreciably improved. 

Tbe Commit'tee, therefore, recommend that the GOYernmentl 
Corporation should critically '0 .lnto the reasoDi for the ICMses and 
take concerted measUre8 with a view to ImprGving Mcupancy and 
effecting economies in expeaditure In orier to improYe the proftt-
ability of thete hotels. The Committee would .Iao like jo wateh tbe 
perfol"mance of the Varanasi and Qutab HGt.l, which have been 
recently commissioned. 

B. Motels 

3.44. The main objects of constructing motels is to provide over-
night transit accommodation at medium rates to tourists particularly 
to thoSe travelling by road and to provide garrage--cum-serving and 
petrol filling facilities to motorists. 

3.45. During 1972-73, the India Tourism Dervelopment Corporation 
Ltd. constructed and commissioned the following three Motels:-

(i) Hassan Motel, Hassan (27 rooms) Commissioned on 37th 
July, 1972; 

(ti) Jammu Motel, Jammu (50 rooms) commissioried on Itth 
September, 19'12; 

(iii) lthajuraho Motel, lChajuraho (48 rooms) cornmissiolled 
on 19th November, 197~. 

Originally thel'e were Travellers' Lodges at Hassan and Xltaj\l-
raho. These were expanded and converted into motels. The motel 
at Khajuraho was renamed a! lChajuraho Hotel in order to impcove 
its marketability. 
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3.46. The motel at Hassan is meant to serve the tourists visiting 
the famous Belur Halebedli Complex. The Jammu Motel is expec-
ted to serve the tourists going to Kashmir and also to Vaishnu Devt. 
a famous pilgrimage centre. The Khajuraho motel is meant to 
serve those visiting the world $amous Khajuraho temples. 

3.47. It was stated that the tariff in these Motels varied from 
place to place and it was between Rs. 20/- and Rs. 35/ .. for single 
occupancy. Though the charges at Jammu Motel were little higher, 
yet compared to big hotels, they were stated to be much less. 

3.48. So far as the occupancy ratio and profit and loss were con-
-cerned they were stated to be as under:--
------._._-_._-_ .. -_.,.,-- --_ ... - ----_ .. ,-------------_. __ .-. 

Unit Date of Percentage of Profit (-I) 
commiss- Room Occupancy LOBS (-) 
ioning 

1972-73 1973-74 1972-73 1973~ 
up to Dec. upto c. 

1973 1973 
(Rs. in baths) 

I. Jammu 9-9-72 30' 12 21'64 (-)S' 29 (-)2'46 

2, HaRsan 27-7-72 22'71 19' 16 (-)2' 37 (-)1'14 

3, Khajuraho 19-11 -72 42'S6 22'36 (-)3' 30 (-)1'48 

3.49. It was added that these three Motels would break even at 
60 to 65 per cent occupancy which would be achieved in the next 
3 to 4 years. 

Government have stated that during the Fifth Plan Period, 
ITDC have plans to construct 14 motels. Details of location, capa-
city, cost and plan provision are given in the table below:-
---- .~ ,~--------- ----
Lo:atlon of the Capacity Estimlted Fifth Plan Still-over to 

Motel (Rooms) COlt p r('lV is ion the Sixth Plan 

(RI. in lakhf) 
I. Agra 100 I3S 135 
2. Jaipur 100 13S OS 
3· Ranch I 60 So so 
4· Siliguri so 4S 45 
5· Ch!lndigarh So 4S 45 
6. U.P. Hill Area So SO So 
7. POIliicherry So 04S 4S 
8. Ahmedabad 60 7S 75 
9· Noaga"junasaga r So 45 4S 

10. Pahalgam SO 50 ao 30 
II. KBl\yakumarj 50 4S IS 30 
12, Bhopal SO 45 IS 30 
13· Gauhati So 4S 10 31 
14· Amrirsar so 4S 10 35 -Total ,820 SSS 695 160 

531 LS--3. 



3.50. The preliminary economics in respect of the motel projects 
at Agra, Ahmedabad and Bhopal have been worked out and these 
projects are likely to be economically viable. The requisite data 
fOT preparation of f~bility studies in respect of various motel 
projects is being collected alld it is pro}lQsed to take up these pro-
jects -in a phased manner subject to the establishment of their 
economic viability. 

Motel-cum-Tourist Reception Centre at Varanasi 
3.51. The project consists of a motel and a reception centre. 

Wane the expen~ture on the motel is to be financed by ITDC, the 
cost of the reception centre is to be borne by the Department of 
Tourism. The entire project is being executed by ITDC. The 
eetimated coet of the Motel 1s of the order of Rs. 49.iO lakhs, upto 
January 1974 an expenditure of RB. 55.13 laklls was incurred. The 
actual cost is likely to exceed the estimated coat by about 25 per 
cent. The main reasons for the increase in east are stated to be 
higher cost of land, electlrtc sub-station, higher ~nQers for items 
ot civil works and furniture and fittings, installation of central air-
eonditioning system for 35 rooms and publte area. etc. 

Varanaei Project was commissioned in September, 1973. 

The room occupancy upto December, 1973 was 23.26 per cent 
and it incurred a loss of Rs. 3.38 lakhs during 4 months of its opera-
tion in 1973 i.e. from September, to December. 

3.52. The Committee DOte that the Corporation set up three 
motels one each at Jammu, Hassan and Khajurabo during 1972-73. 
The percentage of room occupancy during that year was 30.12 per 
cent, 22.71 per cenf and 42.56 per cent, respectively. During the 
year 1973-74 (upto December, 1973) the room occupancy showed a 
dedining trend, the occupancy being 27.64 per cent at Jammu, 19.16 
per cent at Hassan and 22.36 per cent at Khajurhao. All the three 
motels incurred a total loss of Rs. 10.96 lakhs in 1972-73 and Rs. 5.08 
lakhs in 1973-74 (upto December, 1973). The Committee are per-
turbed at the low room occupancy and resultant losses being incur-
red by these motels. Since the Moteh are stated to break-even at 
80 to 65 per cent occupancy, the Committee recommend that the 
Corporation should carefully review the working of theSe motels 
and take concerted measures to improve their financial position. 

3.53. The Committee also ftnd that ITDC propose to set up 101 
additional motels during the FIfth Plan period despite the fact that 
the existing motels eq,ntinue to suffer low roolll occnpaDCy and ftnan-
clallosses. The Committee recommend that the I.T.D.C. should pro-
ceed with the programme of setting up new motel. cautiously and 
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.nly after a careful scrutiny of their feasibility studies and econo-
mic viability. The Committee need hardly stress that the impact 
of recent incn.se in the price of petrol on the popularity of motels 
would also be kept in view in taking investment decisions for setting 
up new Motels. 

3.M. The Committee note that the actual expenditure on the 
Motel-cum~Tourist Reception Centre at Varana5i is likely to exceed 
the estimated cost of Rs. 49.90 lakhs ily 25 per cent. The Committee 
would like Govemment to go into· the reasons! for the excess criti-
cally before sanctioning the Revised Estimates of the Project. 

C. TraveUen' Lodges 

3.55. The Corporation has at present 15 travellers' lodges with a 
capacity of 102 rooms (155 beds) as detailed below:-

Year of Clpacity 
{:ommission-

ing Rooms Beds. 

I. Ajanta Travellers' Lodge April, 66 S 7 

2. Bharatpur Travellers Lodge May, 63 4 6 

3. Bhubaneshwar Travellers' Lodge Sept. 63 12 24 

4. Bijapur Travellers' Lodge . Oct. 65 4 6 

S. Bodbgaya Travellers Lodge . Sept. S8 12 24 

6. Kancheepuram Travellers' Lodge Dec. 63 3 4 

7. Konark Travellers' Lodge Sept. 63 4 6 

8. Kulu Travellers, Lodge Oct. 64 6 8 

9. Kushinagar Travellers' Lodge Sept. S8 8 8 

10. Madurai Travellers' Lodge April. 63 10 14 

11. Manali Travellers' Lodge June. 67 10 16 

12. Mandu Travellers' Lodge Oct. 64 R 10 

13. Sanchi Travellers Lodge Sept. S8 8 10 

14. Kh'mjavur Travellers'LdOlJe April. 63 4 6 

IS. Tiruchirapalli Travellers'Lodge April,63 4 6 

TOTAL: 102 ISS 

3.56. It has been stated by the management of lTOC that the 
Department of Tourism of tbe Government of India constructed 
these lodges mostly in the sixties, and transferred them to ITDC 
on tbe 1st January, 1969. 
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The Travellers' Lodges at Khajuraho and Hassan were converted 
into motels with effect from 19-11-1972 and 27 .. 7-1973 respectively, 
(Khajuraho was later renamed as hotel). The travellers' lodge at 
Ajanta is being used as a restaurant. The Reception Centre at 
Jalgaon is under renovation. 

The lodges at Udaipur and Mahabalipuram were expanded 
in January and March, 1973, respectively. ITDC proposes to expand 
six more lodges during Fifth Plan. 

3.57. In a note submitted by ITDC to the Committee after the 
evidence, it has been stated that the travellers' lodges are small and 
consequently uneconomic in size. They have been built at remote 
areas rich in history of the past. In most of the places there are 
magnificient architectural buildings, sculpture, and some abound in 
glorious scenic beauty. In the interest of promotion and develop-
m~nt of tourism, the Government of India built these units to make 
the tourists visit these areas and get exposed to the rich traditions 
and scenic beauty of our country. 

It has been further stated that the travellers' lodges are basic 
tQPls for promoting tourism in the country and were not designed 
to be economically viable by themselves. For maintaining even a 
smallest travellers' lodge, a minimum complement of 4 employees 
is necessary and in such cases pay roll expenses alone account for 
major portion of the revenue. The cost of transportation of provi-
sion becomes high as these are procured from district headquarters 
which are sometimes for off. As a result of all these, it has been 
stated that the occupancy of the travellers' lodges has not been 
encouraging and consequently they are running at a loss. The 
operation of the travellers' lodges may rightly be viewed more as 
a promotional measure. Purely for this reason ITDC has moved 
the Government that it shpuld pay ITDC subsidy for running these 
units. 

3.58. Commenting on the reaction of the tourists to the travellers' 
lodges, it has been stated by the Corporation that the tourists have 
by and large commended the lodges and the services provided 
therein. The Corporation feel that these units are serving a good 
cause in as much as they are opening up new areas for the benefit 
of the tourists. 

3.59. Room occupancy ratio and profit and loss of each of the 
travellers' lodge for the last 5 years, yeal'-wise is indicated in 
Appendix II. It may be seen therefrom that all the travellers' 
lodges have been incurring losses since inception. The table below 
sums up the bed occupancy ratio and total loss incurred each year 
during the last 5 years i.e. from 1968-69 to 1972-73. 
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Ynr 
No. of Lorlrs No. of Lodges No. of Lodge$ Total Loss 

where bed where bed where bed incurred 
occnpancy was occupancy WRS (lccuppncy was 
so% or more 25 % or more less than 

but less than 2 S % 
~o% -----------

(R~. in lakhs) 
4 5 6 (-)1' 20 

S S S (-)3'04 

4 5 6 (-h'88 

Nil 8 7 (-)4'06 

1972-73 10 4 (-)4-20 
------------... - -' --

3.60. The Committee note that the Department of Tourism of 
the Government of India constructed travellers' lodges mostly ill 
the Sixties at places which had magnificent architectural buildings, 
.sculpture and scenic beauty like Ajanta, Bodhgaya, Konarak, 
Madurai, Sanchi etc. These lodges were transferred by Government 
to the Corporation on 1st January, 1969. The Committee find tbat 
while the number of lodges where room occupancy was 50 per cent 
or more was five in 1969-70, the number of such lodges has come 
down to one in the year 1972-73. Not only this, after the transfer 
of these lodges to the I.T.D.C. the total loss incurred by these lodges 
has been increasing each year except in the year 1971-72 when the 
loss was Rs. 4.06 lakhs as against Rs. 3.88 lakhs in the year 1970-71. 
The Committee recommend that the operation of the travellers' 
lodges may be examined by Government and etleetive steps taken 
to reduce the losses so that they operate at least on no profit no loss 
basis. 

D. Accommodation at Moderate Rates 
3.61. A consumer Marketing study of tourists to the Pacific was 

conducted by Travel Research International Inc. in October, 1967 
for Pacific Area Travel Association. It is inte1'-alia stated in this 
report:-

"If accommodation in India were to deserve an above 
average rating for comfort and at the same time remain 
reasonable in price, this would not only give her a se-
cond strong item on the plus side but would also go far 
to counter many of the negative impressions presently 
held." 

The Committee enquired that in view of the above observation 
what steps were proposed to be taken by the ITDC to ensure reason-



30 

ably priced comfortable accommodation to tourists. The Chair-
man and the Managing Director of ITDC stated during evidence 
that:-

~I- . 
. .1 .. r 

"In fact, this has been our endeavour that we will provide 
accommodation for a variety of budgets, Ute medium 

. sized accommodation in the shape of motels, travellers' 
lodge etc. We are now going to do that in the 5th 
Plan. 

So far as the ITDC are concerned, we are the only Corpora-
tion which is providing at present a variety of accommo-
dation at different prices, that is to cover different bud-
gets, but not as low as you were wanting it. In the 5th 
Plan, we do not have plan for building any new five 
9tar hotels. We want to concentrate on the motel type 
of accommodation or cottage .. , where the tari1f is 
going to be reasonable and we are trying to fulfU 
that kind of need which has been strell6ed in 
the Pacifiic Visitors Survey Report. Today our image 
abroad about the hotel is quite favourable. The prob-
lem is not of quality, but of quantity. We do not have 
adequate number of rooms in different places as com-
pared to the number of tow-ists. By and large, people 
abroad think that our accommodation quality is good and 
the pr'i.ces are reasonable. 

As I mentioned earlier, in Europe today even for ordinary 
hotels, the tariff is ten to fifteen dollars a day and in 
Communist countries, they are charging more. At that 
rate, we can provide a great deal of accommodation. 
That is what we are endeavouring t() do In the Fifth 
Plan and the present plan." 

3.62. It has been claimed that ITDC offers wide range of faci-
lities covering all segments of tourists. While Ashoka Hotel and 
Akbar Hotel at New Delhi and Hotel Ashoka, Bangalore are for 
affiuent class of tourists, Ranjit and Lodhi Hotels, New Delhi and 
Motels and Travel~rs' Lodges situated at various places in the 
country are meant for budget travellers. 

3.63 The ITDC tariff for hotels, motels and travellers' lodges as 
appUcable from October, 1972 indicates {hat the cheapest accommo-
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dation offered to the tourists in each 01 the categeries is a. 
follows:-
BJtel· Ale Non Ale. 

(i) Lodhi . . 
(ii) Ranjit (New l)~lhi) Single Rs. SO to ss Rs. 3S to 40 

Double Rs. 1S to 8S Rs. ss to 65 
Mot,]· 

Hassan 
(Mysore) Single RI. 20' 00 

Double RI. 3S' 00 
Traf),llers LodglS American Plan Modified 

American Plan 
Konarak (Orissa), KUshinqar (MP) Single Rs. 30' 00 Rs. 25' 00 
Sanchi (M.P.), Mandu (M.P.) DJuble Rs. SS·oo RS.4S·00 
3.64. The Committee observed that a tourist arriving in Delhi 

cannot get even non-air-conditioned accommodation through ITDC 
for less than Rs. 35 to Rs. 40 per day and to a couple it would COlt 
Rs. 55 to Rs. 65 per day and enquired whether ITDC had the plan. 
for providing accommodation at cheaper rates to students and per-
sons for average means. In reply, the representative of the ITDC 
stated that they did not have any specific plans for providing such 
accommodation. It was further stated that in case ITDC were re-
quired to do that, the Government shall have to pay heavy subsidy. 

3.65. In this connection, the representatLve of the Ministry at 
Tourism and Civil' Aviation stated during evidence that in tourism, 
the area of accommodation was the most difficult for planning and 
was also a matter of controversy. It was explained that terms like 
'Me.erate' and 'reasonable' were relative terms. There was differ-
ence between what was moderatly price for a foreign tourist and 
for an Indian traveller. Elaborating the point further, the repre-
-::entative of the Ministry stated that: 

"The Corporation has been advised by the Ministry in that 
the Fifth Plan it should concentrate entirely on the 
Three Star type of accommodation to the exclusion of 
Four and Fi~e Star accommodation like Ashoka 
or Akbar-except in exceptional cases where the private 
sector is not putting 'up such accommodation in some 
area where, for tourism purposes, it is necessary. 
But, by and large, the plan drawn up now is entirely f« 
Three Star accommodation, except far the expanlllon of 
Akbar Hotel in Delhi and marginal expaMjDn of A8hoka 
in Bangalore." 

3.66. As for tourists who wanted accommodation raaging frorrLI 
Rs. 10 to Hs. 25 per day which covered il'0up of foreign tourists alSP" 
like students', young couples, hitch-hikers and those who came • 
car, the Director General of Tourism stated as f011o".:-

-These are room relet only. 
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"We have about 20,000 tourists coming by road from Europe 

and living cheaply, and we also have the responsibility of 
providing accommodation for them. At the same time, 
we have a large demand in India for accommodation at 
about Rs. 20 to 25 per day. But the problem is, what is 
the standard of the accommodaIon that we can provide 
at that cost. All the feasibility studies the ITDC has 
made for this kind of accommodation show that in the 
metropolitan cities and other major cities the cost of land 
is so high and the cost of maintaining supervision is so 
high that it is next to impossible without either direct or 
indirect subsidisation, to provide accommcdation of 
Western Standards of hygiene and cleanliness and com~ 
forts at Rs. 20 per day. I think there is a very large de-
mand from the Indian middle claises. If we have to pro-
vide these standards at these costs, it will have to be 
subsidised. In fact, for the State Government Circuit 
House, the YMCA Restaurant and other types of 
accommodation that are currently available of these 
standardi somebody or the other subsidises. The prob-
lem we have to consider is how much accommodation is 
possible either on the basis of subsidisation of cost of 
land or making recurring grants to the ITDC or any 
other way. However, what we have tried to do is to go to 
the next level below i.e. Rs. 10 and below by way of Youth 
Hostels and way-side accommodation Or mere camping 
facilities-where a sort of tents are put up. We believe 
that this type of wayside accommodation will be accept-
able to our students and Indian motoriDts as well as 
foreign tourists." 

It was added that the Department of Tourism had been asked to 
find out the nature and quantum of subsidies required in this con-
nection. 

3.67. The representative of the Ministry informed the Committee 
that State Tourism Corporations managed the Tourist Bungalows 
Class-II with a tariff of Rs. 10 or Rs. 15 per day. The standard of 
those bungalows which was at present low could be improved. In 
addition, it was also proposed to set up a forest lodges in the forest 
areas with a tariff of Rs. 10 or Rs. 15 per day. 

3.68. In regard to Youth Hostels, the Management of ITDC 
stated during evidence that the Department of Tourism proposed 
to set up Youth Hostels at 17 centres. 

The Director General of Tourism informed the Committee that 
all the Youth Hostels were under construction except the one com-
pleted at Jaipur. The construction was according to schedule and 
would be completed during the financial year 1973-74. 
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3.69. The question whether the Youth Hostels should be run by 

State Governments or Youth Hostels Association or by the ITDC or 
a new Corporation or a society was stated to be under consideration 
of the Government. It was, however, stated that it was proposed to 
run them on the same basis as International Youth Hostels Movement 
so that students from abroad could use tlJe Youth hostel card and 
bet the accommodation at Rs. 2 per night per head in the dormitory. 

3.'70. Asked about the expenditure to be incurred on the scheme 
of setting up Youth Hostels, the economic's of the scheme and tariff 
for these hostels, the Ministry of Tourism & Civil Aviation stated 
in a note after the evidence as folIows:-

"The estimated expenditure on the construction of Youth 
Hostels during the Fourth Five Year Plan would be 
Rs. 49.37 lakhs. 

Government is currently reviewing the economics of this 
scheme. The primary objective is to ensure that the 
character of the buildings is not lost and that they serve 
the purpose for which they have been built. At the same 
time, it is felt that the operation of Youth Hostels should 
not be a drain on the Central Exchequer and that they 
should at least run on a "no profit no loss" basis. The 
tariff of each of the Youth Hostels would be decided upon 
by the agency which has to operate it and at the time 
when it is ready for commissioning. However, the tariff 
will be kept low enough to be within the reach of youth 
from India ana abroad." 

3.71. The Committee note that the ITDC has so far been laying 
greater emphasis on catering to the needs of foreign tourists be-
longing to affluent sections and had accordingly been setting up 
mainly 5 star hotels. The Committee were informed that during 
the Fifth Five Year Plan, tire stress would be on construction 01 
3 star hotels with tariff of 45 to 60 ru,pees per day for single occu-
pancy. The Committee note the shifting of emphasis from the 5 
star to 3 star hotels in the proposed Fifth Plan. They still feel 
that much remains to be done for providing accommodation at 
cheaper rates to cater to the needs of tourists with moderate means, 
particularly students and others young in age. The Committee note 
that Government are setting up a number of Youth Hostels for 
meeting tbis requirement but no final decision has yet been taken 
regarding the man8lement of these hostels. The Committee would 
like Government to expedite completion of these hostels and take 
an early decision about man8lement keeping in view the experience 
of other countries where such hostels have been running for a 
number of years and in consultation .with representative bodies 
engaged in youth and social welfare work. 
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DEVELOPMENT OF SEA BEACHES AND WINTER SPORTS 
CENTRES 

4.l. A change in the tourist profile regarding tourists visiting 
India became noticeable in the survey undertaken in 1968-69. It 
revealed that there was 9 per cent increase in the 'destination' 
tourists as against the similar survey carried out in 1965-66. Thi8 
has been stated to be an encouraging trend.s the economic return 
on destination traffic is much greater than on stop-over traffic. 

4.2. Tourism geared to provide rest and recreation is a new con-
cept which has yet to be exploited fully in India. I.T.D.C. hu 
made a beginning in the Fourth Plan towards developing two 
major resorts, one at Gulmarg and the other at Kovalam. However, 
in order to achieve a target of 65 per cent to 70 per cent of total 
tourist, arrivals being 'destination' tourists by the end of the Fifth 
Plan period, it was considered necessary to develop more re-
sort areas. The l.T.D.C. has, therefore, proposed in the Fifth Plan 
to continue with the development of Gul~arg as a summer and 
,'linter sports resort, Kovalam and Goa as beach resorts, and also 
to develop tourist movements to the Kulu-Manali arell. 

4.3. An outlay of Rs. 1505 lakhs has been prop~ on the inte-
grated development of beach and mountain resorts as follows:-

I. Gillmull Winter Sports Project 

3. Kovllam Beach Resort Project . 

3. G.)I Project . 

4· Kilill-M'lnili CJmplex 

'5. Other resorts development Project 

Total 

A. Kovalam Beaeh Resot't Project 

Rs. in lakhs 
315' 00 

400'00 

4S0' 00 

80'00 

zoo· 00 

15°5'00 

4.4. In 1959, the Club Mediterrene, a well known (If'ganisation in 
France, having the experience of developing beach resorts in South 
of France, North Africa and other countries made a survey of 
beaches in India and selected Kovalam for developmeJlt. The Club, 
however, wanted to develop the area as their "exclusive preserve". 
"This condition was not acceptable to Government as it would have 
constituted an extra territorial right. 
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4.5. When asked about comparative economics of Kovalam aDd 

Goa and whether Goa would give more returns, the representative 
of the Ministry stated as folloWi:-

"Both (i.e. Kovalam and Goa) are very fine beaches by any 
international standard. When it comes to Goa any mis-
takes that might have been comtnitted will be avoided. 
This Kovalam beach was selected for development in 
1959 by Club Mediterrene which is a very well knoWD 
organisation in France. It has developed beach resoril 
in South of France, North Africa and other countries, and 
they came in search of a beach resort development in 
India in 1959. They visited several beaches and selected 
Kovalam for development. This was before the Jibera-
tion of Goa in 1962 and so the question of developing of 
Goa at that time did not arise. But because the tel1l'Ur 
they had offered for the development of Kovalam were 
not acceptable to the Government, the whole scheme was 
dropped. 

'l'he Department of Tourism took up the idea and decided to 
develop Kovalam. In 1970 an integrated project for the 
development of Kovalam was started. 

This is the historical background. There is no question that 
Goa also offers possibilities for development as a beach 
resort. Because it has numerous beaches whereas 
Kovalam has only one stretch of beach for development, 
the whole development approved in the CUe of Goa hal 
to be different." 

4.6. The UNDP in their report on tourism in India (1970) observ-
ed that: 

"Goa has already a certain tourist image and a good repu-
tation and is, therefore, more favoured than Kovalam, 
which has to start de novo to build up a name and an 
image abroad." 

4.7. The Department of Tourism decided to develop Kovalam as 
a "Destination Area" for IntemationalTourists, the area of develop-
ment being from Edyar Lake in the North to the Light House Pro-
montary at the south ultimately. In the first phase, the develop-
ment was being confined to the area between the Lake & Palace 
Promontary. A total provision of Rs. 221.58 lakh&-R.. 86.58 lakha 
by the Department of Tourism and Rs. 135.00 lakhs by the I.T.D.C. 
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was approved by file Expenditure Finance Committee in Septem-
ber, 1970. Thus the Kovalam Beach Resort Complex is an inte-
grated project of the Department of Tourism and the I.T.D.C. The; 
Project envisages: 

(a) construction of a 100 room Hotel 

(b) 40 Beach cottages 

(c) A beach Service Centre 

(d) A Yoga-cum-Massage Complex 

(e) Jetty 

(f) Open Air Theatre. 

The construction of the Hotel and the Beach Cottages at all! 
estimated cost of Rs. 135 lakhs is being financed by I.T.D.C. and 
the rest by the Department of Tourism, although the entire project 
is executed by I.T.D.C. as an integrated project. The work on the 
project (cottages) was taken up by I.T.D.C. in 1970. By November, 
1972, the construction of the 40 cottages, their furnishing and pro-
vision of other facilities therein were completed and a complex of 
40 tourist cottages called the "Kovalam Grove" was commissioned 
on 17th December, 1972. 

The Hotel project is expected to be completed by the end of 
Financial Year 1973-74 and according to the progress report of the 
Corporation for the quarter ended 31st December, 1973, the struc-
turel work of the Hotel has been completed, furnishing items on 
two guest floors are nearing completion and the interior decoration 
schemes have been finalised. The Beach Services Centre was com-
pleted within I! months of commissioning of the grove and was fol'-
mally opened on 31st January, 1973. 

The Massage Centre and the Recreation Centre are functioning 
In a special building while the Yoga Centre is housed in a cottage 
aCq'llired by the I.T.D.C. from the Kerala Government and subse-
quently modified to meet the requirements. 

Twelve fibre glass boats, the floating bay and one Honeymoon 
I&land have also been purchased fOr providing boating facilities. 

4.8. The Corporation has, it has been stated, no plans to set up 
a hostel type of accommodation at Kovalam. The Department of 
Tourism might, however, set up a Youth Hostel at Trivandrum 
which is only 16 Km. from Kovalam Beach. A proposal to set up 
a moderately priced accommodation is also stated to be under thp· 
eons1deraUon of Kftrala TouriJm Development COl"J)('ratiOf'o. 
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4.9. So far as the integrated project is concerned, the total ex-

penditure incurred on the project to the end of August, 1973 by 
I.T.D.C. is of the order ,of Rs. 73.66 lakhs and Rs. 24.88 lakhs by the 
Department of Tourism. An increase of about 30 per cent. over the 
~stimated cost is anticipated. The main reasons for the increase in 
<costs are mated to be as follows:-

(i) Beach resort at Kovalam is first of its kind in the coun-
try. It was necessary to finalise facilities to be provided 
in the resort keeping in view the facilities provided in 
the beach resorts of international standard. 

(ii) The original estimates were prepared in 1970. Since the~ 
prices of construction, interior decoration and furnishing 
material have increased steeply. 

(iii) Originally, it was proposed to airconditioning only half 
the number of cottages and hotel rooms. Subsequently, 
on the advice of foreign tour operators it was decided to 
provide for 100 per cent. airconditioning. 

(iv) Originally, no swimming pool. was planned in the cot-
tages complex. In order to increase the attractiveness 
of the cottages complex, it was subsequently decided to 
provide a swimming pool near the cottages. 

4.10. The Committee enquired whether in selecting the site at 
Kovalam, the factor regarding erosion by sea and its possible ad-
verse reaction, if any, on t~e project, was taken into consideration 
by the Government. The representative of the Ministry stated 
that during the mon'soon period the erosion became dramatically 
apparent and after the monsoon the beach regenerated to a certain 
extent. The' advice of UNDP was sought. The expert9 visited 
Kovalam in May, 1973 and came to the conclusion that the erosion 
was seasonal and 10 per cent. sand would be washed away. A 
study was being conducted by the Peechi Research Institute, Kerala, 
to determine the sand loss during the monsoon. The beach would 
be monitored during the 2 years period of study at five or six 
places upto the depth of 30 ft. In case th~ 9and loss was found 
more than 10 per cent, remedial measures would be taken to re-
generate the beach. One measures suggested by the experts was to 
dredge the sand from the sea itself by a costal dred~er and dump 
it in the beach. The alternate was to get sand from an inland 
source and spread it over the beach. 
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The Committee asked whether to bring sand from sea would not 
be more economical than to get it from outside. The Secretary of 
the Ministry mated 85 follows: 

"It is one of the possibilities that may have to be resorted to 
in the event of its being found that there is degeneration 
of the beach. Right now admittedly, during the mon-
soon, it appears that there is certain erosion but there is 
also natural regeneration after the monsoon and the sand 
comes mack automatically. Now, whether it is a prob-
lem that deserves to be tackled in a big way and if that 
should become necessary, as a result of the study, it may 
be necessary either to build the retaining wall or to put 
in more sand. I do not think it should be so expensive. 
But, at the same time, we should wait and see whether 
this is required at all. The beech has been therefor 
thousands of years." 

4.11. The tarif1' for Kovalam Cottages is as indkattlll below: 

P,II IndioidNtJI Trafls"",s Raw 

Single Occupancy . 

"\lhle Occupancy 

Groll/' Rill'S 

Ellropean Plan 

Siftgle Occupancy Rs. 75 

Double Occupancy Rs. tOO 

R~. 90 per day 

R~. 120 per day 
(10% service charges 1 

Modified American 
Amenca" Plan 

Plan 

Rs.lOO RS.120 

Rs. 140 Rs.180 

The Committee wanted to know the basis on which the present 
tarift' had been fixed. The Chllirman. I.T.D.C. stated that they work-
ed out the economics of the }:roject and tried to find out at what 
price the whole project would be economically viable. They had 
also tried to find out the tariffs available in the international market 
for sea resorts. The tariff was thus fixed after taking into account 
all these factors. 

The Committee were also infonned that during off-season the-
accommodation was made available at half the rates both to foreign 
anc\ domestic tourists. 

4.12. During the period 1st January, 1973 to 31st December, 1973~ 
1,648 foreign tourists and 1,553 Indian tourists stayed in the cottages. 
at Kovalam Grove. 
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4.13. In regard to development of air port facilitie.s to cope with 
the increBee in tourist traffic, it was stated: 

uWe ourselves are keen that the development of Trivandrum 
Airport should be regarded as an integrated part of deve-
lopment of Kovalam because, obviously, the development 
of one and leaving out the other would mean that Kovalam 
would suffer. So what we are doing is this. We have 
acquired almost 100 acres of land for the expansion of the 
airport; 77.S acres have been given by the State Govern-
ment free to us, and we have acquired ~mother 19 acres of 
land at Government cost; and we intend to expand and 
strengthen the run-way. In fact, the Pla.nning Commis-
sion hae also now agreed to this approach that it should be 
regarded as an integrated matter, and we are moving the 
Ministry of Finaonce for sanction tor undertaking the work 
of expansion and strengthening. This is estimated at over 
RB. 50 lakhs. This year we cannot sp?nd much money be-
cause of the shortage of time and constraint on funds at 
the present moment. But we will certainly go in for 
expansion and strengthening early In the Fifth Plan period. 
This will enable 707 Aircraft to land and it would then be 
possible for chartered flights to be operated direct to Tri-
vandrum Airport." 

4.14. Regarding road facilities, it W8S stated that there were two 
roads from the Airport to Kovalam and the State Government was 
widening and expanding one of them. 

4.15. The working results of the Project are indicated below: 

Percentalie of room occupancy 

Inccnne 

BlIPendhure 

Net Profit/Lon . 

197~-73 

31 months 

43% 

B.B. 1913-7 

1913-14 Upto Dec., 1973 

• Rs. 3' 83 lakh. RI. 14' 10 Illths Rs. 4' S~ II kh& 

. Rs. 10' 10 laths Ri. u' 00 laths RI.1· 17 laths 

(-)Rs. 6' 2.71akhs (+ )R •. 2.' 10 laths (-)as.3· 20 Idth, 

During evidence the representative of I.T.D.C. stated that judging 
from the position of bookings, all the cottages had been let out during 
the months of January, February and March, 1974. 

4.16. The Secretary of the Ministry admitted during evidence that 
the expenses incurred on the cottage were too high and felt that these 
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'Cottages could nave been built in a more modest way, and the ex-
penditure on furnishing could have been Jess. He also assured the 
Committee that the experience gained in Kovalam would be utilised 
usefully when they go in for expa.nsion of the project. 

B. Expansion during Fifth Plan 
4.17. In the Fifth Plan it is proposed to develop the Project area 

to the south of the main Kovalam bay between the palace promontory 
and the light-house promontory at a tota.} cost of Rs. 2 crores. It 
was mentioned that substantial amount would be earned as revenue 
from the sale of coconuts as the entire area was thickly pla.nted with 
comonut groves. 

The proposal envisaged addition of 50 cottages and 100 rooms to 
the hotel at an estimated cost of Rs. 2 crores. 

The total outlay on the Kova.lam expanSiOn project would thus 
be Rs. 4 crores. These are, however, stated to be tentative proposals 
subject to revision on the basis of the recommendations made by the 
UNDP team. 

4.18. To a question whether any comprehensive survey of the 
possible tourist traffic both foreign and domestic for the next five 
years had been made, the Committee were informed that originally 
the Indian Institute of Publlc Opinion carried out during 1968-69 a 
. Survey of Expenditure composition and reaction pattern of foreign 
tourists, in India. The Survey revealed that 5.2 per cent. destination 
tourists visited Trivandrum. The flow of foreign tourists was pro-
jected on the assumption that five per cent of destination tourists 
would visit Kovalam. 

When asked whether the assumption of 1968-69 justified the huge 
·expenditure incurred on the integrated Kovalam Project, Govern-
ment stated:-

"It is not meaningful to rely on the percentage of destination 
tourists to Trivandrum revealed in the I.I.P.O. Survey 
made in 1968-69, when no facilities for tourists existed. 
The Project will require a few more yea.rs to become popu-
lar and attract large nWIlber of tourists." 

In a written note, Government also stated that no specific survey 
in depth had been undertaken to estimate the tourist traffic to Kova-
lam. The Report of the UNDP Beach Resort Development Survey, 
however, gave a general assessment of the tourist market potential 
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for India. The projections made by UNDP Survey also include the 
room requirement at Kovalam, Goa and Maha.balipuram. The report 
estimated that the tourist arrivals in India by 1982 would be 
13,00,000. It assessed that 8 per cent of these visitors to India would 
visit Govalam. Thus by 1982, Kovalam should expect 1,02,600 over-
seas visitors; and flowing from this the room demand would be 1,347 
rooms at 60 per cent. occupancy. 

4.19. It was also stated that in the "EFC Memo on the Kovalam 
project prepared by the Department of Tourism, the number of over-
seas tourists to Kovalam was etstimated at 5 per cent of the destina-
tion tourist arrivals in India. For 1976, the projected figure for 
Kovalam was 21,180 as against 21,800 in the UNDP report estimated 
at 4 per cent of the total visitor arrival in India during that year. 
By 1979, the room demand estimated for· Kovalam In the UNDP re-
port was 575 at 6~ per cent occupancy. In the first phase of develop-
ment at Kovalam during the Fourth Plan, a tota.} of 140 rooms would 
be provided by ITDC at Kovalam. In the Fifth Plan 150 rooms 
would be added bringing the total to 200 room which would be almost 
50 per cent of the total room requirements of 575 by 1979'projected 
in the UNDP report. The proposed further development of accom-
modation by ITDC at Kovalam is thus an underestimation and not an 
over-estimation. 

4.20. In a note furnished after the evidence, Ministry stated that 
for calculating the economics of the cottages and hotel at Kovalam, 
the number of days assumed wa-s 240 and guest nights as 3 per guest. 
On attai~ng the average occupancy of 65 per cent in 1977, the need 
for additional rooms would be felt as the resort accommodation 
reaches saturation point a.nd the net percentage on total investment 
at Kovalam after providing for expenses including depreciation starts 
declining. Since profitlloss in a hotel operation is worked out for 
the whole year, and in the case of Kovala.m the accommodation pro-
vided starts earning revenue from the fourth year of its full opera-
tion (as per the EFC Memo), it is immaterial if the operations at 
Kovalam are handicapped 4 months in the year due to the monsoon. 
Even so the hotel or cottage would not completely close down, ITDC 
has been offering accommodation at t the tariff during the rainy 
season to attract customers. Secondly, once the yoga-cum-massage 
centre ca·tches on as a health centre on the lines of spas in Europe, 
this centre will become as mud} of an attraction as the beach, getting 
tourists to visit Kovalam throughout the year irrespective of the 
rains and thereby filling available accommodation. 
531 LS-4. 
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C. DevelopmeDt of Goa Beaeh 

4.21. The UNDP Team in their report on Tourism in India (1970) 
observed thus so far as development of Goa was concerned:-

, . 

"In our opinion, Goa is one of the most interesting areas, which 
could immediately be developed to become a centre of 
tourism of high attraction for the following reasons:-

(a) Goa has all natural pre-conditions, i.e. lovely beaches~ 
gentle coasts, palm woods and a very charming scenery 
in the back country. Furthermore, Goa is run througb 
by rivers and brooks, giving a special attraction to the 
whole country. 

(b) Developed infrastructure. Goa has a sufficient road net-
work to almost all places of tourism. It would only be 
necessary to build short junctlon roads. 

(c) Close to the beaches, there are everywhere smaller and 
larger villages tourists can visit. What is still missing, 
however, are a few additional bridges in order to have 
more points to cross the rivers. 

(d) Goa as a former colony, was very much under European 
Christian influence and has a great number of interest-
ing Christian churches and monuments. In Goa there is 
also the tomb of St. Francis Xavier. Many religious 
orders have built their homes and churches in Goa. At 
the same time, there are just as many Indian temples 
and visitors have thus the possibilities to see both cul-
tures side by side. 

(e) Gastronomy-Goa has, for European taste, a very a.ttrac-
tive cuisine, mainly consisting of sea-food. In addition, 
Goa is one of the few areas with relatively little prohi-
bition, that means not only hotels serve alcoholic drinks 
in bars and restaurants, but there are also many little 
pubs and restaurants where one eats excellently or can 
just have a drink. 

(f) Cashew, a local brandy, is surely very attractive for 
western taste. It ims similar to the Hungarian or Yoga-
slavian Slivowitz. 

(g) Goa has already a certain touristic image and a good 
reputation and is, therefore, more favoured than Kova-
lam, which has to start de novo to built up a name and 
an image abroad ...... " 
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4.22. In view of these considerations, the team had recommended' 
an immediate intensified development of Goa. 

In paragraph 4.41 of their 42nd Report, the Estimates Committee 
(1972-73) had recommended tha,t: 

"to exploit the tourist potential of Goa a compact and integrat-
ed plan with long term objectives should be formulated. 
The aim of such a plan should be comprehensive develop-
ment of tourist beach resources, roads, hotels and other 
ancillary facilities and amenities like development of handi-
crafts, folk dances and folk music." 

4.23. During evidence, the Committee were informed that: 

"Goa qUlte clearly has the largest potential as beach develop-
ment area because it had the finest beaches, with the 
loncest stretch in the west coast. But there is, therefore, 
the problem of where to start and we shall have to work 
out a set of priorities." 

It was alfio stated that a provision of Rs. 30 lakhs was made in the 
4th Plan of ITDC for setting up Goa hotel and cottages. The Com-
mittee were also informed that the project had not been taken in 
hand as an expert UNDP team was going into the whole question of 
the development of tourism in India. 

4.24. An outlay of Rs. 4.50 crores has been proposed for inclusion 
in the 5th Plan. The proposals include Rs. 2 crores for the prepara-
tion of master plan, acquisition of land to develop a "tourism estate" 
laying out of a, golf course, development of a reereational park, pur-
chase of launches for river cruises and appointment of watch and 
ward, conservancy and other staff and Rs. 2.50 crores for construc-
tion of a 200 room hotel and 50 cottages. These proposa.ls were stated 
to be tentative 'Subject to modifications in the light of recommenda-
tions of the UNDP team. 

4.25. During evidence, Chairman and Managing Director, LT.D.C. 
stated that: 

"I, gather that report has been received in the Department of 
Tourism and in the next couple of months a full report 
will be available. 

The expert team has been very appreciative of what we have 
done at Kovalam. They have concluded that We are on 
the right lines. But, Kovalam, according to them and 
according to us, has a limited s'cope for future expansion 
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As far as Goa is concerned, they have recommended 
development of certain spots and beaches. This is a 
question on which there can be more than one opinions. 
There is a general feeling that Goa beaches are capable 
of a great deal of development. These are preliminary 
conclusions and they are going to give us a detailed idea 
as to how we should proceed and which area, we should 
take up in Goa. We hope to profit by that report." 

Asked whether Goa beach should have been taken up before 
Kovalam, the Chairman and Managing Director I.T.D.C. 
stated, "Yes, Sir." 

4.26. The Committee note that the NUDP Team in their Report 
on Tourism in India, 1970 had expressed insofar as development of 
Goa was concerned, that Goa is one of the most interesting areas 
which could immediately be developed to become a centre of 
tourism of high attraction since it has all natural preconditions, 
developed infrastructure and, therefore, more favourable than 
Kovalam which has to start de novo to biuld up a name and image 
abroad. The Committee are surprised to find that inspite of these 
recommendations by the Team Goa has been relegated for 
development in the Fifth Plan and Kovalam was taken up for 
tievelopment on a priority basis at a cost of Ks. 225.8 lakhs, placing 
reliance on a survey conducted by Club Mediteraine as far back as 
1959 when Goa was not part of India. The Committee, feel as 
admitted during evidence, Goa should have been taken up before 
Kovalam. The Committee fail to understand why Government 
should not have taken advantage of the existing infrastructure 
facilities at Goa and given priority for the development of Goa as 
a tourist resort rather than go in for a project like Kovalam where 
everything has to be started de no~o to build up a name and image 
abroad. Moreover the Committee find that the hotel and cottages 
at Kovalam cannot attract customers during the four months of 
the rainy season and the Corporation would be offering the accom-
modation at half the tariff. In the opinion of the Committee, such 
a situation is bound to have an adverse effect on the room occu-
pancy and consequentially the profitability of the project. The 
eommittee, therefore, recommend that at least now the Govern-
ment/ITDC would review the position and consider taking up the 
development of Goa project in right earnest and on priority basis 
keeping in view the recommendation of the UNDP Team and the 
vast potential for the development of tourism at Goa. 

4.27. The Committee note that out of the total cost of Rs. 221.58 
lakhs for the Kovalam project the share of the I.T.D.C. for the 



4S 

eonstruction of 100 room Hotel and 40 cottages was Ks. 135 lakhs. 
The whole Koyalam complex was to be executed by the I.T.D.C. as 
an integrated project. The Committee also note that 46 eottage 
have -been completed and commissioned on 17th December, 1972. 

The Committee were informed that according to present antici-
pations, the total cost of the Kovalam project is expected to go up 
by 30 per cent. It was however, admitted during evidence that 
expenses incurred on cottages were on the high side and the cost 
of furnishing could have been less. As assured during evidence the 
Committee recommend that the experience gained in Kovalam 
project should be fully utilised particularly in executing the ex-
pansion schemes under the project. The Committee also note that 
during the 31 months of 1972-73, these cottages indicated an 
occupancy ratio of 43 per cent resulting in a loss of Rs. 6.27 lakhs 
including development rebate of Rs. 3.21 lakhs and depreciation of 
Rs. 3.01 lakhs for the full year. The occupancy is expected to in-
crease to 50 per cent. and an overall profit of Ks. 2.1 lakhs is 
anticipated during 1973·74. The Commitee recommend that the 
Corporation should take suitable measures to attract tourists and 
to see that the occupancy of Kovalam improves. 

4.28. The Committee also recommend that Corporation should 
ensure that the quality of service available at this project to the 
tourists should be of the highest order and upto the expectations of 
international tourist and for this purpose, the Corporation should 
ensure that the staff posted are quite knowledgeable and conversant 
with all the details about the Project and its surroundings so as to. 
serve as a real guide to the tourists. 

4.29 The Committee regret to note that the COllloration has 
sought the advice of UNDP experts and considered measures to-
prevent erosion by the sea only in May, 1973 after the project had 
been commissioned in December, 1972. The Committee were in-
formed that a study for a period of 2 years has now been under· 
taken by the Pee chi Research Station to determine the sand loss 
during the monsoon. The Committee fail to understand as to how 
such an important factor was not considered even before the selec-
tion of the site for the project and adequate precautionary measures 
taken before commissioning the project. The Committee recom-
mend that the Government should take suitable measures in this 
regard at least before the integrated project is commissioned. 

4.30 The Committee find that expansion of Trivandrum Airport 
which was an essential pre-requisite for increased· tourist traffic is 
being considered only in the Fifth Plan. The Committee see DC. 

reason why the development of the Airport should not have been 
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integrated aloD&' with the establishment of hotel cottaps at Kovalam 
espeeially when both the Departments of Tourism IlDd the Civil 
Aviation are under the same Ministry. The Committee hope that 
at least now Government will accord priority to this scheme and 
-ensure tbat these facilities are available in the early part of the 
Fifth Plan. ... . ..... 

D. Development of Madras and Mababalipuram beaches 

4.31. These cottages are known as "temple bay". With the 
Traveller's lodge at Mahabalipuram as the nucleus, a mini-beach 
resort has been created with the construction of 20 cottages, ten of 
which are airconditioned. The complex was commissioned on 19th 
March, 1973. During the period 1st April, 1972 to 31st December, 
1973, 1689 foreign touri~sts and 1954 Indian tourists s~ayed at these 
cottages. 

During 1972-73, those cottages suffered a net loss of Rs. 3.41 lakhs 
(including depreciation of Rs. 1.39 lakhs and development rebate 
reserve of Rs. 1.19 lakhs). 

In the draft 5th Five Year Plan of the I.T.D.C. provision has 
been made for Rs. 15 lakhs for the construction of Two-Star short 
~ottages of 25 room capacity. 

4.32. During evidence, the Committee were informed that as far 
11S Mahabalipuram was concerned, the scope for ~each develop-
ment was in essence more limited because it was a centre of reli-
gious interest and there could be cultural problems in developing 
it on a large scale. It was also stated that according to UNDP's re-
port, the developments proposed would really merge with the 
historical and cultural traditions of Mahabalipuram. 

The Committee understand that with respect to the beach resort 
at Mahabalipuram, an almost identical parallel can be drawn from 
the case of Mauritius, which benefited from the partially establish-
~ tourist, base at the nearby Reunion Island. 

4.33. The Estimates Committee (1972-73) (5th Lok Sabha) in 
their ,und Report on 'Tourism' while dealing with development of 
selected Budhist Centres had recommended. that: 

"As is well known. international interest is being increasing-
ly evinced in the l'eligions of India. The Committee 
would, therefore, like Government to keep this poten-
tiality in view while conSidering schemes for establish.ed 

pilgrim centres." 
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4.34. The Committee recommend that scope for development of 

Mahabalipuram Beach may be exam~ in detan in consultation 
with the Statf") Government of Tamil Nadu keeping in view the 
recommendations of the UNDP team in this regard and an early 
decision taken in the matter. 

E. Gulmarg Winter Sports Project 

4.35. Gulmarg in Jammu and Kashmir State was selected as the 
major centre for winter sports development on the advice of four 
foreign experts (one each from Italy and France and two from 
Austria who independently came to the conclusion that Gulmarg 
possessed some of the finest Ski slopes in the world. 

The Gulmarg Winter Sports Project was approved by the Ex-
penditure Finance Committee in 1968 with an estimated outlay of 
Rs. 111.30 lakhs. The hotel component of the project estimated to! 
cost Rs. 32 lakhs for a 3 Star Hotel was transferred to I.T.D.C., 
thus reducing the outlay of the Department of Tourism to Rs. 79.30 
lakhs. In 1971, due to escalation in costs and subsequent enlarge-
ment in the scope of the project, the total estimate of the project 
was revised to Rs. 250 lakhs. A further revision of cost estimates 
is now in hand. 

The main features of the project are: 

(i) A road from Tangmarg to Gulmarg; 

(ii) Erection of an aerial passenger ropeway chair-lift and 
ski-lift; 

(iii) Establishment of a ski-school; 

(iv) A ski-hire shop;' 

(v) Snow clearing operations; 
(vi) Purchase of Ski-mountaineering and snow clearing 

equipment; 
(vii) construction of restaurant/cafeteria at Gulmarg and 

Khilanmarg; 
(viii) Preparation of a master plan of Gulmarg 

A 60 room centrally-heated hotel would also be constructed by 
the ITDC at an estimated cost of Rs. 110 lakhs, as part of the inte-
grated project. 
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4.36. Besides the construction and operation of the hotel, the 
ITDC will also be now responsible for building and running other 
units which can be commercially operated viz. a rope-way or chair-
lift to Khilanmarg restaurant at the top of the existing chair-lift 
and ski-hire facilities. The Department of Tourism will be res-
ponsible for the ski-school snow clearance and maintenance of 
equipment will be undertaken by I,TDC on behalf of the Depart-
ment. 

4.37. An expenditure of Rs. 77.84 lakhs has been incurred on the 
project upto 31st March, 1973, mainly on the road, various types of 
lifts, ski and snow clearing equipment and running the ski school 
in rented premises. Expenditure to the end of Fourth Plan is ex-
pected to be of the order of Rs. 97.34 lakhs. A sum of Rs. 375.32 
lakhs has also been proposed for inclusion in the Fifth Plan as de-
tailed below:-

RR. (lakhs 
(a) Projects to be executed by JTDC Hotels, Hacow'8 Hut RestBl!n.nt, 

Ropeway Chair-lift, ski-hire facilitiu Project me-rag< in< nt . . 229' to 

(b) Project to be operated by ITDC on behalf of the Deptt. (Ski-tract~, 
snow clearance, workshop) . . . . . . . . 51' 53 

(c) Institute for sking Mountaineering-includiIlg hostel and esStntill! 
housing . 94' 79 . 

375' 32 

4.38. The Ski Instructors Training School (now named as Indian 
Institute of Skiing and Mountaineering) started functioning at 
Gulmarg in January, 1969. Ski equipment of the value of Rs. 4.18 
lakhs was imported from Austria and West Germany in 1969 and 
snow clearance equipment at a cost of Rs. 4.08 lakhs from West 
Germany in 1970. Some equipments such as portable ski-lifts, snow 
beating machine, artificial ski-slope etc. have also been received 
under the U.N. Technical Assistance Programme and also from 
U.N.D.P. A rope-tow and a practical ski-lifts for beginners was 
started in December, 1969. The erection of a 500-metric long chair-
lift was completed and inspected by the D.G.S.&D. in March, 1972. 

4.89. The Estimates Committee (1968-69) in their 90th Report 
(4th Lok Sabha) on the Department of Tourism observed thus so 
far as development of Gulmarg Project was concerned: 

" .... the Committee are not sure whether the huge amount 
proposed to be spent on this Project would be commensu-
rate with the results achieved since Kashmir remains 
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snow bound for months together during winter and thus 
cut off from the rest of the country with no good com, 
munication like dependable aid and road services during 
the months of January and February. They also doubt 
whether winter sports facilities created at such expense 
at Gulmarg will be taken advantage of either by the 
foreign tourists coming from Europe or America who 
have easy access to highly developed winter sport areas 
in their own countries or near about or by domestic 
tourists with whom it is not popular yet particularly 
when during winter all modes of communication to 
Gulmarg are practically closed and when other essential 
facilities are lacking .... The Committee would like the 
Government to evaluate economics of this project care-
f~lly and to reconsider whether tpis project could be 
deferred for, the time being." 

4.40. While furnishing replies to the said recommendations, Gov-
ernment explained the position as follows:-

"As the basic data on physical features showed that quite 
apart from the intrinsic superiority of Gulmarg over 
other places as possible sites for developing winter 
sports, it was in effect the only really suitable place and 
therefore, it was decided that we should not undertake 
what would have been an expensive feasibility report on 
Gulmarg vis-a-vis other places suitable as winter sport 
resorts. The economic feasibility of the Gulmarg Pro-
ject however, has been worked out in the Memorandum 
submitted to the Expenditure Finance Committee which 
has approved it .... with intensive publicity it should be 
possible to attract Europeans who go all the way to 
South America to Ski, to journey to Gulmarg for winter 
sports .... Apart from the fact that considerable time, 
effort and money have already been, spent by the Central 
and 5tate Governments on this Project, the Department 
of Tourism is confident that given adequate financial 
support, Gulmarg can be developed into a winter sport 
resort of international standard .. There is thus no valid 
justification for deferring the Gulmarg Project for the 
present·8s sugested in the .Report." 

4.41. The Estimates Committee (19'12-73) having taken these 
into consideration and also comments of the U.N.D.P. on Gulmarg 
Project in their 42nd Report on Tour~sm recommended that: 

"the Committee hope that the completion of the Gulmarg 
Winter Spor'ts Project wi1l augment tourist traffic to 
India." 



50 

4.42. The ITDC drew up plans in 1971 to construct a centrally 
heated 60 room hotel at Gulmarg at an estimated cost of Rs. 110 
lakhs to be completed by November, 1974. Subsequently, the 
architects were requested to revise the plans and cost estimates of 
the Project. According to the modified project, a 60 room central-
ly heated 4 star hotel at a total cost of Rs. 145 lakhs has been pro-
vided. The project is now expected to be completed in late 1975 
or early 1976. As the project was not consirtered economically 
viable, the question of subsidising the likely losses in the operation 
of the Hotel was under consideration of Government. Keeping in 
view the promotional and developmental nature of the project ITDC 
requested Government to either give them a grant of as. 50 lakhs 
or to entrust the execution of the project on an agency basis. The 
question of evolving a satisfactory financial arrangement for tak-
ing up the project was under consideration of Governn;lent. 

4.43. 'During evidence, the Committee were informed that the 
economics of the hotel project at Gulmarg had been examined. It 
revealed that it would have a low return on investment but it was 
an integral part of the Winter Sports Project. 

The Department of Tourism and ITDC were of the view that the 
project should go ahead even if the returns were to be less than the 
nomal returns on Hotels. 

4.44. The Committee pointed out that in the Annual Report of 
ITDC for the year 1971-72, it was stated that as the project was 
not expected to break even for a number of years, the question 
of Government underwriting the losses was under consideration 
and enquired whether any final decision had been taken in the 
matter. The representative of the Ministry explained that the mat-
ter was examined but it was felt that it would be wrong in principle 
to subsidise the Hotel. 

It was indicated that on the basis of the current projections, the 
project was not expected to reach break---even pOint for about six 
years of operation and the overall return on the investment was of 
the order of Ii per cent, if I:l straight forward commercial return 
on investment was taken. 

4.4.5. The Committee note that the Gulmar, Winter Sports 
Project with an estimated outlay of Rs. lll.30 lakhs was first 
cleared by the Expenditure Finance Committee in I,. and the 
Hotel component of the Project estimated to cost :Rs. 32 lakhs for 
a three Star Hotel was transferred to the I.T.D.C. The Committee 
also note that in spite of the recommendations of the Estilnates 
Committee in their 90th Report (4th Lok Sabha) of 1969.70, 
Gover.ment felt that there was no valid justification for ~eferrinl 
the Project and decided to continue the execution of the Project. 
The Corporation in :urn drew up plans and estfmates for a centrally 
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heated 60 room four Star Hotel at an estimated cost of Rs. 110 
lakhs and the project was to be completed by November, 1974-
These plans have subsequently been modified and the Revised 
Cost Estimates of the Project are stated to be Rs. 145 lakhs and 
the project is now expected to be completed late in 1975 or early 
in 1976. The Committee are informed that the project is not 
expected to break--even for a period of 6 years and the overall return 
would be of the order of It per cent only. The Committee arc 
surprised that the Department of Tourism have decided to go 
ahead with the hotel project despite the low return. The Com-
mittee are not sure that even this return would materialise. The 
Committee, therefore, recommend that Government should have 
a second look on the economic viability of the project and take a 
firm decision about the classification of hotel whir.h they would 
like to construct consistent with the needs of the tourist traftlc and 
economic viability. 



.... ,'"~' ". .. V 
TRANSPORT DIVIStON 
A. Development of Fleet 

5.1. The tourist transport services in the public 'lector were 
operatec\ for the first time in 1965 by the erstwhile India Tourism 
Transport Undertaking with an initial fleet composition of 30 
Dodge Polaracars based at New Delhi. Subsequently' after the 
merger of the India Tourism Transport Undertaking with the ITDC 
in October, 1966 the fleet strength was gradually augmented be. 
sides expanding then,et work of transport units all over the ooun-
try with the .object, of providing a,t\equate internal transport faci~ 

'lities of the Tight kind in the interest of promoting iftternal travel 
by tourist. 

5.2. The growth of the transport operations is indicated below:--

Year 

1966-67 
J967-68 
1968-69 

1969-70 
1910-11 
1971-72 
1972-73 

Fleet No of Trans-
Strength pOrI units 

3S 
36 
54 

14 
139 
ISO 
204 

3 
6 

12 
14 
16 

5.3. It would be seen from the above that from 1969-70 to 1972-73> 
130 vehicles and 10 transport units have bt!en added to the trans .. 
port fleet by the COrporation. 

The present fleet of 204 vehicles of the Corporation comprising: 
of 107 imported luxury can;, 66 Ambassaflor cars, 24 coaches and '1 
mini-coaches, distributed as indicated below:-

Unit 
Imported Ambassa- Big Mini 

luxury dor cars Coaches CoBchl'8 
Totr! 

cars 

2 " 4 5 ---------- ------
1. Delhi 49 9 10 :! 70' 

2. J\g~a 5 5 10 

3. Jaipur 6 4 I~ 

-_._-----------
52 



S3 

2 3 4 S 6 1 

4· Udaipur 2 I 3 

S· Khaiuraho 3 3 
6. Patna 2 S g 

+7· Bodhgaya 2 I Z 

8. Madras II 8 3 2 25 

9· Blnillore 7 S I 13 

10. Hyderabad 2 3 2 7 
II. Kovalam 3 3 
u. Bombay 10 S IS 

t 13· Cl1cutta 1 3 z I2 

£14. Srinagar 2 3 3 8 

IS· Varanasi 3 3 7 

16. A'.\rangahad 3 3 6 

Total 107 66 24 7 204 
- -------. 

tB):ihgIY.l w:llch is a seasonal unit operates from October to March after which the 
II !et is tran~ferrej to Patna Unit. 

,cSrinagar is a seasonal unit and the fleet is transferred from Delhi. It operates from 
M W to O;tober and the Ibet is then transferred back to Delhi Unit. 

5.4. The representative of the Corporation informed the Com-
mittee during evidence that all their existing fleet would require 
replacement during the next 5 years. 

5.5. The Committee asked the opinion of Government whether 
the objectives of maintaining a transport fleet by ITDC at various 
places of tourist interest had been fulfilled, the representative of 
the Ministry of Tourism and Civil Aviation stated that the objec-
tives had been fulfilled consistent with the resources available 
with the ITDC. 

5.6. The Committee enquired during evidence whether any 
survey of the estimated requirements of tourist transport fieet of 
the Corporation han been· made. The Chairman of the Corporation 
informed the Committee that they had recently undertaken a kind 
of survey alongwith the Department o~ Tourism, about the tourist 
vehicle available in the country in connection with the preparation 
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of the Fifth Five Year Plan. The stati'Stics collected in this regard 
showed the position as under:-

Indi.=nout vehicles-Ambasador, Fiat 

Imported cars 

Coaches. 

MisceUancous . 

Total 

3>446 

615 

682 

58 

5.7. The Committee were further informed that they had pro-
jected the requirements for the future and on the basis of the tourist 
traffic becoming double at the end of the V Plan. According to 
ITDC, the country should have 1800 imported cars, 6000 indigenous 
cars and 2,700 coaches. So far as ITDC is concerned in addition 
to 204 vehicles already owned by the Corporation, it had asked for 
funds to cover the purchase of 100 luxry cars, 70 Ambassador cars 
and 30 coaches. 

5.8. In regard to r\evelopment of the fleet in Metropolitan cities/ 
State Capitals, the representative of the Ministry stated that ITDC 
had transport units in all the 4 metropolitan cities. In adttition, 
5 States Capitals, viz Bangalore, Hyderabad, Jaipur, Patna and 
~hrinagar and seven important tourist centres namely, Agra, 
Aurangabad, Bodh Gaya, Khajuraho, Kovolam, Udaipur and 
Varanasi had also been covered. It was further stated that during 
the Fifth Plan, they proposed to open units at more State Capitals 
e.g. Bhubaneshwar, Lucknow, Bhopal, Gauhati, etc. and that prio-
rity would be fixed according to the requirements of tourists. 

5.9. According to the survey made by the Department of Tour-
ism, the number of vehicles in operation at Bombay, Calcutta and 
Madras was stated to be as under:-

Imported Indigenous Mini Big Misc. 
Cars Cars COlch Coach 

Bombay t03 28t S 14 

Madras 38 II36 39 

Calcutta 13 31 II 0 18 
154 1448 17 53 18 

5.10. According to the Corporation's own aS8essment, there Is 
possibility of adding at least 10 imported cars and 10 inttigenous 
cars to its fleet at Bombay while 5 imported cars and 5 indigenous 
cars would be adden to the fleet of Madras Unit. The transport 
Unit at Calcutta has recently been set up and therefore, it, will be 
necel'Sary to watch the operation for sometime. 
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lUI. The Committee pointed out that there were imported 

lUxury cars in Delhi-Agra-Jaipur and enquired as to why there was 
such concentration of vehicles in "Delhi-Agra-Jaipur complex" 
alone. The Chairman of the ITDCI stated that :_ 

"The requirement of the tourist carS' in Delhi is very large 
not only on account of tourist traffic but also on account 
of Government requirement. The Government has been 
inviting foreign dignitaries and we flnd that Delhi can 
take a large number of imported vehicles and in faet it 
has been taking. We do not want to delete luxury cars 
in Delhi. Delhi has now over-taken Bombay from the 
point of tourist arrival. The requirement Qf Delhi anti 
the environment-Agra and Jaipur-certainly surpasses 
the requirement of other places." 

5.12. As regards augmentation of ITDC fleet in Bombay the 
representative of ITDC stated that:-

"Bombay is another place where we could have a large fieet. 
We have a very small fleet there. We have difficulty 
in parking. Eversince we went to Bombay, we have 
been trying to locate some suitable place. The State 
Governments do not give us permit unless We show them 
established parking places. In Greater Bombay, the 
garage space is very short. It is Rs. 2 per square feet 
where new basements have been provio;ed for cars. 
This is one of tl1e difficulties which we are encountering 
in Bombay. We have now been able to locate in the 
Bombay Port Trust area a small piece of land between 
two offices. This is inhabiting the growth of our fleet in 
Bombay." 

5.13. The Committee pointed out during evidence that out of 
204 vehicles of the ITDC ollly 22 had been deployed on Eastern 
Section-Patna, Calcutta and Bodhgaya and asked why' that section 
had been neglected from tourist point of view. The representative 
of the Ministry stated that in the Western India tourist traffic had 
been going up whereas in Eastern India it had been, in some places, 
going down nUring the last 4 or 5 years. ITDC had a fleet in 
Calcutta. The representative observed that:-

"The tourist traffic in Eastern India has been going down 
because of politicaJ jmtability in Bengal and around 
Calcutta." 

Regarding augmentation of the fleet a.t Patna the Committee 
were assured that the fleet in Patna would be augmenteti when the 
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Reception Centre would be built there. The Government, it was 
stated, were eonscious of the -fact that there was considerable poten-
tial of Budhist traffic which moved by rail. ITDC would operate 
routes there in the event of the Railways and the State Transport 
Corporation not being able to handle it. ITDC vehicles would be 
deployed where they were most needed" and Bihar would not be 
neglected. 

5.14. The Committee pointed out that in reply to recommenda-
tion No. 15 of the 70th Report of CPU (4th Lok Sabha) on ITDC, 
the Government had inter-alia stated that ITDC would set up a 
transport unit at Chandigarh a'S soon as the matter regarding the 
road permits and countersignatures was resolver{ with the Chandi-
garh Administration and State Governments of Himachal Pradesh, 
Haryana and Punjab and enqUired whether a transport unit had 
been set up at Chandigarh. In reply the Chairman ITDC stated 
during evidence that:-

"It has not been possible for us to set up a Transport Unit 
at Chandigarh so far. At the time we gave this reply, 
We were hoping that We would start motel operation in 
Chandigarh it was very much in the offing. But subse-
quently the idea of having a motel in Chandigarh was 
dropped. Besides, we were also not able to get the neces-
sary permit from the Government. We got permits only 
for two cars and one coach of 51 seats. It is hardly worth 
starting a Transport Unit with ·two cars. 

This is another problem-of having to depend on the State 
Governments for permits." 

5.15. The representative of ITDG observed during evidence 
that:-

" ...... the Ambassador car locally proci.uced in this country 
j,s totally undependable. Even newly purchased cars 
give much trouble. They are hardly quality cars." 

As regards I,TDe's dependence on imported cars the Chairman 
stater!, that those cars were absolutely necessary. The ITDC was 
purchasing chenpest quality cars available abroad and not luxury 
cars. The Chairman of ITDC added:-

"We are using Ford Falcon and Ford Fairlane. Ford Fairlane 
is slightly superior. We have Stateman Holden from 
Australia. We chose these cars because they have been 
trier{ in Australian conditions where the conditions are 
like that of ours. These are specially designed for 
rough roads and rough weather conditions. 
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'The reasons, why we are not importing cars from other 
places is basically the price differential. It is so enormous. 
They are the best, that we found. If we get from other 
places, they are not air-conditioned, they are not tested 
for our wh.eath.er conditions and the prices are very high. 
Every time when we make any purchase, we< call for 
quotations from various countries and then a decision is 
taken by the Board of Directors. It goes to the Ministry, 
Economic Affairs Department CCIE etc. It is very care-
fully done. We have been able to get the Ford series at 
reasonable prices. 

Then VoIks wagon is not going to be economical. We will 
get DLY for it." 

B. Fleet Utilisation 
5.16. The overall percentage of utilisation of the ITDC transport 

1ieet during the years 1970-71 to 1972-73 has been as under:-
------------------------- -----

Year DLY 
Cars 

DLZ 
Cars 

Big 
Coaches 

--- ------------ ----------- ---
1970-71 
1971-72 
1972-73 
------------ -----

55 
54 
63 

A statement showing percentage utilisation of fleet at each of the 
-17 transport units of the Corporation is enclosed (Appendix III). 

It will be seen from the statement that Centres of highest and 
lowest utilisation were:-

-----------------------
Year Highest Lowest ----------------------------- ---------

DLY 

1970-71 

-1971-72 

1972-73 

DL7. 
1970-71 

1971-72 

1972-73 

_ Big Coaches 

1970-71 

1971-72 

1972-73 

Patna (77' 3) 

Bovalam (86' 9) 

Agra (84-6) 

Jaipur (82'6) 

Bombay (74 -3) 

Delhi (75 - I) 

Madurai (48- 8) 

Hassan (30- 8) 

Hassan (36- 2) 

Bangalore (u- 4) 

Patna (4 1 - 3) 

Hyderabad (38- 4) 

Srinqar (96-4) Agra (28-0) 

Srinagar (92- ,) Delhi (46· 3) 

Srinqar (92' 2) Udaipur (5 -S) ------
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5.17. The representatives of the Ministry stated in this conneeo--
tron that defference between tourist traffic in summer and winter-
was 10 or 15 per cent. There was, to some extent, under utilisatio1l' 
of vehicles in the oft-season. The vehicles were transferred fro~ 
one unit to another, if it was economical to do so, to get maximum 
utilisation. 

5.18. In reply to a query it was stated that there was hardly any 
misuse of the vehicles. Strict instructions had been issued so thflt the' 
cars were not made available for purpose other than tourist 
'kavel. The ITDC cars were hired by business houses travel agen-
cies, tour operators and individual tourists. An embargo bad been-
put on using these cars for marriage purposes. 

C. Repairs and Maintenance 

5.19. The turnover and expenditure on repairs and maintenance in\. 
ITDC transport Units from 1970-71 to 1972-73 were as under: 

Year 

(Rs. in Iakhs) 

Income Expenditure Expenditure 
on Repairs on R & M.%. 
and Main- of In-

tenance come. 
------------------

1970-71 

1971-72 

1972-73 

109' 

II' 6 

10.0 

The total number of vehicles days lost in the workshop recoroed! 
by the ITDC fleet during 1970-71 to 1972~73 was as under:-

Year 

1970-71 

1971-72 

1972-73 

Total No. of Total No. of Percentage-
vehicles days Vehicles days 
available in the work-

shop 

SO,992 

SS.SS9 1 I.~ 

It was stated that the number of vehicles days lost in the wor~ 
shop represents holding up of the vehicles for periodical servicing 
and maintenance, reno:vations for producing the vehicles before the-
Motor Vehicles Inspectorate annually and vehicles grounded for-
accidental job etc. All possible efforts were made to ensure that. 
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no loss was incurred to the Corporation as a result of non-utilisa-
tion of the staff. Besides, operating rest and leave reserve staff al-
lowed wa!l the mas ·J:inimum. 

5.20. Regarding existing arrangements for periodical check-up and 
servicing of vehicles of various units, the management of ITDC stat-
ed in a post evidrnce Wl'fIten reply that the servicing and maintenance 
arrangements for the fleet of. the Corporation were carri-
ed out departmentally at Delhi, where a well-equipped work-
shop had been set up. It was, however, added that some 
of the units located in other places were experiencing acute 
problems regarding servIcmg, repairs and maintenance. For 
instance, in places like 'Khajuraho, Patna, Aurangab<ld, Bodhgaya, 
Udaipur, etc. there were no adequate servcing and maintenance 
facilities available. This necessitated deputing qualified and techni .. 
cal staff alOllg with necessary equipment from Delhi for attending to 
sophisticated imported "ehicles and thi" had added to the overall 
operating cost of the vehicles. At places like Khajuraho even ordi-
nary servicing facilities were not available and each time a vehicle 
had to cover about 100 Kms. when detailed for monthly servicing. 

D. Sight Seeing Tours 

5.21. City sight-seeing tours are being rUn by the ITDC at Delhi, 
Patna, Jaipur, Udaipur, Madras, Hyderabad, Bodhgaya, Calcutta, 
Varanasi and 5rinagar (seasonal). In addition, a d~ily sight-seeing 
tour is operated from Delhi t.o !\gra. The rates are given below:-

J. Deihi 

2. Varanasi 

3. Madras 

4. Cllculla 

-ISI Tour Rs. 6/-
2"d T'lur Rs. 7/-
~rd Tou" Rs. 12/-
(wnc.le QII'.) 

·41h Tour (TC' Altra) Rs. 100/- (Rs. 60 ![)r a 
Child) By Delux Coach Rs. 70/- (R •. 40/- for 
a child) 

-lSI Trur Rs. 7/-
2nd T'I'f 
(Whole day> RI. 14/-

-1st T"IlT Rs. 61-
2.,d Tou- Rs. 16/-
(Madras 10 M'h8ballp~ram and back) 

.-ut T "1" Rs. 6{-
znd T(lJr Rs. ~J-



s. Hyderabad 

6. Udaipur 
7. Jaipur 

8. Patna 

9. Bodhglya 

10. Srinag £r 

60 

· -1St Tour Rs. 6/-
2nd Tour Ri. 7/-

· -ToLtr Rs. 7/-
Rs.8/-

· -1St Tom Rs. 4/-
2nd Tour Rs. 15/-

• -IRt Tour R~. 4/-
2nd Tour Rs. 16/-

-4 Tours Rs. 3/- to Rs. 18/- (dependi", on sir-
gle journey and 

(ITDC Tourist units operatl's durirg 
t,)uri~ts season OI~ly) 

return journey) 

• Rltes fnr Delhi-I\gra Trip are inclusive of Lunch, Hfternoon Tea, Coca-cola 
en-route, guide charges and entrance fee to the mnn",mcllts. 

5.22. Asked a.bout the reasonableness of the charges fixed for the 
sight tours at various places, the Chairman, IITDC stated during 
evidence that:-

"We ha.ve sight-seeing tours at many places and I would like 
to read out to you the rates that we have fixed for these 
tours, which I think are very reasonable. In Delhi there 
are tours. One tour cost Rs. 71- the second tour Rs. 6i-
and the third tour which . is a whole day tour 
costs Rs. 121-. You will see that these are ridicul-
ously low compared to the sight-seeing fares you pay 
when you go abroad.. In fact, many foreigners have laugh-
ed at us for charging such ridiculously low rates. This is 
inclusive of Guide charges also--and we have to pay about 
Rs. 301- to a Guide for each day. 

At Varanasi we are charging Rs. 71- for one tour and Rs. 141-
for the whole day tour. The ':light seeing tour in Madras 
is only Rs. 61- and the tour from Madras to Mahabalipuram 
and back costs only Rs. 161- which compares very favour-
ably wi.th what the private sector is charging. In Cal-
cutta also, we are charging only Rs. 61- for one tour and 
Rs. 51- for another tour. In Hyderabad we are charging 
Rs. 61- and Rs. 71-. 

So, you see, our rates are very low and the ocupancy of our 
coaches during the tourist season varies from 75 to 85 per 
cent and that is why we are able to break even, with such 
low fares." 

5.23. It has been stated that the private operators utilised inferior 
type of vehicles with 45 to 48 seats and fixed lower rates at various 
places of tourist interest. Transport Operators who had vehicles 
comparable to ITDC normally charged identical rates. 
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E. Working Resuits 

5.24. The Unit-wise working results of ITDC transport fleet dur-
ing the years 1970·71 to 1972-73 have been as under:-

(Rs.in lakh~) 

Sl. U~it 1970-11 1971-72 1972-73 
No. 
I. Delhi (-). j. ol-'(=fo' 60--(=r£· 38 

2. Jaipur (-) 0'02 (-) 0'41 

3· Patna (+)0'34 (--) o· 36 (+)0'29 

4. Madras. (t-) o· 33 (+) 0'49 (-)0' 53 

S· Srinagar (-; )0'20 (., ) o· 09 (+)0' 51 

6. Khaiuraho (-.) 0'03 (-) 0'04 (-) o· 10 

7. AUrang1bad (-)Q'12 (-) 0'03 (-) o· 37 

S. Hyder.bad <-t ) o· IS (+)0'39 (+) 0'45 

9· Airs (-) 0'04 (-) o· 11 (t) 0'4S 

10. liI.lng\lore (-) 0'02 (4)0'S8 (,)0'12 

It. Bombay (i ) o· 41 (\-)0' 54 

u. Udaipur (+)0'02 (-) 0'09 

13· Bodhgaya (-) 0'01 

14· Kovalam (1) 0'01 (-) o· 19 

IS· Madurai (-) 0'02 

16. Hassan (-) 0'02 (-)0'06 

17· O;)ty (-I )0'03 

18. Calcutta (-) 0'41 
---_ .. 

Total: (-) 0'19 (I )0'36 (-)o'SS 

------
It has been stated by the Corporation that vehicle-wise accounts 

are not maintained in different units. 

Commenting on the working results of the fleet with a view to 
impr~lVing their operational efficiency it was stated that the Minis-
try recently had an occasion to go into the working of the Transport 
Division of the ITDC. It was, revealed that oJ)*!rational results were 
satisfactory keeping in view the constraints under which ITDC had 
to function and the increasing in ptice level. 



Explaining the position further, the representative of the Minis-
try stated as follows:-

"As regards the constraints, I may be permitted to mention 
some details. Many of the places where ITDC has set up 
transport units are not as remunerative as in the metro-
politan cities. Nevertheless,' tram~port has to be provided 
to co.mplement the basic infrastructure for the c~ntre as 
a whole. Tariffs have virtually been pegged down to the 
1965-66 level except for a marginal increase Fuel costs 
rose by 105 per cent, wages by 50 per cent and other ex· 
penses have also gone up by 150 per cent. Maintenance 
has to be of a high order, servicing facilities are inade-

. quate in many centrei. The cost of ears has gone up from 
Rs. 40,000 in 1965 to 75,000 in 1973. (87.5 percent in-
crease). Regarding the profit and loss account also, cer-
tain factors have to be taken into account. New cars were 

purchased late in the year but full depreCiation (Nearly 
2t lakhs) was charged f,or the whole year under in-
come Tax rules. Nevertheless, continuous efforts are be-
ing made to improve operational efficlency and profitability 
of the Transport Division:' 

5.26. The Committee appreciate the sight-seeing facilities provid. 
ed by the ITDC througb its transport fleet thus raising the general 
level of Tourism in the country. The Committee also note the fares 
charged are reasonable and compare favourably with what is charg-
ed by similar operators in foreign countries and utilisation during the 
tourist season, ranges between 75 to 85 per cenl The Committee. 
however, find that the overall utilisation of Transport fleet of ITDC 
was about 70 per cent in respect of DLY cars, 69 per cent in the case 
of DLZ cars and 58 per cent in the case of big coaches during the 
period from 1970·71 to 1972-73. The Committee regret to note that 
the utilisation of fleet has been as low as 5.5 per cent in 1972·73 at 
Udaipur and 28 per cent at Agra during 1970.71, in the case of big 
coaches. As far as DLZ cars are concerned the lowest utilisation 
was at Bangalore (22.4 per cent) in 1970-71. In the case of DLY cars 
the lowest utilisation was at Hassan (30.8 per cent). The Committee 
were informed that even if some of the Traasport units are not rem-
unerative, transport has to be provided to complement the basic 
infrastructure for the Centre as a whole. The Committee recommend 
that the Corporation should so arrange the Beployment of fleet at 
various centres as to ensure maximum utilisation of each vehicle, 
consistent with the tourist traffic needs in these centres . 

. 5.27. The Committee also find that durini 1972·73, transport cen-
tres at Delhi, Madras. Udaipur, Kovalam, Hassan and Calcutta 
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'made losses while those at Patna, Srinagar, Khajuraho, Aurangabael.. 
-Hyderabad, Agra, Bangalore and Bombay made profit.. The overall 
:financial results of these units indicated a net loss of about as. 85,000 
ill 1972·73 as against a profit of Rs. 36,000 in 1971-12. The Committee 
were informed during evidence that the main reason for the losses 
were that there has been no appreciable increase in the tariffs since 
1965.66, fuel cost had gone up by 105 per cent, wages bad increased 
-by 59 per cent besides rise in other expenses. The Committee are 
'surprised to note that despite improvement in utilisation of Reet at 
Deihi in tbe year 1972-73 the loss at this centre has been the maxi. 
mum viz. as. 2.38 lakhs. In fact, Delhi has been incurring losses, 
continuously from 1970.71. The Committee recommend that the 
reasons due to which. some of the transport units of ITOC including 
Delhi are running into losses should be criticallly experienced and 
suitable remedial measures taken to improve the operational emci~ 

·ency and profitability of the' units. 

5.28. The Committee note tbat the present estimated Reet of 4,801 
tourist vehicles in the country is proposed to be increas'ed to 10,500 
vehicles by the end of the Fifth Five Year Plan, i.e. 1975-79. ITDC 
have at present a total Reet strength of 204 vehicles located in 16 
. units. During the Fifth Five Year Plan, the ITDC propose to add 
to this Reet 100 luxury cars', 70 Ambassador cars and 30 coaches. It 
has been stated by the ITDC that their entire existing Reet would 
requ.ire replacement during the next five years. The Committee 
would suggest that replacement of fleet should be so phased that 
ITDC are able to meet the additional Row of tourist traffic which it 
has been estimated, would double by the year 1978-79. The Com-
mittee need hardly point out that the unprecedented increase in 
price!> of fuel and petroleum products is bound to have a marked 
effect on Reet requirements for transport. The Committee stress 
that a carehtl review shoul" be made of the trends already develop-
ing in this behalf with a view to see that the fleet is augmented 
only to tbe extent considered necessary. 

The Committee would also suggest that the Corporation/Govern. 
ment should consider, in the context of the present need to conserve 
fuel resources', whether it would not be better to' lay greater stress 
on acquisition of coaches of larger capacity rather than adding luxu. 
ry curs so tbat the interest of a cO'mmO'n tO'urist are served better. 

S.?". The CO'mmittee note that the existing servicing and mainte-
nan:e arrangements for the Reet of tbe ITDC are far from satisfac-
tory. Whereas the transport units are located at 16 far Rung places 
in the country, the Corporation has set up workshop fadlitiel> at 
Delhi only, The Committee would ur,ge the Corporation to carry oue 



a systemati~ review of the servicing amd repair facilities required for 
their fleet so as to put them on satisfactory basis. 

5.30. The Committee need hardly point out that vehicles which-
are stationed at places where necessary servicing facilities do not-
exist, synchronise their trips to places where they are generally at· 
tended to instead of detailing them to far away places only for 
routine servicing, etc. 

F. Inter-l.tate Travel by Road 

5.31. The Committee On Public Undertakings (196B-70) Fourth 
Lok Sabha) recommended in para 4.16 of their 70th Report on India 
Tourism Development Corporation as under:-

"It is a common knowledge that there are a number of pro-
cedural hinderances, on accouhts of different sets of rules 
applicable in different States, in the inter-State travel 
by road. The Committee would suggest that the Central 
Government should examine the entire issue of inter-state 
travel by road in all its aspects on an ~l'ndia basis and 
persuade the State Governments to follow a uniform 
policy with regard to issue of permitS', registration of 
transport and non~transport vehicles, convenient and 
economical clearance of passengers at inter-state borders 
and allow unrestricted movement of tourist vehicles 
across State boundries, etc. Difficulties of ITDC can be 
removed only after such a step is taken oy the Central 
Government. " 

5.32. In their reply to the aforesaid recommendation the Govern-
ment stated that the main difficulties in inter-State routes related 
to obtaining of counter-signatures for tourist vehicles and payment 
of motor vehicles tax and passenger tax in respect of these vehi-
cles. It was further stated that Model Rules on the subject were 
drafted and circulated to the States for adoption. All the States 
except Assam, Jammu and Kashmir and West Bengal were stated-
to have adopted these rules, and the matter was being pursued with 
those three States. There was also a proposal to issue a notification 
fixing the number of permits to be issued by each State. 

Regarding single-point taxation it was stated that the Mini~ry 
of Transport had taken up the matter with the State Governments 
for exemption from taxation except in the horne State. 

ri,33. During evidence the Committee enquired about the difficul-
ties being experienced by the India Tourism Development Corpo--
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ration in orgamsmg long distance trips' on regular basis. Thtt 
Management of ITDC explained the position as under:-

"The main problem is that of getting tourist permits. In 
fact, tourist operation and transport operation is beset. 
with so many problems that unless something very 
radical is done, I don't think there is going to be any im-
provement in road transport for tourists. The first diffi-
culty which besets all of us-and not only the ITDC is 
the transport barriers and the requirement of permits. 
Even for cars, permits are required. When a touriS't car 
goes from one State to another State, it has to pay a 
charge, and this permit has to be obtained previously in 
many cases. 

Now, the ~"'Ystem of having one permit to cover many States, 
as in the case of goods transport vehicles, has been under 
the consideration of the Ministry of Transport and the 
State GovernmentS' for several years, but we have not yet 
been able to bceak this barrier. We have not yet got 
one-point payment. This is the first difficulty we are' 
facing. We are absolutely on par with private operators 
and no preference has been given to the ITDC. The 
ITDC is the only all India Tourist transport organisation 
and it has got the best cars and the best service and it is 
a great pity that we should be subjected to the same 
whims and fancies of the Road Transport authorities in 
all the States. In spite of talking to the Ministers of the 
State Governments and other officers concerned and in 
spite of having taken up the matter at several levels in 
the Ministry, this continues to be a serious problem. We' 
would ]ike to place it before you that unless some of 
these difficulties are. resolved, we cannot make any sub-
stantial progress in the transport field." 

6.34. Asked whether .the problems were discussed with the re-
presentatives of State Governments, the Chairman, ITDC stated 
that the meetings of the Tourism and Transport Development coun-
cils were held once or twice in a year. A recent meeting was 
attended by Ministers of Tourism from various States. Simi-
la~ly Transport Development Council meeting presided over by 
the Minister of Transport and Shipping was held. The question of 
amending the Motor Vehicles Act of the States wae taken up. It 
was further stated that unless ITDC was recognised and giv!i!n a 
special treatment, the difficultiGB would not be solved. It was sug-
gested that permit.. should be given to ITDC for all India coverage-
for tourist transport. 
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5.35. Regarding daily coach to Agra from Delhi, the Chairman, 
tTDC disclosed that they were paying' Rs. 250 per day by way of 
taxes. This coach had to pas; through Haryana and U.P. This was 
being continued because there was a great demand for Agra. 

During evidence, the representative of the Ministry of Tourism 
alid Civil Aviation stated in this connection that since transport 
was a State subject, it was not possible to implement the scheme of 
'inter-State travel by road unless it was accepted unanimously by all 
the State Governments. Elaborating the point, the representative 
further stated as follows:-

"Until about a year ago various State Governments were 
represented on the Transport Development Council. 
They had been unanimously accepting the proposal in 
principle. The Ministry of Transport was pursuing the 
matter in stages beginning with the amendment of the 
Motor Vehicles Act, issue of notifications regarding the 
number of vehicles to be covered under the schp'1le and 
various other regulations and it was accepted that the 
scheme would be implemented after all these formalities 
had been completed. A year ago, however, there was un-
expected opposition from two State, Governments. This 
year, at the Transport Development Council meeting, 
some more State Governments voiced the opposition to 
the scheme. Now the position regarding acceptance by 
various States is not very satisfactory and we, therefore, 
feel that there may be some delay in i:r;nplementation, 
,because all the State Governments which have not given 
their acceptance would have to be persuaded once again 
to accept the scheme and only after that, the 9Cheme can 
be iml'lemented." 

5.37. Explaining as to why the State Governments object to the 
inter-State travel scheme of the ITDC, the representative of the 
Ministry stated that the States felt that the revenue would go to 
the State from where the vehicles started their journey. To meet 
this objection, the Ministry of Tourism and Civil Aviation was 
considering a proposal to have an alternative scheme by which 
agreement could be reached at the regional level and revenue could 
be apportioned among the States in the region. 

5.38. It was further stated that some of the States feared that if 
inter-State permits were given to the private operators of coaches, 
they would illegally operate them as bus service and take away 



67 

reven~e . from the ~tate Transport authorities. The Secretary ot 
the Mml'stry stated In this connection as follows:-

"My Ministry put to the Council the proposition that these 
were exaggerated fears. If the States agree to the Central 
Transport CouncLl allocating a limited number of licences 
we could work out which State could get revenue in 
an assured proportion. About the piracy problem we 
assured the Council that only a limited number of 
licences would be issued, many of which would go to 
ITDC. The remain.J.er would go to the private operators 
who would be licenced and would be the approved 
operators of the Department of Touri-sm. We will have 

. strict cootrol over them ..... We will try alternatively, if 
we cannot get general agreement, either regional agree-
ments or case by case approval of routes froOm the States. 
This is the problem which is definitely hampering inter-
State movement of tourists. If they want to go on sight 
seeing, they will have to change coaches merely because 
of this. The Central Government and the States have 
been aware of this problem for the last 17 years and for 
7 years the Central Transport Developmen't Council has 
been passing infructuous Resolution. There must be 
some end to this." 

5.39. The Committee enquired as to how coordination with State 
Transport agencies and State Tourism Departments was ensured in 
order to obviate overlapping. The Committee were informe~ that 
ITDC maintained a close Iia9ion both with the State Transport 
Authorities and State Tourism Departments so as to avoid any 
possible duplication of services and facilities. Coordination was 
also ensured by the Depart~ent of Tourism through Tourism 
Development Council and the Transport Development Council. 

5.40. The Committee were also informed that some of the State 
Governments also kept very small fleet but it did not make differ-
ence to the total operation. 

5.41. As far back as 1969-70 the Committee had in paragraph 
4.16 of their 70th Report on ITDC suggested that 'Central Govern-
ment should examine the entire issue of inter-state travel hy road 
in aU its aspects on an All India basis and persuade the State Gov-
ernments to follow a uniform policy with regard to issue of permits. 
registration of transport and non-transport vehicles, convenient and 
economical clearance of passengers at inter-State borders and allow 
unrestricted movement of tourist vehicles across State Boundaries 
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etc. The Committee note that the draft Rules framed in this con-
nection have been adopted by all the States except the States of 
Assam, Jammu and Kashmir and West Bengal. The main reason for 
some of the States not adopting these Rules was stated to be the 
fear of loss of revenUe to the States. The Committee recommend 
that an abiding solution to this long standing problem should be 
found without further delay. 

5.42. The Committee were assured during evidence that ITDC 
maintained a close liaison both with the State Transport Authorities 
and State Tourism Departments so as to avoid any possible dupli-
cation of'services and facilities. Coordination was also ensured by 
the Department of Tourism through Tourism Development Council 
and the Transport Development Council. 

The Committee, however, feel that as road transport is a State 
liubject and is basically governed by the policies of the individual 
State Governments, there is an urgent need to evolve an effedive 
institutional arrangement fgr' closer coordination between the ITDC 
and the state transport authorities in the interest of meaningful. 
review of programmes and plans in order to avoid duplication of 
efforts or wasteful competition. 

The Committee feel that as the operations o.f the ITDC are not 
confined to any particular state 01" region, a time has come when 
ITDC should be recognised as one of the national transport under-
takings of tlie country as a whole and its units located in various 
states should be treated on par with nationalised transport under-
takings of respective States in the matter of graot of permits, coun-
tersignatures, fixation of fares and other allied facilities in the 

. interest of building up a well coordinated tourist transport network 
of acceptable standard for the development of tourism in the 
country .. 
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ENTERTAINMENT 

A. Cultural Shows 

6.1. 1t is a well recognised fact that a tourist in India after a 
fun day's sight seeing tour is more often faced witb "what to do" 
problem in the evening particularly when away from large cities. 
ThiS! void can, how~ver, be filled in by providing some kind of 
entertainment for the. tourists. 

6.2. The Estimates Committee (1972-73) in their Forty-second 
'Report on the Ministry of Tourism and Civil Aviation (Deptt. of 
Tourism) have included the foilowing observation of the Travel 
Agents ASlSociation of India regarding entertainment:-

"Except for large cities, the evening entertainment for tourists 
is almost non-existent. Even in tourist centres like 
Agra, Banaras and Jaipur, there is nothing that the 
tourists can do in the evenings. The ITDC should play 
an important role in this respect and create entertain-
ment facilities in collaboration with the Tourist Indus-
try." 

In some of the major hotels of ITDC, cultural programmes are 
~rganised with a view to entertain foreign tourists. 

6.3. The Ashoka Hotel, New Delhi is foremost among J,TDC units 
in organising cultural shows for the entertainment of their gue9ts. 
The hotel has its Entertainment Wing which has been producing 
cultural programmes ranging from short Indian dances like 'Kathak' 
"Salami' and 'Ghoomar' to major ballet and musical pageants such as 
JHistorical Custumes of India,. Brides of India', 'Lore of Ind', 
Legendary Ballets of India etc. dux;ing the last decade. Every 
month, three to four theatre evening programme·s are organised. 
In the various restaurants· of the Ashoka Hotel, entertainment 
facilities Uke dance and of Western type, spot numbers of Indian 
dances, Indian Orchestra, spot singing, Western floor shows etc. 
exist. Cultural programmes are also organised occasionally for the 
guests in Ashoka Theatre. 

6.4. In Hotel Ashoka, Bangalore Cultural programmes are pre-
sented on special occasions like Diwali, Dussehra, Annual Day etc. 
Instrumental music ie played there daily' by AIR artiCJts. 
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6.5. The Akbar Hotel, New Delhi has arrangement of a 4-piece 
band in the hotel restaurant on regular basis). 

Similarly, J.anpath Hotel, New Delhi has a band which plays 
Western/Indian Music. In it& restaurant, Indian instrumental 
music and classical songs are presented. Sitar music and occa-
sionally 'Qwali' is arranged in Lodhi Hotel. Special entertainment 
programmes are arranged during Christmas and on New Year Eve. 

6.6. In Kovalam Grove there is an open air auditorium where 
regular 'Kathakali' and 'Mohini Attam' performances are organised. 
The Kovalam Beach Resort will, when fully developed, offer aqua-
tic sports like SkIing and Sucuba diving. Sail & Row boats have 
already been made available. There are alSO arrangements for 
screening documentary and other films. 

6.7. Rajasthant dances are arranged at Laxn i Vilas Place Hotel. 
Udaipur as and when groups of foreign tourists arrive. 

6.8. As regards entertainment of tourists outside the ITDC 
establishments, it waS' felt that to begin with, regular theatre even-
ings for tourists may be organised in Delhi 'on experimental basis, 
A scheme was accordingly drawn up. '!'.he scheme envisaged pro-
grammes twice a week of 60 to 90 minutes duration featuring high 
quality performances of dancess (classical and/or folk), ballets and 
concerts of classical music by wen known artists and trmlps. Since 
the scheme could not be operated on self-suffiCiency basis, it was 
sent to the Department of Tourism for sanction of subsidy. The 
ITDC has also offered to run this theatre evaning for the Depart-
ment of Tourism on payment of managerial remuneration. The 
Department's decision is awaited. Based on the experiment at 
Delhi, the scheme, it has been stated would be extended to other 
parts of the country. 

6.9. In organising entertainment programmes, 1'1'DC takes assis-
tance from national agencies such as the Bharatiya Kala KendI'[\ 
Sangeet Natak Akadeni and the National School of :Drama. 

6.10. During evidence of the representatives of I'IDC the Com-
m:ttee enquired as to what extent the assistance rendered· by the 
National agencies had proved beneficial to the ITDC for organising 
entertainment programme. In reply, the Chairman ITDC stated:-

"The as9istance of agencies like Bhalatiya Kala Kendra. 
Sangeet Natak Akademi and the National School of 
Drama has been drawn up on mainly in Delhi while 
organising functions in the Ashoka Hotel, which is our 
premier hotel in the capital. 

• .* * • 
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The National School of Drama has helped us quite often in 
stage lighting. The Sangeet Natak AcadeJl'li have advis-
ed us quite. often about mU9fc performances and they 
have donated a whole set of musical instruments which 
we have displayed in our hotel and whenever we wanted 
to arrange performances, the Bharatiya Kala Kendra 
have been readily forthcoming, with their artists for per-
formance in the evenings. Quite apart from this, we are 
making use of the existing institutional arrangements 
wherever we organise tourist entertainment." 

6.11. Asked whether any study of the whole aspect of entertain-
ment had bee~ made by Government in consultation with and co-
operation of the State Governments and other official and non-
official agencies, the repre3entative of the Ministry stated during 
evidence that:-

"The lack of suitable cultural entertainment facilities, parti-
cularly for foreign tourists, has been a matter of some· 
concern to us. We now visualise two definite steps for 
tackling the difficulties. The first stage is to activate the 
Entertainment Wing of the ITDC and I am glad to say 
that stage is being completed. The Entertainment wing 
of the ITDC. has to its credit a number of remarkable· 
performances and presentations, in collaboration with 
the highest cul~ural organisations in the country. 

Now, coming to the second stage (and we are now ready for 
it), we have recently set up a representative Committee-
with people from the Sangeet Natak Academy, the Na-
tional Council of Arts and such other organisations, and 
we are thinking of exte~ding the ITDC's activities in the 
cultural entertainment field to other stations also even to-
those stations where the ITDC does not have establish .. 
ments." 

6.12. The Committee enquired whether any arrangements for 
tourists entertainment had been made at the small way-side tourist 
resorts like Ajanta, Ellora, Gir forests, Bhubaneshwar, Konarak, 
Veraval etc. The Chairman of ITDC stated in this connection as· 
follows:-

"We have had several discussions with the Ministry of 
Tourism. We pointed out to them that if, ITDC is requir~ 
ed to set up an entertainment cell and organise regular 
tourist entertainment on a national scale,some funds; 
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would have to be given and this is not an activity which 
is self-financing or would be economically viable. The 
Mini$ter of Tourism appreciated this and has now set up 
a Working Group on the entertainment facilities." 

6.13. In a note furnished after the evidence ITDC has stated that 
.on 8th August, 1973 the Minister of Tourism called a meeting to dis-
cuss ways and means of promoting culturlil entertainment for tou· 
rists. A working Group with Director General of tourism as its 
Convener and representatives of Sangeet Natak Academy, Song and 
Drama Division of the Ministry of Information and Broad-casting 
and famous Artists like Mrinalini Sarabai as Members was set up to 
advise on the creation of an independent organisation within the 
Department of Tourism or ITDC. Its terms of reference were as 
£ollows:-

(a) To suggest norms with regard to entertainment for 
tourists consistent with India's rich cultural heritage and 
skills in the performing arts 

(b) To evolve guidelines (including financial assistance) for 
promoting the presentation of entertainments programmes 
on a regular basis, primarily for foreign tourists in ten 
selected centres; viz Delhi, Bombay, Calcutta, Madras, 
Agra Varanasi, Jaipur, Srinagar, Aurangabad and Banga-
lore. 

(c) To advise on the co-ordination of the existing activities of 
the Department of culture, and Sangeet Natak Academy 
Songs and Drama Division, ITDC and other official and 
semi-official, private organisationsllnstitutions active in 
this field at the central, regional and state levels; 

(d) To draw up an outline plan for promoting entertainment 
for tourists. 

The representative of ITDC stated during evidence that "I hope, 
.as a result of the deliberation of this working Group some concrete 
results would come out in the next few months". It was also stated 
that for extending the entertainment facilities in the States, the 
-officers of the ITDC establishments and Hotel ,Managements were 
in touch with the Directors of Tourism in the State Governments 
and were r\J:awing up on the institutions in the States. 

6.14. A statement showing the expenditure incurred by ITDC 
,on cultu1'll1 entertainment including Band and Music in various 
Hotels is given in the Statement (Appendix IV). 
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6.15. The representative of ITDC informed the Committee. that 
the expenditure o~ entertainment ?epended,. op thep~rmance, its 
duration and the artists commissio¥d. It was 4trther stated that 
in Ashoka Hotel, New Delhi, they were spendiog_l.tbstan·tial amount 
on the cultural shows but in other hotels they were not spending 
much. The shows arranged w~th th~ help of ~ocal organilations anrt 
local talents· were stated to be.' totally uneconomic:;al as there was 
only expenditure and no revenue. They have, ~erefore, been rather 
careful so far as ITDC hotels were concerned. 

6.16. The Committee were also informed that ITDC did not have 
any Entertainment Wing of its own. They had an administrative 
unit which called upon various agenCies anlf made arrangements 
for the performances on payment basis. 

Asked about the artists engaged, the witneu stated that during 
the last one and a half years there were performances by Yamini 
Krishnamoorthy, Subbalakshmi, Sitara Devi, Rita Devi, S. Panigrahi 
etc. 

6.17. When aksed whether the collections were commensurate 
with the money spent on them, the witness stated that it resulted 
in some loss to the Corporation but they considered it worthwhile. 
It was explained that if arrangements for classical music and dance 
performances of leading artists were arranged, nobody could make 
money after paying to the artists, for the haU, lighting etc. parti-
cularly in cities like Delhi, Calcutta and Boinbay. 

The witness added that classical performances were subsidised 
all the world over. 

6.18. The Committee asked whether ITDC had undertaken any 
evaluation of audience response to the entertainmeo.& programmes, 
particularly from foreign tourists, the representatives of ITDC 
summed up the position thus:-

"I think they are very very popular. They do appreciate this 
kind of cultural entertainment. As we have said repea-
tedly in several forums, they do not want to see third 
class cabaret entertainments in this country. They do 
want to see the best of our culture. But, to say that they 
are deeply interested aori they would like to see all the 
nuances of different artists for hours together would be 
a lie. But, the people who have settled in this country, the 
embassy officials and others-quite a lot of them, develop 
a lot of technical: interest in this. These people are much 
more interested than the casual tourists. But the tourists 
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are generally interested to see the best of the culture of 
our country which is reflected in dance, c\rama and music." 

6.19. The Committee note that as a first step in the matter of 
providing suitable cultural entertainment facilities to foreigD 
tourists, the ITDC are organising cultural and other entertainment 
programmes in their major hotels with the assistance and collabo-. 
ration of national cultural organisations like Bhartiya Kala Kendra, 
Sanreet Natak Akademi, National School of Drama etc. The 
Committee also note that the Ministry of Tourism have in Au&ust, 
1973 set up a working gt'oup with a view to develop the enter-
tainment facilities on a national scale and evol'\"e suitable norms 
for entertainment consistent with India's rich cultural heritage 
and skills in performing arts and also to advise on the creation of 
an independent organisation ia the Department of Tourism or 
ITDC. The Committee would like the matter to be finalised early 
10 that suitable norms for arranging entertainment in Government 
owned hotels, restaurants etc. become available for implementa-
tion. The Committee also recommend that cultural programmes 
as arranged by the various hotels, should form part of the com-
mercial venture of the hotels and may not be subsidised. 

B. Son-et-Iumi Ere Shows 

6.20. ITDC operates Sound and Light Shows at the following 
places:-

(i) Red Fort, Delhi. 
(ii) Sabarmati Ashram, Ahmedabad. 
(iii) Shalimar Gardens, Srinagar. 

While the Show at Red Fort, Delhi is owned and managec1. by 
ITDC, the otmers at Ahmedabad and Srinagar are mounted and' 
managed by the ITDC on behalf of the Department of Tourism. 
Government of India. The Shows at Ahmedabad and Srinagar 
were inaugurated during 1972-73. 
(i) Sound and Light Show at Red Fourt Delhi 

6.21. This Show was mounted by the Department of Tourism at 
a cost of Rs. 6.95 lakhs and was opened to the public on 25th March, 
1965. Thereafter, it was revised at a cost of Rs. 1.39 lakhs in Novem-
ber, 1965 and the revised version was purchased by the ITDC from 
the Department of Tourism at a price of Rs. 6.50 lakhs in April, 
1967. A further revision of the theme was undertaken by the ITOC 
at a cost of Rs. 4.37 lakhs to include t~e original voice of Netajf~ 
I.N.A. marching song and Vandematram etc. 
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6.22. The seating capacity and rates of admission of this Show 
'8l'e:-

RS.7·S0 

Rs.3·00 

100 Seats 
600 Seats 

700 Se~ts 

6.23. The financial results for the last 6 years were as under:-
(RI. in lakhs) 

Year No. of vis i- Income Bxp:nditu.re Net Profit/ ?~'c(nTif!e 
ton Less r etvIn on 

net invet-
mcnt 

~-... ----"----
1967-68 Il5,302 2'00" I" 00 (+) 1"00 16'6% 

1968-69 131,093 3"05 J"88 (+)1'11 21" 5% 
J96~70 156.583 3'08 1'90 (+) I' 18 24'R% 

1910-11 129,739 3"04 2'16 (+ }o' 88 20"6% 

1971-12 107,089 3"05 3" II (-)0" 06 (-)0" 8% 

1972-73 148,249 4'29 " a' IO (+) 1'09 J6"3% 

Total: IS'SJ 13'25 (+) S'~6 

--------
6.24. Against the total investment of Rs. 10.87 lakhs made in the 

Show by the Corporation, the operation of the Show during the last 
6 years has already paid back investment to the extent of Rs. 9.45 
lakhs in the shape of Depreciati<?n (Rs. 4.19' lakhs) anel net profit 
(Rs. 5.26 lakhs). Thus, the bulk of the investment has been paid 
back. The average net return on investment is 16.6 per cent during 
the 6 years period from 196N18 to 1969-73. 

6.2'5. The Committee enquired as to what was the loss suffered 
by the ITDC on account of write oft of the residual value of the old 
script of the Red Fort Sound and Light Show. The Corporation in-
formed the Committee that the entire Son-et-Lumiere Show at Red 
Fort consisting of the script, installation and equipment was pur-
chased by ITDC from the Department of Tourism in 1968, at a lump--
sum price of Rs. 6.50 lakhs. The Show was exhibited by ITDC till 
June 1971. After taking into consideration the depreciation amount-
ing to Rs. 2.39 lakhs charged during the years 1968-69 to 1971-72.. 
the residual value of the Show was Rs. 4.11 lakhs when the script 
was revised. Except for the tapes of the revised script, the other olt! 
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installation and equipment were being utilised for the revised ver-
sion of the Show. Since the Show was purchued for a lumpsum 
value, the price of individ\1al items comprising the show was not 
available and therefore there had been no writing off of the value 
of old tapes. 

6.26. Askec\ how it was ensured that right aspects were stressed 
in these shows, representative of ITDC stated that at the time of 
revision, the script was shown to some Professors of History in the 
Delhi University and some others in Jamia Millia a~d their reac-
tions were passed on to the script writer. He also added that:-

"In fact it is a tricky affair. A great deal of precaution is 
necessary to ensure that the thing that we produce reffects 
the glory of the people and not any bad aspect of the 
thing." 

6.27. During evidence, the Committee asked about the improve-
ments that were effected as a result of the revision of Sound and 
Light Show at Red Fort, Delhi at a cost of Rs. 4.37 lakhs. The Chair-
man, ITDC informed the Committee that life of recordings was 4 
to 5 years. The tapes had run out through daily and in the mean 
time there was a lot of criticism about the contents of the pro-
gramme. There were many suggestions. As a result, the ITDC want-
ed to include the song. Vande Matram, the original voice of Netaji 
and the INA marching song. The entire show was revised for all 
these reasons and the new 'Show produced at a cost of Rs. 4.37 lakhs. 

The representatives of the Ministry stated that as a result of the 
revision of the Script the number of visitor to this show had increae-
ed from 1.27 lakhs in 1971-72 to 1.48 lakhs in 1972-73. 

6.28. Explaining the whole process of producing the show, the 
Chairman, ITDC sta.ted:-

"This is a very compUcated process. The whole thing starts 
with selecting a site which has some historical value of 
a story to tell. Decision has to be taken as to what story 
should be projected. Then the script writer comes in the 
picture. The writing of the script is extremely compli-
cated. It cannot be done by a dramatist or a film writer. 
It can be done by a scholar who can visualise the impact 
sound and light show on the audience. Once a script tI 
made, it has to be produced, voices have to be mixed with 
the script. After script writer is appointed, we appoint a 
producer. After this the producer has to recorn voices. He 
has to engage Artists. If the script is long, he ha'S to com-
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mission somebody to read out in the right voice. It is re-
corded and several tapes are made. 

'.The other aspect is technical aspect of light and sound. This 
is a extremely tricky matter for which expertise in the 
world is very limite(l Philips of Holland who have got 
a very big establishment in India have been considered 
to be the best people in this field. Even in the Philips 
India, the Indians working in the Company have acquired 
proficiency because of the work they put in the last three 
to four years on organising sound and light shows. The 
equipment which is needed for this is highly sophisticated. 
There are cQ.mputers and thes.e are imported ones and 
Philips Company in Holland supplies it. Alter it is record-
ed and sound effect and light effect are married, mixing 
at tapes has to be made. There are no facilities in India 
for it. The producer and the. technical people of Philips 
'go to Holland where technical production is done and the 
equipment is sent from there." 

(U) Show at Sabarmati Ashram, Ahmedabad 

6.29. The Show covering the phase of Mahatma Gantlhi's life at 
Sabarmati Ashram, Ahmedabad was mounted by ITDC at a cost of 
Rs. 18.25 lakhs including Rs. 6.25 lakhs being the cost of civil works 
executed bY' the Government of Gujarat. 'Ibe Shaw was inaugurat-
ed on 21st April, 1972. . 

6.30. The rates of admission and total capacity of the show are 
as under:-

Rs. sl- per scat 
Rs. 2/- per seat 

100 Seats 
300 Seats 

Total capacity - 400 Seau 

6.31. The anticipated working results during the first 3 years of 
the operation of the show are incUcated below:-

(Rs. in laths) 

Year In<;ome BlIJ)eDditure Profit/loss De pre cia- Prdit/lcu 
befote dcp- lion after dep-
reciation reciation 

lit 2'20 J'34 (+)0'86 1'72 (-) 0'86 
3I1d 2'S3 1'31 (+) J'2,2 1'12 (-)0' So 
3rd 2'37 I' 27 . (+) J' JO 1'72 (-)0'62' 
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During the first year of the operation of the Show (1972 .. 73) 

21,886 visitors witnessed the Show. The provisional working re-
sults during the year (f972*73) are as under:-

(Rs. in lakhs) 

Incom: Bxpenditure ProfitfLoss Depreciation Prcfit/Loss 
before dep- afler dep-
recilltion reciation 

0' 51 1'20 (-) 0'63 1'12 (-) 2'35 

6.32. The Management has stated that efforts are being made to 
attract more visitors to the Show by intensive publicity and adver-
tisement, It has been further stated that as per present indications, 
the Show is not likely to be economically viable. 

The Cbmmittee were informed during evidence that mostly local 
people visited the show at Shabarmati. The ITDe was making all 
our efforts to promote the show. The Chairman, ITDCconceded that 
the respo,nse to this show was poor. They were thinking of giving' 
concession to the mill workers. They were giving 50 per cent con-
cession to students. 

6.33. The Management of the Corporation subsequently inform-
ed the Conunitteethat during 1973-74, although intensive publicity 
was arranged in respect of Sabarmati SounrJ; and Light Show 
through press, circula.rs, Hoardings, Cinema slides, etc. there was no 
appreciableincrease in the number of spectators. From April, to 
October, 1973, 10276 spectators witnessed the show. 

The working results from April to July, 1973 indicate a deficit 
of Rs, 18,983/- excluding a depreciation Rs. 0.57 lakhs. 

6.34. The Conunittee pointed out during evidence of the repre-
sentative of the Ministry that the show hac\ incurred a loss of Rs. 
2.36 lakhs during the first year of its operation (1972-73) and enquir-
ed about the prospects of avoiding recurre~ce of loss. The Secretary 
of the Ministry stated as follows:-

-I .-
, ' 

"It has suffered a loss. But at the same time, we feel that at 
a place like Sabarmati Ashram where so much of Gan .. 
dhiji's life and work are involved it has definitely an 
attraction and I do not think that it has to be 
justi.fl.ed in terms of making money. Tourists who 
visit Ahmedabad, specially Sabarmati Ashram natural-
ly would like to be acquainted with the life and 
work of Mahatma Gandhi in the Ashram. As this 
particular show is designed to do that, I do not 
think that this particular show should be judged in 
monetary terms. It has many other implications, emo-
tional appeal and the fact that Mahatma Gandhi was the 
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·greatest man perhaps of the century. These considerations 
should also be taken into account." 

(ill) Show at Shczlimar Gardens, Srlnclsar 

6.35. This project has also been executed by ITDC on behalf of 
the Department of Tourism, The estimated cost of the project is of 
the order of Rs. 27.75 lakhs. Tl1e show was inaugurated on 29th' 
September, 1972 and commercial operation of the Show commenced 
from 1st October, 1972. Before the on-set of the winter the Show 
couict operate for 16 days only during 1972-73. During this period 
3,668 visitors witnesed ~he Show. The total earnings are of the order 
of Rs. 0.13 la1chs. -

6.36, The rates of admission and total capacity of the show are 
as 'llnder:-

Rs. 7' So per seat 

Rs. 3' 00 per seat 

- 100 seats 

-,400 seata 

'Total capacity '- 500 seats 

'6,37. The anticipated working results during the first three years 
{)f the o,peraiion of the Show are as below:-

(RR. in lalehs) 

. 
'Year Income BxpenditlU'e Profit/Lou Deprtclation Prl'fit/Lou 

before dep- after depre-
ciation clation 

---- ---
"1St 0'3~ 0'71 (-) 0'45 2'18 (-)3'23 

2nd 1'76 1'34 (+) 0'42 2'78 (-) 2' 36 

3rd a-05 -1'45 (+)0'60 2'18 (-) 2' 18 

6.38. In their recommendation (S. No. 22) contained in para 6.12 
(If the Seventieth Report (Fourth Lok Sabha) the Committee on 
Public Undertakings (1969-70) had observed that:-

'" .... The anticipated working results during the first three 
years of the operation of the Sabarmati Ashram and Sha-
limar Gardens projects, however, show that these pro-
jects would be losing proposition'S. The Committee are sur-
prised why decision was taken to undertake them inspite _._-_._-_ .... _----------

-It wal assumed that the show should operate for 46 days only 
during the first year and for 7 months in the lublequent year •. 



of the fact that they were losing propositions. They would 
therefore, urge that no project be started which is not 
economically viable and especially the Shalimar Garrlens 
project be dropped as in the Committee's view son-et-
Lumiere show at Srinagar would hardly bean attraction 
to the tourists when Kashmir was gifted with so much of 
natural wealth." 

6.39. In their reply Government had stated that while a careful 
study of economic feasibility of a Son-et-Lumiere show was impor-
tant, it could not be an over-riding factor. The Government further 
urgecl that sometimes provision of entertainment had to be taken 
up as a promotional activity and as such the Government had not 
accepted the recommendation of the Committee to drop the 5on-et-
Lumiere Project at Shalimar Gardens, Srinagar. 

6.40. After considering Government's reply, the Committee 
observed in their Sixth Action taken Report (5th Lok Sabha) on 
ITDC as follows:-

"The Committee do not feel convinced by the reply of 
Government as well as by their argument that some-
times, provision of entertainment has to be taken up as 
a promotional activity. This does not apply particularly 
in the case of Son-et-Lumiere show at Shalimar Gardens, 
Srinagar. 

The Government had earlier intimated that in the case of 
SOn-et-Lu.rniere show proposed to be started at Shalimar 
Gardens, (Kashmir), it was antiCipated that there would 
be net losses ofRs. 1.81 lakhs, Rs. 1.96 lakhs and Rs. 2.06 
lakhs during the first, second and third year of the opera-
tion of the project respectively. This project, if started 
would entail a total loss of Rs. 5.83 lakhs during the first 
three years of its operation. The Committee are not sure 
whether the project woulcl be able to attract the tourist 
in a place like KashUlir valley which is endowed with 
so much of natural scenery. It is also doubtful if the show 
would serve the purpose of a 'promotional activity'. In 
view of these considerations, the Committee reiterate 
their recommendation that no project should be started 
by ITDC which. is not expected to be economically viable, 
and that Son ... et-Lwniere project atShalimar Gardens, 
Srinagar be clroppect. finally." 

6.41. The Coin~ittee have been informed that from April to Sep-
tember, 1973 approximately 22,298 persons witnessed the show. 
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The working results for the year 1973-74 upto 30th September .. 
1973 indicate a deficit of Rs. 4351- excluding the depreciation of Rs. 
1.39 lakhs. 

It has been stated by the Management that like Sabarmati SoUlWil 
and Light Show, this project also is not likely to be economically 
viable.' 

6.42. The representative of the Corporation stated during evi-
nence that the season at Srinagar was very small May and June and' 
then September and October. Considering that fad, the response' 
was not bad. The response depended on tourist arrivals, there. 

6.43. Asked by the Committee whether Government was inclined' 
to look into the performance of Shalimar Garden Show in a diffe-
rent light, from monetary consideration the Secretary of the Minis-
try stateci:-

"The position about Shalimar is that Srinagar is very impor-
tant tourist centre. A large number of tourists come to> 
Srinagar. There is absolutely no entertainment worth 
the name and it was felt that in these beautiful gardens 
of Shalimar, the performance would be a positive 
attraction and would give, the visitors some way of 
spending their ti~e and knowing t,lu! ~i~tory of the, 
gardens., ~o, here 'Wain, while it is not shOWing a profit 
right now, we have every hope that in thec~ming years 
this pe~QrJllancesho\lld maKe good. Secondly, in many 
places 'as I was saying yes~rday, we have to make" a 
poineering effort' 'and we cannot bonsider whether the 
project will ht!, able to break eyen right from the beBih-
nipg. You have to give some gestation period. The 
Shalimar project is justified not only because a large 
number of foreign tourists come there but also because 
they have to h~ve some BOurce of relaxation, besides, 

'boating and seeing the lake etc. So from all these points 
of vie'w, I think this is a sound project." 

6.44. T)1e ~p~mittee enquired whether Go~ernment had made, 
any evaluation of'sopnd aJ?d light prQgr~mme to assess the useful-
ness and economic' viability and, also tofiJ,ld wllYs and means of 
making them popular and remunerative as recommended by th~ 
Estimates Committee in their 42nd Report (1972-73). The Secre-
tafY replied ~s follows:': " , 

. "" .. ) , , "We have set 'up no Committee as such to evaluate the son", 
et-Iumiere performances. But, this is really a matter, fcj~ 
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!the management of the Corporation itself and certainly 
we have particularly where a show is making a loss to 
examine whether its continuance etc. is necessary. It so 
happened that we have only three shows at preSent, one 

.at the Red Fort, which is making a profit and is fully 
justified on commercial considerations, the other at 
Sabarmati Ashram, which is justified even on other 
considerations and the third at Shalimar, which is a 
poineering project. As far as the others are concerned. 
for instance, the possible· show at Mahabalipuram or at 
Calcutta, certainly, feasibility studies etc. will be made 
before they are undertaken," 

6.45. When asked whether a part from historical and other con-
~·siderations Government should not consider the monetary aspect, 
the representatives of the Ministry stated that: 

"In many areas, the loss has to be accepted. After all, when 
a Corporation, in its overall working, makes a profit it is 
not necessary that every individual .activity also should 
make a profit, so long as the total result is satisfactory." 

6.46. The Committee. note tbat the Son-et-Lumiere Show at Red 
Fort, Delhi which was moun~ed and opened to public in March, 
1965 by the Department of Tourism was revised at a cost of Rs. 139 
'lakhs in November, 1965 after about seven months of its commission-
;·ing. The show was taken over by ITDC at a cost pf as. 6.5 lakhs in 
Aprll,t967 and was once again revised at a cost of Rs. 4.37 lakbs, 
The revised show was opened t'o the Public on 28th September, 1971. 
The Committee are informed that the main reasons for the revision 
of the show were ra lot of criticism about the contents of the pro-
gramme', alternate suggestions t'o include in the script the song, 

-Vande Matram, the original voice of Netaii and the INA marching 
'song,. etc. 

The Committee regret to note that the oririnal scripts of Red 
"'Fort Show were not properly scrutinised before inclusion in the 
programme with the result that the script had to be revised twice 
at a heavy cost of RI. 5.76 lakhs which also included valuable 
foreign exchange. The Committee, therefore, urge that Govern.. 
ment/ITDC should take utmost care in the matter of scrutiny and 
approval of the script SO that the ftnal production is set in true 
historical perspective. 

6.t7. Government should also consider the feasibility of assocla-
inc with them experts with knowledge of the history of the period 
while finalising the seripts for such abowi. 

6.48. The Committee ftnd that a Son-et-Lumiere show covering' 
<Mahatma Gandlii's IUe af Sabarmati Ashram was mounted in April, 
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tt7Z at a cost of Rs. 1~.Z5 lakhs. During the first Yeai' of its opera-
tion (1872-73) the show attracted 21,886 visitors and incurred a net 
loss of Rs. 2.35 lakhs as against tbe anticipated lou of ,Ks. 0 .• lakhs, 
despite intensive publicity through pnas, circulars, hoardings, 
cinema slides and. concession to Itudents. Duria, evidence, the 
representative of the Ministry expressed tbe view that this show 
should not 1te judged in monetary terms but had to be cODSidered 
in the context of emotional appeal and the ne~d to project' the life 
of Mahatma Gandhi. The Committee recommend that suitable 
publicity measures includipg revision of fares ~nd provision of 
cheaper accommoOattion may be considered to increaSe local response 
as well as tourist attraction and make the show more popular. 

6.49. The Com~ittee find that Son-et-Lumiereshows at Srma,u 
mounted in September, 1972 at a cost of Rs. 27.75 lakhs is also not 
expected to be economically viable. This show has bee,l described 
-as a 'Poineering effort'. Ia the opinion of tbe Committee the utility 
of such a show in a land which is endowed witb natural "enery and 
has other alternative attractions for the foreign tourists could not 
5eem to be justified even as at 'Promotional activity'~ 

The Committee also recommend that Government/ITDC should 
learn a. leSIon from the experience ofworkiqof the Son-et;.Lumiere 
5hows already set.p and avoid moanting new shows which are not 
,economically viable. 

C. Mounting of Son-et .. Lumlere Show,s 

6.50. In paras 6.19 and 6.20 of their 70th Report (Fourth Lok 
Sabha) on ITDC, the Committee on Public Undertakings had obser-
ved a,s follows:-

"The Committee are not" clear as to whether any tender open-
or limited :was issued in regard to the installation of the 
Son..et-Lumiere instruments before entrusting it to 
Phillips (India) Ltd. The ITDC have stated that 'In the 
absence of competitors in India there was no yardstick 
to assess the reasonableness of the estimates of Phillips 
(India) Ltd.' Before entrusting the job to Phillips for 
other projects, the Committee feel that ITDC should have 
at least satisfied itself, the reasonableness of prices. To 
tliat extent the Committee feel the ITDC had allowed 
itself to be dictated by the firm. 

In the Committee's view it was wrong to think that nobody 
other than Phillips (India) Ltd. was in a pOSition to undel'-
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take the installation of the Son-et-Lumiere. The Com-
mittee would" ~her~t9fte, r.'=~9~~!n4 f oalUng of ,open 
tenders fot'the InstJi,a,twn ofSo~-:e~Lumiere in future." ,I: ; .!.' . ,", • \. . 

6.61. In their reply fJovemm.~t' had stated th~t efforts were 
made to ensure' that the pric... were reasonable, and in an analysisr 
the CPWD were asked to undertake the work wht!n'it was found 
that their estimates of rates were lower. . , 

6.52.' Regarding calling of ppen tenders for the installation of 
Son-et-Lumiere in future, the Government had stat"dthat. "This 
was done and several other efforts made to find alternatives t() 
Phillips (India) Ltd. But without success. The efforts, to find alter-
aatives continue." 

6.53. The Committee enquired during evidence whether the 
mounting of these shows':was discussed with the Electornics Co~ 
poration of India a 'Publi~ Sector Undettakin~s for undertaking this 
jol>, r the Chairman of the ITDc stated that they did approach the 
Central Electronic Engineerlngftesearch Institute, Pilani and,ITI. 
Delhi. He added'that:--

"It is a very sopbJ,sticated tWngand lot of things are involved! 
it it. Even in Great Britain where there are a large num-
ber 'of, ailbt and Souricl ilhows they had entrusted the job 
to PhHlipa. There WIS. liurOl"e in Parliament when 'it was 
being given to·a Dutch firm and 'DOt'to a British firm. 
The reply given was that they were the best people and 
available local expertise in the matter was restricted to 
such aspec1is al ligh.tbig 'and recordiftg. 

I would like to submit that the impres~ion that we have got 
from foreign wud,ts regarding sOund ' and light 
show, that we are the best in the world. The sound a~d 
light show in Delhi is the best in the world. 

In Srinagar, it was an extremely difficult one. In fact the 
show in Sabarmati was also very difficult for us to put 
up." 

6.54. Asked whether these shows w~r~ mountt;!d with the help of 
some European' concern, the repreSentative of the Ministry informed 
that Committee that Phillips c;lid the electrical side of it in the 
beginning only and there was ,no perpetual collaboration. The 
mixing of the sound and Llspt was d..c?ne in J;I0lland ,as. it could not 
be done satisfactorily in In<3ia. ~e, ,Secretary of the Mmistry, how-
ever, assured the Committee that they ,would certainly consult the 
Electronics Corporation of India to see· if they could do the job. 
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6.11. Th. Committee aotedaat in the matter of IbOUlltlac Son-et-
Lumiere Shows the Corporation had entnittea the work to PhUllps 
.of Holland in India. Althou&h in reply t.othe C.ommitteesf earlier 
rec.ommendation in ~eir 70th Report of CPU .on ITDC, the C.om-
mittt;e were inf.ormed that eff.orts to find alternatives to Phillipa 
India had c.ontinued, the Committee find that· the CGrporation had 
.only cGnsulted some t8elulical institutes in. India like the Central 
ElectrGnic Engineerin& Research Institute, Pilani ad ITI Delhi and , . 
nGt the Electr.onics CorporatiGn of India, a public sectGr undertaking. 
The Committee stress that all .Gut efforts shoUld be made tG l.ocate 
.indigenGus .SGurces f.or installati.on .of Son~·Lumiere IIhOWB t.o 
reduce dependence .on f.oreign firms at least in mGunting the future 
:shows. 

D. Future Plan f.or Mounting of Son-et-Lumiere Shows 
6.56. During the examination of the working of ITDC by the 

'Committee on Public Undertakings (1969-70), it was stated (vide 
para 6.8 of their 70th Report) that feasibility studies were under 
way. for mounting sound and light shows at Meenakshi Temple, 
Madura! to find out the economic viability of the project. It was 
also stated that provision fortnounting a show at Konarak (Shiv 
'Temple) and another at Calcutta had been included in the Fourth 
Five Year Plan of th~ Department of Tourism. 

When asked about the present position about these the Ministry 
'of Tourism and Civil Aviation informed the Committee in a written 
note submitted after the evid~nce that the Meenakshi Temple, 
Madurai project had been given up due to the objections raised on 
religioUs grounds. 

The proposal of having a show at Konarak had also been given 
up by the Department of Tourism. Instead, the Archeological SUI'-
vey of India had a proposal to fioodlight the. monument the Sun 
'Temple. . 

6.57. So far as ,G:,alcutta ill .concerned it waslitated that a Com-
mittee of experts .had. b~n set, up to..eonsider ,the feaJltbility. of 
·moun.ting a show ata-suitable,site., Various sites had been consi-
dered by that Committee and' theirfillal report was awaited. 

6.58. Regarding the scheme at Mahabalipuram, the Chairman of 
ITDC informed the Committee that Mis. Philips India Ltd. had 
given them a scheme which they had been asked to modify slightly. 
The latest proposal was to have a comprehensive scheme of lighting 
the temple as in Konarak and to organ~se a sound and light show 
at the Arjuna's penance group of monuments there. The Scheme 
bad not yet been finalised. 
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6.59. It was also sta'fed in this respect that the Central Coordi-
nating Committee which was examining the integrated development 
of tourist movements in Mahabalipuram. had set up a sulrCommittee-
to consider the follOWing proposals:-

(8) Sound & Light Show at the Bas Relief known as the 
descent of fl'le Ganges. 

,(b) Floodlighting of the Shore temple. 

(c) Dynamic lighting of the Rathas. 

They had not submitted their report as yet. 

The Committee have been further informed that:-
I " ' 

"This project along with the sound and light show at Calcutta' 
have been included in the schfWles proposed for the Fifth 

'Plan. Needle'ss to say, they would be taken up only after 
complete feasibility studies not only from the technical 
angle but also from the economic point of view have been 
carried out by the tTDC. ' 

No e",pendit\U"e h~s been incurred so far on any of these pra.. 
jects but an 'on account' Sl,Ull ,of Rs. 1,00,000/- was advanc-
ed to the ITDC in 1972-73 for carrying out feasibility 
studies. Since these studies have not yet been completed" 
and no estimates have been finalised, no Government 
'Sanctions have be~n obtained for any of them." 

6.60" The Committee asked whether the Corporation has any 
ot~er site under consideration for the sound and light shows, the 
representative of the Corporation stated "This is a very expensive 
kind of entertainment, it involves very heavy foreign exchange 
component. We are reluctant to extend it to other places freely." 

6.61. The' Committee note that the Corporation is already consi-
dering some proposals for mounting sound and light shows at 
Calcutta and Mahabalipuram. As has been admitted during ev~dence 
since these are expensive entertainments involving very heavy 
foreign exc:hange, the Committee stress that such projec:ts should be-
taken up only after complete feas •• ilIty studies are made and the: 
projeds are found economically viable. 
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DUTY~FREE SHOPS 

7.1. As part of the programme of providing shopping facilities to" 
foreign tourists as well as to passengers going abroad, the India' 
Tourism Develo.pment Corporati<ln has set up four Duty-Free Shops' 
one each in the International AirPorts, Pal am (Delhi), Dum Dum' 
(Calcutta), Santa Cruz (Bombay) and Meena Bakkam (Madras). 
T:Q..ese shops are assets of the Corporation in as much as they build' 
up the infrastructure for developing tourism in the country and also 
earn revenue. The States concerned have exempted these shops 
from payment of excise duty which, it has been stated, is of immense 
help to ITDC in running these shops. ' 

7.2. Liquor, Cigarettes, Cigars, Tobacco, perfunies, photographic 
goods, pens and pencils, watches, electrical goods, cigarette lighters 
and a wide selection of items of· handicrafts and readymade garments 
are sold in these shops. Indigenous ,items like transistor radios, tea, 
attar, liquor and cigarettes have also been introduced. 

7.3. The pri-ces of articles sold at the Duty Free Shops are fixed' 
keeping in view the prevaillng prices in International Duty Free 
Shops abroad and a gross margin varying from 30 per cent to 40' 
per cent. 

7.4. The turnover of all the .. shops and the net foreign exchange 
earned during the years from 1969-70 to 1972.73 is indicated in the' 
table below:-

Year 

1970-71 

1971-73 

1972-73 

-_. __ .. -,,-_._----
87 

Total tUrn- Net foreign 
over exchange 

earned 
(Rs. in lakhs) 

u' 55 

22'73 
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7,5, A statement showing income and expenditure of each Duty 

Free Shop is given below: 

{NCOME ANI) EXPENDITURE STATEMENT IN RESPECT OF DUTY 
FREE SHOP,) 1969-70 to 1972-73 

UNITS YEARS 

1969-70 1970-71 ---------------------------Income Expen- Profit (+) 
diture Loss (-) 

Income Expenditure proat (+) 
Lon (-) 

(Ra, in lakh.) 
.... __ ... -_._-- ., ... ------- .------.-.------~-~-
D!lhi 9'91 8'66 (+) 1'25 12'82 9'59 (+) 3'23 

Bom'", 1'81 6'66 (+) I' IS 10'03 1'26 (+) 2'11 
C I\;lttl 4'31 4'05 (+) o· 26 4'02 3'60 (+) 0'42 

Mldras 0'49 9'61 (-) o· 12 1'83 2' 13 (-) 0' 30 

TOTAl: 2'52 19'98 (t)2'S4 28'10 22'58 (+) 6' U 
::: .... 

1971-72 1912-13 
U.'U'f3 I~com! EIp!ndi- Profit (+) Income Expendi- Prout ~+ ~ 

dlture L');s (-) ture Loss -

(Rs, in lakhs) 

----------------------------
D:lhi 13'93 10' 61 (-t·) 3' 32 19'27 13'12 (+)5'55 

BJm'Jay II' )2 9'30 (+) 2'O~ 18')0 13'56 (+)4'14 

C Ilcutt 1 5'93 S'04 (+)0'89 II' 43 9'20 (+)2'23 

Madras I'8~ I' 96 (-) 0' 16 3'49 3'32 (-j- ) 0' 17 _ .. _--_. _. __ •• _. _"R • _____ •• ~ _ ... ~ ... -.---------~- -- - ---.-~~-. -.-----
TOTAl: 32'98 26'91 (+) 6'07 52'49 39'80 (+)12'69 
--------~-------.---- ------------- ------~. --

7,6. During evidence, the Chairman of ITDC explaining difficul-
-ties iIi regard to the running of Duty-Free Shops stated:-

"Our duty free shops should be bigger and should have a big-
ger range of goods. This is possible only if the authorities 
give edequate space. Our four airports in the cOll,ntrY.Jlre 
very small compared to the size of the traffic passing 
through them. They are unable at the moment to make us 
available a larger one, Nevertheless, we are constantly 
attempting to see to what extent our duty free shops can 
be expanded, 



Another area where improvement can he effected is in making 
things easier for the running of the Duty Free Shops where 
there is transadion only in foreign excharage. Red tape 
has to be curtailed. There are no special regulations for 
duty Free Shops although everybody recognises that Duty 
Free Shops are essential for the development of tourism." 

7.7. Subsequently in a wI'itten note the management of the Cor-
poration stated that according to current procedures, the passengers 
are required to write their names, passport, l\umber, flight number 
and sign each cash-memo. Passengers tend to get irritated at the 
paperwork and delay and prefer to purcha,se at other duty free shops 
where these formalities are not observed. It would also expedite 
the sales 'if Cash Register Machines could be used as in other Duty 
Free Shops, but this would be possible only by eliminating the qash 
memo procedures refered to above. In that case all sales would 
be made on the production of a transit or boarding card. 

7.8 In order to maximise the earnings of foreign ('xchange and 
sales it was stated that ITDC coUld be gnowed to set11 to incoming 
passengers. Sales made to incoming passengers would be only for 
the allowable quota that each passenger is authorised. This would 
encoura,ge all ariving passengers to purchase from Indian Duty Free 
Shops and not purchase from other shops enroute to India. 

7.9. The Committee enquired during ovidcnce whether govern-
ment had conducted any study on the work:ng \}of the duty-free shops 
in India as the procedure followed for sale was stated to be cumber-
some entailing inconvenience to passengers. oi'he representative of 
the Ministry stated that the Ministry itself had 110t conducted any 
surveyor assessment of the working of the duty-free shops at the 
Int9rnational a'irports of India. He, however, admitted that there 
had been certain procedural difficulties which the Corporation itself 
had ta.ken up with the authorities concerned. Comparing the proce-
dure with that followed at certain other International airports, tke 
r~presentative of the Ministry stated as follows:--

"In most international airports, if you are a tra.nsit passenger, 
you can go there and buy what you wnnt and as long as 
they are satisfied that you .ve a honalide international 
passenger, you are given your purchase and you are allow-
ed to take it with you. But here for various reasons, with 
which we in this Ministry are not fully familiar because we 
do not deal with them, there are certain procedures, wnere 
a person is requ'red to produce his passport, sign his name 
and filll in his F;ight No. etc. This acts as a dis-incentive 

531 LS-7. 
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and this matter ha.s been taken up by the Corporation 
with the authorities concerned. Another suggestion that 
the Corporation has made, is that. incoming tourists, for 
instance, Indians, who may have been abroad and are 
coming home, may be allowed to make purchases at the 
duty free shops before they pass through customs. Per-
sonally, I think this is not a bad idea because if some per-
son wants to buy a transistor radio and he has the money, 
rather than buying a thing at Beirut or Rome or some other 
place, why should he not buy it here. This will save him 
the difficulty of carrying it aU the way. From that point 
of view, this is a good suggestion and we would certainly 
like to consider this." 

, It was further stated that in some countries the procedure was 
even more cumbersome and the result was that no one bought any-
thing there. 

Asked whether the duty-free shops will not be misused if the 
passports were not checked, the Secretary of the Ministry explained 
that if some one coming from other country landed in Delhi before 
going abroad, he would be in transit lounge, a frozen area, until one 
was cleared by customs. According to him, there was no risk if such 
passengers were permitted to be at duty-free shops without all these 
fonnalities. 

7.10. The Committee on Public Undertakings (1960-70) in their 
70th Report on ITDC recommended-

"There is already much evidence based on experience with 
tourists during the last several years as to how commodi-
ties and goods of Indian origin command the fancy of the 
tourists much more than the goods produced on Western 
Standard. It is an important duty of a.n orga.nisation deal-
ing with tourists traffic to have sample studies of tourist 
demands and provide effective catering for such items. 
The provision of easy accessibility of such goods for the 
foreign tourists should be provided by the Undertaking. 
The Committee trust that the implementation of the scheme 
of opening airport bazars would be a welcome step in this 
direction. They would also urge that these bazars should 
accept pa.yments only in foreign exchallge." 

In their reply, Government stated:-

'-I'he Corporation has already made ~rrangements with the 
Handicrafts & Handlooms Exports Corporation of India for 
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providing a va,riety of indigenous merchandise in the field 
of handicrafts and handlooms at Duty Free Shops for the 
tourists. Since HHEC is mainly dealing with the exports 
of such merchandise and have branches in Europe imd the 
USA, they are familiar with tourist requirements in the 
field of bancUcra,fts, hand looms, display and sale of these 
products. 

The Committee's recommendation for opening Airport Bazan; 
has been noted." 

During evidence the Committee enquired ahout the latest position 
regarding the open'ing of Airport Bazal's. The Chairman, ITDC 
informed the Committee that the International Airport Authority 
was developing the airport bazars. That authority had called for 
tenders for Delhi and Bombay. The Corporation was restricting 
itself to the duty-free shops only. 

7.11. The Committee note that the turnover of the four duty 
free shops run by the ITDC at Palam (Delhi) Dum Dum (Calcutta). 
Santa Cruz (Bombay) and MeDnabakkam (Madras) has increased 
from Rs. 28.70 lakhs in 1970-71 to Ks. 52.49 lakhs in L972-73. Net 
foreign exchange earning of these shops have increased from 
Ks. 22.52 lakhs to Rs. 33.69 lakhs in 1972-73. These shops earned 
net profit of Ks. 6.12 lakhs in 1970-71, Ks. 6.07 lakhs in 1971-72 and 
Rs. 12.69 lakhs in 1972-73. Although these has been an overall 
profit in 'the working of these shops, the Committee find that the 
Duty Free Shop at Madras has been incurring losses from 1969-70 
to 1971-72 and it has earned a marginal profit of Ks. 0.17 lakhs in 
1,972-73. 

The Committee are informe~ that the procedure for making 
purchases in these shops is cumbersome and acts as a disincentive. 

During evidence the Chairman of the Corporation also admitted 
that at the duty free shops "Red tape has to be curtailed." The 
Committee recommend that the procedure followed at these shops 
may be simplified and streamlined so that tourists may not have 
to face any inconvenience while making purchases at the Duty 
Free Shops in India. The Government may also examine the 
question of allowing incoming tourists, who have been abroad and 
returning home, to make purchases at the duty free shops within 
the admissible limits before they pass through the (~ustoms as this 
may help in increasing the foreign exchange earnings. 

7.12. At present the duty free shops sell liquor, cigarettes. 
cigars, tobacco, perfumes, photographic goods. pens and pencils. 



92· 

watches, electrical goods cigarette lighters and a wide selection of 
items of handicrafts and readymade gar~ents. Indigen.ous items 
like transistor radios, tea Attar, liquor have also been introduced. 
The Committee, recommend that sample studies of tourists 
demands may be carried out and greater efforts should be made to 
put OIl sale at these shops a wider vRriety of indigenous commodi-
ties and ,oods. 
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PUBLICITY 

A. Tearist Arrivals in India 

S.l. The success in attracting foreign tourists depends largely upon 
the "tourist image" a country is a,bIe to project in potential tourist 
markets of the world. 

8,2.. Promotional efforts made by the Department of Tourism are 
stated to have resulted in increased tourist arrivals in India. The 
extent of increase in tourist anivals in India during the decade 
(1961-1971) as ·compared with other countries was as under:-

. __ ._------- ~--~------,--,--

Country No. of visitol'l % increase A\"erEF 
1961 197t in the decade !utI\uat 

(In lakhs) increase 

Inwa t· 34 3 '01 124'0 I:z' 4 
Spain 63'90 267'511 3t8 '7 3l'8 
G~eccc S'72 19'81 246' I 24'6 

1:'bailllbd. 1'31 6'],11 388'3 38-8 
, Japan 2'78 ~'1~ 106,6 10'6 

~ ~'lStral~~ " , .- ~. . I'll 3',88 248'8 24'8 

Fiji, .' I, , 0' Iii 1'51 731' 6 1j;16 
Tahiti o· II 0'63 471'3 47' 5 

Srilanka (Ceylon) 0'27' ' 0'39 46'0 4'0 
.---. .- ._-..... _-_._------

8.3, ,During 1972, a growth of 13.9 per cent over 1971 tourist 
iU'fivals was achieved' by looia. India estimates about 10 llkh 
visitors by 1930. 

8.4. ,The Jha Committee (1963) in its report on Tourism had ob-
served that "the publicity sent out should ue of top quality and the 
best artists, designers, writers, printers, photographers and film pro-
ducers available in the country should be engaged to ensure that 
Indlia's publ'.:city material does not suffer in comparison with that 
put out by other countries." 

93 
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B.5. The UNDP Team in its Report (Hl70) on Tourism had com-

mented:-
"The number and quality of the many brochures distributed 

by the Indian Government tourist office should be com-
pletely reviewed and number condensed thereby eliminat-
ing many of ' their so-caUed promotional pieces. It is neces-
sary that all promotional piece'3 be brief, concise and of 
good quality. The location of the area being promoted in 
India should be so identified on a map. Distances and 
travelling time as well as temperature, accommodations 
and accessibility are important on each piece of literature. 
When a prospective visitor to India requests general in-
formation and literature and 'in turn receives the mUltitudi-
nous brochures, it tends to confuse and possibly results in 
a traveller lost to another destination." 

Giving the reactions of the US tour operators, the UNDP Team 
had observed that "the majority of them feel that a lesser quantity 
of better descriptive literature would be an assistance to them." 

8.6. The Committee note that during the decade (1961-71), 
tourists arrivals in India had registered an average a,nnual increase 
of 12.4 per cent. By 1980, India expects the tourists arrivals to 
Increase from the present level of 3 lakh tourists to 10 lakhs tourists. 
As the success in attracting foreign tourists largely depend upen 
the "tourist image" which the country is able tQ build in potential 
tourist markets in the world, the achievement of 1980 target would 
in the opinion of the Committee, call for two pronged strategy 'of 
strengthening the infrastructure at home and improving India's 
image abroad. 

B. Publicity Literature 
8.7. Touri9t Publicity literature plays an important part in the 

promotional work-The Department of Tourism is concerned with 
(a) fi.lrnishin~ the basic material to ,Project art image of India as a 
hi.,:;torical and cuRural tourist attrac·tion: and (b) issuing' policy 
directives and giving general guidelines for the approach to various 
aspects covered in the advertising and allied publicity. 

Once the program,me for publcity is approved by the 'Director 
General of Tourism it becomes the responsibility of ITDC to 
arrange for the production and sale of Publicity material. ,. 

B.8. During evidence the Chairman ~nd Managing" Director of 
ITDC stated: 

"The Director General of Tourism is on our Board of Direc-
tors. The programmes' and the plans which we draw up 



are in consultation with the Department of Tourism and 
in one specific area, namely in the matter of production 
of publicity literature, we sub.3erve the need&' of the 
Department of Tourism. The entire publicity programme 
of the D~partment of Tourism has been practically im-
plemented by us. We are discharg:ng ihe function so 
far as they are concerned. We go to the Government 
through the Department of Tourism for release ot funds" 
for foreign exchange for our requirements etc. In other 
words, we are almost the field organisation of the De-
partment of Tourism, Government of India." 

8.9. Publicity material produced by the Corporation can be classi-
fied into the following four groups:-

(a) Publicity material producEd on behalf of the Depart-
ment of Tourism, Government of India. 

(b) Publicity material for State Governments. 

(c) Tourist literature for market sale by ITDC j,ncluding 
guide books, maps and picture post-cards. 

(d) Publicity material for the promotion of ITDC services 
which include hotels, transport, entertainment and ship-
ping. 

On behalf of Department of Tourism each year a wide range o.r 
publicity material is produced in English and in major 1i:uropean 
languages. ' 

B.10. To keep the Indian and overseas travel trade informed with 
uptodate tourist information the ITDC pubH.ihes a monthly news-
letter-"Yatri,". 

B.11. The ITDC also organises press cOjYlpaigns for release in 
leading Indian newspapers and magzines in Engli1>h and in major 
Indian languages in oI\ier to create an awareness of the importance 
of tourism, to build up public participation on the need for conser-
vation of wild-life, preservation of national monuments and a clean 
t9urist environment. 

8.12. The Corporation also organises photographic reference ser-
vices and editorial services for the Department of Tourism. 

8.13. Since, 1969-70, the, ITDe has been assistini many State 
Governments in producing tourist publicity material of a high 
standard. So far, the ITDC has as~isted Andhra Pradesh, Delhi 
~n1s~ation, G~ •. Haryana, Himac~al Pradesh, Jammu and 
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Kashmir, Kerala, Maharashtra, Punjab, Rajasthan and Uttar 
Pradesh. The State Governments are charged the cost Q.f produc-
tion plus 10 per cent. 

The value of publicity material produced and supplied to 
State Governm@lhta over the last three years was as under:-

the 

(Rs. in lnkhs) 
1970-71 
1971-72 
1972-73 

._-----------.... - . __ .-.. _-. __ . 
0.45 
4.64 
5.39 

8.14. Tourist products like picture post card:> maps and guide 
books are also developed by ITDC for market 'Sale in keeping with 
i.nternational formats and U'.>ages. 

In addition, ITDC produces a wide range of promotional lite-
rature and gales aids and prepare.> advertising compaigns for re-
lease both in India and overseas to promote its services such as 
hotels, transport, entertainment and duty free shops. The range 
mcludes brochures, folders, directories and other publications as 
well as audio-visual material. 

Other pUblicity services of the ITDC include press release arti-
cle'.>, illustrated features on ITDC facilities! 

8.15. The entire publicity programme of the Department of 
Tourism is executed by ITDC. In regard to the procedure followed 
for determ!ning the number of publications, design, layout, size, 
colour and other allied matters by the Corporation, the Committee 
were informed that:-

(i) At the beginning of each financi&l year, ITDC and the 
Department of Tourism jointly formulate a publicity pro-
gramme covering literature, advertis:ngpho.tography, film 
etc. This programme reflected the priorities of tourism 
promotion overseas and is finalised within a framework 
of available, budgets. This product,ion programme . is 
approved by the Director General (Tourism) and the 
Chairman of ITDC. The approved programme specifies 
the number of publications to be printed and the langu-
ages in which each is to be published. 

(ii). Approvals of dEl'3igns, size, colour etc. are made by the 
Divisional Manager of the Production and Publicity 
Division of the ITOC. 

(iii) Manuscripts are prepared under the supervisiOn of 'the 
ITDC's Editorial Section within the P&P Division. 
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ManU'.3cripts are ci'rculatcu tp Gover~nt of India 
Tourist Offices, State Governments and other experts for 
suggestions etc. 

(iv) Publications are so devised as to minimise the risk of 
factual information becoming out of date. All literature 
cc.ntains guidelines to tourists on where the Imost up-to-
date information will be available to them. Current 
news and developments on subjects covered. under the 
production programme are circulated to the trade through 
'Yatri', newsletter pI'oduced on behalf of the Department 
of Touri·.>mby the ITDC. 

(v) Suggestions £'or the periodicity of publications are made 
by the Department of Tourism and the Divisional Mana-
ger of the P&P Division. Printers are sdected on the 
basis of the quality of their work. Selected printers are 
constituted in a panel and ter.ders are is!Ued to this 
panel for printing. Panel is revised from, time to time 
to include printers who,;e work corres~ds with our 
quality requirements. The attempt i& ta maintain as 
many printers as possible to avoid production bottle-
necks. Printers' capacity problem.> are scanned before 
production jobs are finally entrusted to them. 

(vi) The approval of photographers and the purchase of high 
quality photographs is made ~ a panel of officers headed 
by the Divisional Manager of Production and Publicity 
Division. Audiovisual presentations have not been pur~ 

chased have been prcduced out of the photographic 
x:esources collected from reputable photographers 
throughout the country. 

(vii) The photograph.. are purchased from various photo-
graphers of repute. The number and cost of high quality 
photographs purchased in 1971-72, 1972-73 and 19730-74 are 
as under:-

Year 

191J-73 . 
1972.-73 . 

__ ~~13-?i_-, __ ..:...... __ ' _,e_ e:eeee 

No. of photoaraphs 

7000 
46S~ 

COat -
(Rqnlakhs) 

____ 6329 -----~, 

l' J2 
0'92 

ee I' 24" 

8.16. Asked about reactions of tourists and travel trade to the 
to,urist literature p~oduced, the representative of the Ministry 
stated:-

"The department of Tourism has it-s own offices at various 
places overseas. There is a constant feed-back of infor-
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mation from such offices. Air India is operating in many 
countries of the worlcl.. From the tourists who come 
here, we know how this material is being received. By 
contact with the travel trade and travel agents abroad, 
the Department makes an assessment of the requirements 
of pUblicity e.g. as to what is required to sell a particular 
place and what type of information and form it should 
possess etc. Ultimately, the form of the material is decided 
by the Department of Touri5Ill." 

8.17. To a question whether ITDC incorporated in their publicity 
material information regarding the facilities available not only in 
the public sector but also private sector, the Corporation stated 
that:-

"In its effort to project India's tourist image abroad, ITDC 
incorporates the best in India's tourism infrastructure 
both from the public and private sectors. ITDC requests 
all private sector tourism interests to keep it supplied 
with up-to-date information, photographs and other 
materials for this purpose. Private sector facilities 
feature in numerous publications, maps, newsletters and 
film presentations producer\ by ITDC." 

8.18. The Chairman of the Corporation stated during evidence 
that the Corporation had made a beginning with production of Pub-
licity material in Hindi. 

The Committee were informed that:-
"A folder in Hindi entitler\ 'Bharat' was published in 1971-72 

for free distribution by the Department of Tourism, pro-
viding a colourful introduction to India's tourist attrac-
tions. The publication was part of the Department of 
Tourism's publicity programme for free distribution in-
side India. 1,00,000 copies were produced at a cost of 
Rs. 37,668.66. 

Department's 1972-73 programme inclur\ed a' more detailed 
publication of tourist attractions within India specially 
devised for free distribution to domestic tourists with 
emphasis on development projects, pilgrimage centres 
etc. 1,00,000 copies were published at a cost of 
Rs. 1,33,500.67 for distribution to coincide with Asian 
Trade Fair. 

State Governments had not approached the Corporation for 
State Governments were producing themselves literature 
in regional languages. Production of tourist publicity 
material in Hindi and other regional languages." 
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C. Standard of Publicity Material 

8.19. During 1972-73 a major effort was made by the Corporation 
to raise the quality of India's publicity material to international 
standard of excellence. This effort extendecl. to all activities con-
cerned with the design, photographic and editional services. In-
t~nsiye briefings were given to carefully selected design agencies, 
photographers and writers. The "Design Workshop" was one step 
in this process followed by detailecl. meetings with those concerned 
in the design and production of their folders. 

8.20. Except for provision of display materials, samples of litera-
ture, posters, photographs and transparencies all other costs for the 
Design Workshop were borne by Maxmuller-Bhavan includi.ng the 
cost of overseas design experts brought to India for this purpose. 

The Committee were informed that the benefit of the Design 
Workshop was in formulation of new format for India's tourism 
literature, based on international paper sizes and providing signi-
ficant economies in paper utilisation, printing costs, mailing charges 
and handling economies. The new format replaced a variety of 
sizes, shapes, and formats which were utilised before the Design 
Workshop. The new format also permitted a high degree of visual 
sales appeal. The format haei. been adopted by several State Gov-
ernments and within the private sector. An example of cost sav-
ings between the old and new format is given below:-

(i) C),st per copy of Eastern Region folder 
, (Old format) Rs. 1.50 

(ii) Cost per copy of Eastern Region folder 
(New format) Rs. 0.77 

8.21. Asked as to how it was ensured that the publicity material 
produceei. by ITDC did not become obsolescent and also how Gov-
ernment exercised control regarding quality of production and ac-
curacy of the literature produced by ITDC, the Chairman, ITDC 
stated during evidence that up-dating of their tourist literature was 
a continuous process. Whenever they reprinteei. any folders or 
broachures, they checked whether an~·modification was neceS'Sary. 
The process was going onaH the time and no publication was stated 
to have been rendered obsolete as such. I 

The Representatives of the Ministry of Tourism stated that:-

The Representatives of the Ministry of Tourism stated that:-
"To minimrse the risk of multi-co}our publicity material 

becoming obsolete, literature distributed abroad does not , . . 
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mcluri.e information liable· to frequent changes such as 
air t'mings and hotel tariffs. This informafion i'') publish-
ed in simple, inexpensive formats and is up-dated an-
nually." 

8.22. In regard to disposal of old literature, it was stated that 
the publicity material was used so extensively and their proO.uction 
was so Hmited that there was always a shortage and there was hardly 
any occasion for any stocks to remain idle. Sometimes correction 
slips were also introduced. 

8.23. During evidence, the Committee enquiren whether the Cor-
poratio.n was printing three dimensional cards. The Chairman and 
Managing Director, ITDC, stated:-

"We have not been able to produce any three dimensional 
cards. This requires a technology which is not available, 
here. In fact, it is with great difficulty that we are pro-
rlucing even these picture postcards. Here, I would like 
to say that there are lots of restrictions on the import of 
certain types of inks which are required for this purpose 
and also on the types of material like lacquers and equip-
ment which is required in the Printing Presses for colour 
separation. They are very sophisticated and there 
are 'Some difficulties in getting them. 'We have gone into 
this and We have also taken up the matter with the 
different departments. Though these picture post cards 
are not absolutely accorrUng to the international 
standards, they are improving a great deal." 

8.24. The Committee enquired whether any evaluation had been 
made of the publicity work done by J,TDC and the publicjt~T 
material produced by it. 
: .. 

The Secretary of the Ministry stated:-

"The publicity material pronuced by the ITDC is subject to 
periodic review inc.onsultation with the Department pf 
Tourism and also representative of Air India whi~h ~lose­
ly concerned with the promotion of Tourism and . seg-
ments of travel trade. Our information is that the 
material produced by ITDC has been of a high quality. 
In faet, some materials ,have won State awards, travel 
trade aw.ards anrl. prizes in pril;l.Ung and designing. The 
department itself has been complimented on the excel-
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lency of its publicity materi,!1. I think we are doing 
reasonably well in that direction. Of course. we should 
continue to trv to do better and still better." 

D. Achievements in Production of Touri.;t Literature and Publicity 
Material includinl[ Marketing. 

8.25. The following are the achievements of the ITDC in the 
matter of production and marketing of tourist literature and publi-
city material during the years from 1969--70 to 1972-73: 

1969-70 

Tourist literature valued at Rs. 48.39 lakhs was produced out of 
which publicity material consisting of Postel's on 3 subjects. 23 
Folders, 4 Inserts. 27 miscellaneous articles, Pictorial Diaries and 
Greeting cards, worth Rs. 23 lakhs, were prodlllceci. for the Depart-
ment of Tourism. The Corporation also produced publicity 
materIal for the Governments of Himachal Pradesh, ,Jammu and 
Kashmir and Madhya Pradesh, Grecting Cards for the Post & 
Telegraph Department, Pictorial Diaries for Indian Oil Corporation 
ann also publicity material for EXPO 1970 on behalf of the Minis-
try of Foreign Trade. The Corporation also produced picture Post 
Cards for direct sale in the market which have been well received. 

1970-71 

'During the year 1970-71, the Production and Publicity Division 
of the Corporation handled press-advertising, production of litera-
ture, procurement of photographs and transparencies on behalf of 
the Department of Tourism. The production included posters on 
5 subjects, 8 folders, 2 guide bOJks, 22 inserts, 12 miscellaneous jobs. 
a diary, greeting cards. Beside!Ol an advertising campaign to educate 
public opinion on the importance of tourism was producen and re-
leased on behalf of the Department of Tourism. Over 1,000 trans-
parencies and 2.,500 black and white photographs were added to the 
library. 

The Corporation also produced for sale, pUblicity items worth 
Rs. 0.94 lakh including calenders for Goa ann Rajasthan Govern-
ments, picture postcards for the U.P. Government and folders for 
Jammu and Kashmir Government. 

Other items proGluced include a comprehensive gUide on Delhi 
and its environs, a Delhi City Map. excursion map of 8 areas or 
Innia tor motorists, a guide to Khajuraho, a guide to Agra/ Hharat-
pur /Deeg and the Area Complex of Fatehpur Sikri and ~ikanara 
and a guide to the Ajanta!EIlora/Aurangabad complex etc. 
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1971-72 

During 1971-72, the Division produced promotional material for 
the Department of Tourism worth Rs. 43.31 lakhs including litera-
ture, posters, photographs and transparencies, greeting cards, press 
release ann other items. An "India 1972" diary on the a.sttology 
theme received an enthusiastic reception overseas. New items pro-
duced during the year included a range of multi-colour posters, re-
presenting a major break through in photographic reproduction. 
Other promotional material for the Department included 18 folders, 
15 posters, a guidebook, 5 inserts anci. 15 misellaneous production 
jobs and an advertising campaign for domestic release to educate 
public opinion on the preservation of wildlife, monuments, etc. 

The Ct>mpany also took over and improved the editorial and 
rlesign approach of Y ATRI, a monthly newsletter on Indian 
Tourism. 

Tourist literature produced for State Governments included 23 
items of promotional material for Himachal Pradesh, Maharashtra, 
Andhra Pradesh, Haryana, Jammu & Kashmir, Kerala, Goa, Rajas-
than and Uttar Prdesh. The Company continued intensive efforts 
to improve the photographic resources available for tourism pro-
motion by commiS'Sioning photographers of repute anrl purchasing 
almost 7,00 high quality photographs, Audio-visual presentations for 
overseas use were produced for the first time. 

Publicity material produced by the Company received three 
first prizes, one 2nd prize and two certificates of merit at the 15th 
National Awards for excellence in printing and rlesigning instituted 
by the Information and Broadcasting Ministry. Literature pro-
duced by the Company also won awards at the 21st Annual TAAI 
Convention held in Srinagar in 1971-72. 

During the year, the Company produced for sale publicity items 
worth Rs. 6.67 lakhs as against Rs. 0.94 lakhs last year. Promotional 
material included folders, brochures, inserts, calendars and posters, 
guidebooks were commissioned for Delhi, Rajasthan, Khajuraho 
and the Agra-Mathura-Bharatpur complex. Picture postcards on 
27 subjects were produced for sale and development work initial on 
l~O further additions to the range of high quality picture postcard 
range. Development work also commended on a deta.iled city map 
of Delhi in the Format of 'A-Z' map guides familiar in Em ope. 

1972-73 

The value of publicity material produced in 1972-73 forpromot,., 
ing Indian tourism overseas was a recore{ of Rs. 80.27 lakhs, an in-
crease of about 54 per cent over the previous year. This material 
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include brochures, posters, photographs, and audio-visual material 
for the Department of Tourism. Tourist literature produced for the 
State Government'S and for market sale by ITOC was worth 
Rs. 6.63 lakhs. Publicity material for ITDC hotels and other units 
accounted for another Rs. 2.2.24 lakhs. A sum of Rs. 2.14 lakhs was 
spent on photographs and transparencies ann Rs. 0.80 lakhos on the 
film 'Destination India'. 

Major advances in the production of tourist literature to inter-
national standards took place during the year in close collaboration, 
with photographers, designers and printers all over the country. An 
entirely new format for India's tourist literature and a 'staged' 
approach in the production of this literature were devised to 
increase the sales appeal of such material and to cut paper and 
print costs. 

As in previous years, publicity material produced by the Corpo-
ration received several national and trade awarrls during 1972-73. 
Yatri, India's newslatter for the international travel ,trade, was 
trasformed to increase its sales effectiveness through concentration 
new travel themes and facts. 

A publicity campaign was released to help create public opinion 
in favour of preserving monuments and wild life ann for a clean 
tourist environment, as well as for promoting Gulmarg as a winter 
sports resorts. 

For the State Governments, ITDC produced publicity materials 
at a cost of Rs. 4.30 lakhs. 

During the year, the Company produced for sale, publicity items 
including picture Post card,,, worth Rs. 7.09 lakhsas against 
Rs. 6.67 lakhs in 1971-72. Publi~ity material included folders, 
brochures, a guidebook, inserts and posters for the State Govern-
ments of Maharashtra, Kashmir, Uttar Pradesh, Himachal Pradesh. 
Kerala, Andhra Pradesh and Delhi Administration. A special 
folder "Shopper's Paranise", was also produced for a private sector 
unit-Taj Mahal Hotel, Bombay. 

A detailed city map of Delhi in the format of 'A-Z' map guide, 
popular abroad was introduced and for the first time put on sale. 
To meet the increasing demands for high quality picture postcards, 
a Bew series of 100 titles covering all regions of Inrl.ia were pro-
duced and put on market sale. Aggressive selling measures 
undertaken during the year 1972-73 have yielded a net profit of 
Rs. 80,000 as against Rs. 36,000 in the year 197-1-72. 
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8.26. The working results of production and publicity· are .. 
under:-

Income 

Expenditure 

Net 

-_.-._--
Turnover of Tou-
rist Literature 

% of increase 
I 

1910-71 

39'70 

37' 3z 

.. 1'97 
. ~.~-.. -----.--.---~ . ---

1957·68 1968-69 1969-10 1970-11 

14'53 51'57 48' 38· 39'70·· 

(+) 254'92 (-) 6' 18% (-) 18' 1% 

eRs. in lakhs) 

1911-7z 1972-13 

68' 16 91'53 

61'3z 91'6z 

6'84 (-)0'04 
- .. _----

1911-1z 1911.-13 

13' 59 104'05 

@84'7% 41'5% 

NOTE: • Shortfall is explained to be due to reduced size of publicity proJl'anunes of the 
• D~p:ntment of Tourism. 

"Shortfall is explained to be due to redt\ced size of publicity programmes of the 
D=p,lrtment of Tourism for 1910-11. In contralt, salaries and wege8 in-
creared by 10% in 1970-71. 

@ Increase on account of larger orders for nepartment of Tourism, 

8.27, The Commitfee note that during 1972-73, ITDC organised 
a "design workshop" to raise the quality of Indian publicity to 
international standards of excellence. As a result of new format 
evolved for India's tourism literature is ~tated to have replaced a 
variet~' of sizes, shapes and formats, and it is claimed that it has a 
high degree of visual ,sales appeal. It has resulted in significant 
economies in paper utilisation, 

The Committec stre~~, that information to be included in the 
literature for distribution should be select'ed most carefully in co-
ordination with the Government of India and the State Govern-
ments and scrutinised thoroughly so as to mininise the risk of costly 
mult'icolour publicity material becoming obsolete. 

8,28. The Committee also recommend that the ~p8J'tment of 
Tourism/Corporation should make USe of their tourist offices abroad 
to aS8esa the tourists response to the material, so that improvemcnt 
in the publicity material could be effected in time. 

8.29. The Committee are impressed with the quality .of puhlicity 
material produced by the ITDC, The Committee suggest that the 
impad of publicity materi!'l on the tourid,s particularly foreign 
tourbrts should be systematically evaluated in the interest of Im-
proving the quality and public appeal of tourist literature. 
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8.30. The Committee also suggest that GoverJUn_t/1TDC shoald 
keep in touch with the latest tourist Iitel'llture brouPt oat la tit. 
world, particularly by countries which have acltieved pbeaolDellal 
rate of growth in tourist traffic, so as to iacerporate dae eoaunead~ 
able. features thereof in our publicity material. 

E. Use of Imported Paper 

8.31. The Committee on Public Undertakings (1969·70) recom .. 
mended in paragraph 5.14 of their Seventieth Report on I.T.D.C. 
that:-

" .... The picture postcards should be printed in good indi-
genous material by Indian Printers. The Committee are 
convinced that Indian Paper Industry and Indian Printers 
are capable of producing materials comparable to foreign 
standard and recommend they shoUld be patronised by 
ITDC." 

In their reply, Government stated that the picture post cards 
were being printed on imported cast coated cards which were not 
being manufactured by any paper mill in India. The use of this 
particular type of card was considered necessary as lam,ination 
facilities were not available in India due to restriction on import 
of lamination foils. The Government, however, assured that efforts 
would continue to be made for finding a suitable indigenous 
substitute. 

8.32. During evidence, the Chairman, ITDC stated that it was 
only for tourist literature like brochures and posters which go 
abroad that the ITDC was using imported paper. So far as picture 
post cards were concerned it was stated that indigenous cards were 
not found to be suitable for picture postr<:ards. 

Foreign exchange to the extent of Rs. 13.5 lakhs in 1969-70 and 
Rs. 13.94 lakhs in 1973-74 on import of 'this item was spent. During 
1970-71, 1971-72 and 19720-73 the ITDC did not spend any foreign 
exchange as they carried on with the stocks imported in 1969-70. 

8.33. During evidence, the representative of the Ministry inform-
ed the Committee that indigenous production of art carde had not 
come upto international standards. International tourists who 
were used to be a particular type of paper had to be catered to. 
While efforts were being made to reduce dependence on Imports, it 
was necessary to import certain minimum requirements, part ... 
cularly for post cards, etc. 

8.34. The Commiftee find that in spite of the allSurance given by 
C".ovemment as incorporated in the Sixth Action Taken Report 

531 LS-8. 
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(1971~72) of the Committee on Public Undertakings that efforts 
would continue to be made for finding a suitable indigenous sub-
sti~ute for imported paper required. to produce certain items of 
pUblieity material, foreign exchange to the extent of Ks. 13.5 lakhs 
in 1969-70 and Rs. 13.94 lakhs in 1973-74 was spent un impurt of this 
itellJ. No foreign exchange was, however, spent during 1970-71 to 
1972-73 as the ITDC carried un with the stocks imported in 1969-70. 
The Committee recommend that Governntent/ITDC shou.d make 
concerted efforts in conjuctiun with industry and research institutes 
to develop manufacture of good art paper required fur publicity. 

F. Sturage of Imported Art Paper 

8.35. The Corporation is storing the imported art paper in the 
godowns of a private concern in Delhi, who are also responsible 
for despatch of the imported paper to various l?rinters for which 
they are paid Rs. 35/- per caSe towards packing and forwarding 
charges. 

8.36. In the last quarter of the year 1971, the private concern 
despatched paper on the basis of the release orders given by the 
Corporation. The printers, after the receipt of the materials, stated 
that considerable quantity were found damaged and accoraingly 
they could not make use of the paper. The value of paper found 
short-supplied and damaged amounted to Rs. 1,01,269.31. The Press 
acknowldged later that out of that amount, the stocks valued at 
Rs. 4,298/- and held by them were used in the printing of 'Mysore 
Folder'. It was reported that out· of the 50 reams originally ascer-
tained as damaged, 20 reams could be made use of and the balance 
of 30· reams were found useless. Two other parties have also in-
formed that the quantity lying with them as unusable. Informa-
tion about the extent of damage to the stocks lying with another 
firm is yet to be ascertained. Damaged stocks of Rs. 87,571.41 were 
not valued for the purpose of closing stock as on 31.3.1972 and this 
was not put up for approval of the Board. The same position 
continued even on 31.3.1973. 

It would appear that the damaged stocks which are being recei~ 
ved back are taken into stock account. 

8.37. According to the Corporation, the responsibility for 
damaged stock was on the private concern with whom the art paper 
was stocked. However, this position does not appear to have been 
accepted by the private concern. The claims lodged by the private 
concern are being not admitted as it appears a dispute has arisen 
whether the concern has an insurable interest. 
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'8.38. In regard to stock of paper the Statutory Auditors in their 
Report for 1972-73 have observed that: 

"The quantity particulars of stock of paper sent to the prin-
ters, utilisation thereof and closing stock are not being 
kept. Such information should be kept. Such infor-
mation should be capable of being ascertained from 
Stock Registers maintained for the purpose. This should 
be introduced without delay. At present the Division is 
depending on information to be furnished by the 
printers." 

8.39. In regard to picture post cards the Statutory Auditors in 
their Report for 1970-71 have observed:-

"the total value of picture post cards at the commencement 
and at the end of the accounting period was not asce~ 
tained and taken into account. Since, we were advised 
most of these were distributed free as part of the Cor-
poration's promotional activities. 

In the Report for 1971-72 {hey have stated:-

"as before,' the total value of picture post cards at the com-
mencement and at the end of the accounting period was 
not ascertained and taken into account." 

8.40. The Committee regret to note from the Statutory Auditor 
that ITDC stored their imported art paper in the godown of a pri-
vate concern in Delhi who were also responsible for despatch of 
the imported paper to various printers for which they were paid 
Rs. 35/- per case towards packing and forwarding charges. Some 
of the printers are stated to have complained that eonsiderable 
quantity of the art paper received by them from the said concern 
was foun" to be damaged and hence unusable. The value of 
damaged paper was estimated at Rs. 1,01,269. The Committee re-
commend that ITDC should investigate this matter in detail, fix 
reponsibility for this loss and explore the possibility or recovering 
the amount from the owner of the godown. 

8.41. The Committee also ~commend that ITDC should make 
satisfactory arrangements for storage of imported art' paper pur-
chased oat of scarce foreign exchange and make the private owner 
of the godoWD accountable for any damage to the paper kept in 
their store. 

8.42. The Committee not'e from the Report of the Statutory 
Auditors for 1972.73 that the quantity particulars of stock of paper 
IleDt to the printers, utilization thereof and closing sfock are, not 
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beiDa kept. Auditors lutve aleo "ve4 that total nhae of picture 
pestcards .t the commencement' and. at tile end ef tIae aecoantiac 
period are not taken into account. 

The Committee 'are IW'prised that sueh vital information is not 
beia, kept. TIle COlllDlittee recommead. that ill the iaterest of 
proper inventory control, stich iafermation should 1te maintained. 

G. Distribution/Sale of Publicity Material 

8.43. Publicity literature produced by the ITDC for the Depart-
ment of Tourism is distributed free from tourist offices overseas 
and in India. This literature is despatched to overseas and to 
local tourist offices by the ITDC in accordance with the Depart-
ment's requirements. ITDC's own tourist literature is sold through 
ITDC counters, distributors, book shops, etc., throughout the country. 

8.44. The ITDC is planning to sell its literature at Government 
of India Tourist Offices and discussions in this regard are stated to 
be in progress with the Department of Tourism. Simultaeously, 
the Corporation are expanding their all-India distribution and 
sales network. Export prospects are also being investigated. 

8.'5. Asked whether Government were satisfied with the exist-
ing arrtln~ments regarding distribution/sale of tourist, literature 
both in India and abroad, the Secretary of the Ministry stated dur-
ing evidence that ITDC distributed the literature produced by 
them on behalf of the Department of Tourism to tourist offices 
abroad. The Department laid down the quantity etc. to be supplied 
to various tourist offices. The arrangements were stated to be 
working satisfactorily. 

It was further stated that ITDC had set up a Marketing Division 
which was also trying to promote the sale of tourist literature. 
products like post cards, guide books, maps, etc. 

H. Marketilll Divilioa 

B.48. The Mal"keting Division was organised as a separate Divi-
sion during the year 1970-71. Asked about the functions of the 
Marketing Divilion the representative of ITDC stated as follows:-

"There are two functions which we are performing. The 
first one is the publicity literature which We are produc-
ing fOT the State Governments. We have done work 
for the, Rajasthan Government as well as the Govern-
ment of Maharashtra. In fact, we have given in the reply 
a list of folders and other publicity literature which we 
have produced for the State Governments. There we 
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are charging at cost plus 10 per cent. Now, that coat 
includes our overheads. For instance, we have taken 
up some work which has not been done by other people. 
This is a very unique venture. We are not going to 
distribute it free. We are going to sell these things. 
That is the second major function. We have clubbed to-
gether the duty free shops along with the Marketing 
Division." 

He also added: 
"Our Marketing Division also now produces a great deal of 

litenrture for our own hotels and motels-that is ITDC's 
OWn requirements. We have a big network and all that 
1s funnelled through the Marketing Division." 

Working Results 

8.47. The Working Results of Marketing Division are as 
follows:-

----_. 
1970-71 1971-7) 1972-73 -.. -----. 

Income • 0'94 6'67 7'Of 
Expenditure 1'44 6' 31 6':19 

Net (-)0' so C+) o· 34i C+) o· 80 

• Sll! )f P.ut Clr.iS ani othlr literature and WillS done by m'lrblln~ Dmsion for 
State: Governments. 

8.48. The Committee enquired about the reasons for the Market-
ing Division incurring losses in 19700-71. The representative of the 
rTDC stated that the Mal"keting Division was organised separately 
during 1970-71. A loss of Rs. 50,111 was incurred due to pay, allow-
ances and overheads. There was .no loss on sale of material. There 
were purchases to the extent of Rs. 86,179 and the income was 
Rs. 94,237. This was mainly on account of sale of post cards and 
other literature produced by thi. Division and also on the work 
done by the Production and Publicity Division for the State Gov-
ernments. In order to attract business from the State Governments 
ITDC did not charge any high overheads. There was substantial 
improvement and a profit of Rs. 36,000/- was made during 197.t.-72 
and Rs. 80,000/- in 1972-73. It was further stated that in future 
also no losses were expected. 

8.49. Regarding production of literature, the Chairman said that 
tariff would be fixed in such a way that a marginal profit was made 
on whatever literature was produced and sold. 

The Department of ArchaeolOgy and Director-ate of Audio-
Visual Publicity and State Governments also produced lOme 
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material of tourist interest. The Committee asked whether all this 
did not amount to duplication of efforts. The Secretary of the 
Ministry replied as follows:-

"The ITDC is handling ihe distribution of tourist literature 
itself on behalf of the Department of Tourism. But in 
order to avoid duplication, ITDC does inform the State 
Governments as to what its production programmes are 
and the State Governments are requested to order their 
requirements 01 that type of publicity material from the 
ITDC on maters of interest to the State Governments. 
As you know, the ITDC itself is also producing material 
for a large number of States. The DAVP is not really 
concerned with the publicity material for the Depart-
ment of Tourism. The Department of Archaeology's 
publicity is of a different type. It is really specific, i.e. 
in regard to particular monuments and it has more of a 
scientific background." 

8.50. The Committee enquired as to how the areas for displaying 
brochures/leaflets and other publicity literature were selected. 
The Committee were informed that sele:!tion of areas for distri-
buting ITDC brochures and literature was primarily determined 
on the basis of demands/comments received through the trade 
contacts/ITDC units. These were distributed and displayed during 
various trade ronventions/conferences and exhibitions held in 
India and abroad. ITDC literature was also distributed through 
the tourist offices/travel agents, Airlines and travel counters at 
various ITDC units. 

8.51. In regard to advertisements about the activities of ITDC it 
was stated that newspapers and journals were selected for ITDC 
advertising on the basis of citculation and readership among poten-
tial customer groups of direct interest to ITDC sales. In view of 
the limited publicity funds, accommodation facilities were adver-
tised primarily to the travel trade through trade journals circulated 
amongst travel agents, airlines, etc. Limited advertising was 
done in the newspapers reaching customers-groups who represent 
ITDC's potential clientele newspapers were selected once again on 
the basis of readership circulation and territorial coverage. 

It was however, ensured that advertising investments were made 
on commercial considerations through media which reach target 
groups, minimising waste in circulation. 

I. A1loeation of Overheads 

8:52. Upto 31st March, 1969, the Department of Tourism was 
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reimbursing all direct expenses of the Production and Publicity 
Division as also 60 per cent of the Head Office overheads, in addition 
to a nominal profit of 2, per cent. The Department has since 
sought a revision in the pricing formula and proposed to Bmit the 
price to the direct cost of publicity materials produced on .their 
behalf plus a commission of 15 per cent on value of such material. 
This proposal was not acceptable to the ITDC Board in the absence 
of Commitment for a minimum turnover, since, establishment costs 
of th,.e Corporation were more or less of constant nature and could 
not be reduced in the event of reduction in placement of orders 
by the Department. 

The Board, however, in its meeting of 13th February, 1971, de-
cided to bill the Department for only 33-1/3 per cent of the Head 
Office overheads for the period under audit as against 60 per cent 
charged upto 28th Marc-h, 1970. 

8.53. For the year 1970-71, the Department of Tourism was billed 
for the printing jobs on the following basis as approved by the 
Board in its meeting of 13th February, 1971: 

(i) The actual print production cost of the publicity material 
supplied to the Department of Tourism. 

(ii) Direct and Indirect expenses of P & P Division in full. 
(iii) 33-1/3 per cent of Head Office overheads. 
(iv) Profit Oif 2, per cent of the cost of production (Hii+iii). 

S.54. For the year 1971-72, the method of billing was revised as 
follows: 

(i) The adual print production cost of t.he the publicity 
material as before. 

(ii) SO per cent of the actual direct and indirect expenses of 
the P & P Division as against 100 per cent in 1970-71. 

(iii) 16 per cent of the Headquarter overheads as against 
33-1/3 per cent last year. 

<iv) Profit of 10 per cent of the cost of production (H ii+ iii) 
, as against 21 per cent last year. 

8.55. The formula adopted during the year 1971 .. 72 was approve 
by the Board of Directors in its meeting held on 12th September, 
1972. 

As against the above formula adopted by the Corporation, in 
terms of letter No. 1-TP(9)/70 dated 26th September, 1970, Depart-
ment of Tourism have, with the consent of the Ministry of Finance, 
agreed to pay to ITDC only 15 per cent over the actual cost of 
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production of pu~:icity material. This, a~cording to the Depart-
ment of Tourism, would cover all overheads and other charges. 

8.56. The difterence between the amounts claimed by the Cor-
poration and the amount payable by the Department of Tourism 
at the rat-e of 15 per cent of the actual cost of production would 
be Rs. 14,46.357.68 made up of Rs. 7.36 lakhs in 197{)·71 and Rs. 7.10 
lakhs in 1971-72. I 

8.57. According to the pricing policy agreed to with the Depart-
ment of Tourism in January, 1973, the overheads are to be allocated 
as under: 

<a> Actual print production cost of the material produced 
by the ITDC on behalf of the Department of Tourism 
plus 

(b) Direct and indirect expenses of the production and publi-
city division of the ITDC which can be allocated to the 
jobs of the Department of Tourism plus 

(c) ITDC head office overheads which can be allocated to the 
jobs of the Department of Tourism plus 

(d) 10 per cent profit on the cost of pUblicity material 
arrived at after taking into account the element at items 
(2.), (b) and (c) above. 

The I'I'DC's head office overheads are to be allocated to the 
various functional Divisions, namely, Hotel Division, Transport 
Division, Marketing DiVision, Production and Publicity Division 
and Projects and Planning Divisions in proportion to the establish-
ment ex.penditure of these functional Divisions on this basis the 
ov~rheads chargeable to P & P Division comes to 25.38 per cent 
during 1972>-73. This policy has been made applicable to the pay-
ment of overheads for the years 197{)'71, 1971-72 and 1972-73 also. 

In this connection, the Committee enquired as to what were 
the difficulties of the Department of Tourism in finalising the 
pricing policy and clearing the outstanding dues pertaining to the 
production and publicity division. The representatiye of the 
M'irrls.try stated in reply that: 

''There was a discussion between my Department, the Minis-
. try of Finance and the Corporation as to what exactly 

we should pay for this publicity material. But the 
question is bow much the Corporation is entitled to 
charge from the Government by way of overhead on 
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profit. A formula was drawn up by the Ministry of 
Finance which we applied. There is a lacuna in the for>-
mula in respect of the material. It is not clear from the 
the formula how much overhead should be allocated. 
This will be resolved arid settled within a few days." 

8.58. The Committee are greatly perturbed to note that an 
amount of over Rs. 14 lakh,s remained unadjusted to end of 1971-72 
the accounts of ITDC for Government are not prepared to pay the 
ImC more than 15 per cent over the actual cost of production of 
publicity material and other charges. The Committee find that as 
against the amount of as. 21.98 lakhs claimed t.y ITDC, the amount 
payable to the Corporation on the basis of 15 per cent commission 
comes to Rs. 7.52 lakhs only for the year 1970-71 and 1971-72. The 
Committee feel that this important matter should not have been 
alJowed to remain in suspenw over such a long ~riod. There is 
need for observance of utmost economy in ITDC to ensure that 
overheacls do not, as a rule, exceed the limit fixed by Govea'BDlent. 

8.59. The Committee need hardly point out that it is in the 
interest of the Corporation to see that its leadership in ideas and in 
"'production of attractive tourist literature is maintained by having 
a compact team of competent staff. The stress should continuosly 
be on quality and utmost care sbould be taken to see that the 
strength of staff in the Publicity Division is not allowed to get 
inflated as that is bound to affect adversely the quality of production. 

J. Production of Films for promotion of Tourism 

8.60. The Corporation produced its first film titled 'Destination 
lndia' in the year 19'72-73 for promotion of tourism at an approximate 
~ost of Rs. 7\0,0001-. No other film hl.s been produced since then. 
The ftlm is in colour and has been produced in two versions--with 
co~ntary and without commentary. The script of the film was 
entrusted to Shri Zafar Hai of Cinarad Communications, Bombay. 
The briefing and approval of the script was given by P. & P. Division. 
The fUm has been screened around the world by Government of 
India Tourist Oftices, Air India Offices, Embassies etc. The fUm has 
won National Award for excellence. 

8.6l. The Committee enquired whether the production of films 
for promotion of tourism was the responsibility of the Ministry of 
Tourism and Civil Aviation or the Ministry of Information and Broad-
casting. 

·At the time or factual V1trificati'-rI the Mi"i~try stated acc:ordq to dw Pricina Poliq 
Agreed to in January 1973, ITDC have hillec1 the Department of Tourism for Rs. 7"S 
lalth!, Rs. 11' So lalths and RH. 20' S71akhs for 1970-71, 1971' 72 and 1972-73 res-
pectively. 
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The Chairman of the Corporation inform'ed the Committee in this 
respect tha,t:-

"The production of films for tourism purposes is a divided 
responsibility between the Information Ministry and the 
Department of Tourism. The Department of Tourism had 
agreed that ITDC should produce some films for them but 
unfortunately, we have not been able to produce any films 
for them because they did not place any funds at our dis-
posal. But, on our own, We produced a film called 'Desti-
nation India' from the photographic material we had; the 
script was written by somebody and edited by our Divi-
sional Manager himself." 

It was also stated that the Government of India Tourist offices 
abroad used extensively the documentaries produced by the Film 
Division of the Ministry of Information and Broadcasting. 

The representative of the Ministry stated in this connection that 
the Film Division of the Ministry of Information and Broadcasting 
produced films which covered India generally, and produced docu-
mentaries. The Department was using very large number of films 
made by Films Division independently for cultural reasons or made 
at their request. The requirements Qf tourism were specific and 
ITDC produced a film if asked to do so by the Department of Tourism. 
This film was produced by ITDC independently. 

8.62. The films were very largely used by their offices abroad for 
travel agents all over the country. After the film. was shown, dis-
cussions were held and questions were answered. That was a· stan-
dard form in which promotion of tourism took place. The Com-
mittee were informed that coordination and consultation with Films 
Division on matters of mutual interest are conducted by the Divi-
sional Manager of ITDC with the Head of Films Division and its 
producers in Bombay. 

8.63. Asked whether it was at all necessary for ITDC to go in for 
film production, the Chairman, ITDC stated as follows:-

"We are making use of their films but there are certain areaa 
where we have to lay emphasis, like new accommodation 
which has been created, transport, roads etc. That kind of 
th'ing is best done in collalboration with us. The I & B 
Ministry does not want to make any commercial films, 
but we would like to make sev~ral copies and make them 
available to Travelling Agencies. Such things would have 
to be done by us." 
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8.64. Regarding selection of themes for vublicity, the Corpora-
tion has intimated that themes for tourism publicity are selected 
after joint conSUltation between ITDC, Department of Tourism (both 
in New Delhi and abroad) and Air India. The selection of themes 
and the priority accorded to each one is A matter of detailed discus-
sion at the annual meetings of the Operations under which India's 
tourism promotion is now conducted overseas. The last Operations 
meeting. was held in Geneva in June, 19'73. 

8.65. Asked wheth"er Government had done cost benefit analysis 
of this film, the Secretary of the Ministry stated that such an analysis 
was difficult in a tourism film as it was meant for global exhibition. 

8.66. The Committee were also informed that no evaluation of the 
impact of the film 'Destination India' had yet been made owing to 
the foreign exchange cost of such a study. The film, it was claimed, 
had been enthusiasticaUy received by various tourist 9ffices and Air 
India Offices abroad. 

8.67. The Committee note that the ITDC produced its first film 
titled ('Destination India" during 1972·73 at a cost of about Ks. 70,000 
for promotion of tourism and this film is stated to have been enthusia-
stically received by various tourist offices and Air India Offices abroad. 
While the Committee agree that Department of Tourism/I.T.D.C. are 
In a better position to select themes for production of films for pro· 
motion of tourism, the Committee feel that produetion of films ean 
with advantage be entrusted to the Films Division of the Ministry 
of Infonnation and Broadcasting who have the expertise and 'the 
facilities therefor. 

K. Agencies A broad 

8.68 . .For marketing hotel facilities overseas, ITDC has entered 
into arrangements with the follO'Wing organisations:-

(i) Steigenberger Reservations Service, Fra.nkfurt. 

(ii) M/s Utell International, New York. 

Steigenberger Reservation Service known as 'SRS' is a marketing 
organisation. More than 100 leading hotels all over the world are 
members of this Reservation Service. 

At present three hotels of ITDC viz. Ashoka and Akbar, New Delhi 
and Hotel Ashoka, Bangalore, are linked to this service. The arrange-
ment entered into is for a period of two years, 1972 and 1973. The 
fee to be paid for the first year is DM 11,100/- and second year DM 
22,200/- in respect of all the three hotels of ITDC. 
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Regarding achievements as a result of their link up with SRS, 
Frankfurt, the Corporation has intimated in a written 1'lOte as fol-
lows:-

"The foreign tour operators plan their travel itinerary well in 
adva.nce--nearly a year ahead. Hence any linkup with 
such agenC'jes bears fruit only after a lapse of a period of 
time. Since lTOC hotels have re<:ently been linked to 
SRS it will not ,be fair to come to any definite conclusions 
with regard to their achievements. However, they are in-
dicated as follows:-

Direct bookinr received from SRC -
Name of the hotel 

I. A~hoka Hotel, New Delhi 

2. Akbar Hotel, New Delhi 

3. Hotel .\shoka, Banplore 

GUHt niihts sillce 1972 
to July J973 

371 

39 

4 

TOTAL 414" 

8.70. Mfs Ute.ll International, New York are hotel representatives 
aACl coosultanta, operating thelr oftices in United States, Canada aDd 
the UDlted Kingdom. They have been reprelentmg Aaboka Hotel, 
New Delhi, in these places. For the services, the folloWing payments 
are being made by Ashoka Hotel, New Delhi 1IIlder the arrancemeDts 
entered into wIth them. 

(a) Representation fee at 

(b) Miscellaneolll Hems like telephone, poItqe etc. OD ac-
tual cost basis 

(c) P intins & Distribution charges for brochure on Ashoka 

81So per month 

• 20 to 30 per month 

Hotel 8 2S per .,nth 
The business given by Mis Utell is indicated below:-

Year Guest niahtB 

1169 .tI4 
1970 1,&9 

1971 1$29 
1972 IS79 

1~73 (upto June) 788 

a.'ll. TIle Ia<k Tourism Development Corperacioa kaYe not let 
up any Tourist PMmotl-. Oftloes ilL foreign COlIRme.. 
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The Department of Tourism hrtve, however, established Tourist 

Offices at the following places abroad. 
---------.-.------

America Europe U.K. Bast Asia AI:s1rr Ii: 

~wYork Geneva London Tckyo Sdyrey 
San Francisco Paris Sinppo~ 

Chicago Frankfurt 
Toronto Brussels 
Brazil t<ldr:holm 

Milan 
Vienna 

'.' -.----
8.72. With a. view to strengthening the existing Indian Tourist 

Promotion Organisation in America, the Department has posted six 
Tourist Promotion Offtcers, one each at Boston, Washington, Detroit, 
Miami, Seattle and Dallas. Their function is to sell tourism to 
India by personal contacts with travel agents, tour promotors and 
other agencies engaged in the promotion of Tounsm. It has a1lo 
been decided by the Department of Tourism to open four new Tourist 
Offices at Beirut (Lebanon), Los Angeles (USA), Osaka (Japan) and 
Hong Kong. 

8.73. The Committee enquired whether the arrangements made 
with the foreign agencies were working satisfactorily and the extent 
to which the ITDC had benefited. The Chairman am Managing 
Director of the LT.D.C. stated during evidence:-

"We are quite satisfied with our arra.ngements with the Utell 
International which has been in existence for some time. 
So far as the Steigenberger reservation services is con-
cerned just come into being. They are setting up new 
offices and the results during the last one year, have not 
been impressive ....... for the time being we would like 
to continue these arrangements and then review the situa-
tion whether we should continue the SRS or the Utell 
International. This is something which is fiexible. We 
have got to see from time to time as to how these firms 
which are representing abroad are functioning and then 
we can take a view." 

a.74. The Committee enquired whether Government were satis-
fied witp the arrangements entered into by ITDC with the two agen-
cies at Frankfurt and New York for marketing hotel facilities over-
",as. Explaining the position, the Secretary of the Ministry stated:-

"These arrangements have helped the Ashoka and Akba;r 
hotels, but I do not think it can be said that they are 
pntirely suffiC'ient. The Corporation is considering linking 
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its hotels with yet another finn: the proposal is under con-
sideration. " 

8.75. The Committee find that the Corporation has entered into 
arrangements with two agencies abroad, one at Frankfurt and the 
other at New York for marketing hotel facilities. Three hotels of 
ITDC, the Ashoka Hotel, New Delhi, Hotel Ashoka, Bangalore and 
the Akber hotel, New Delhi are linked to the Frankfurt agency 
initially for a period of two years-1972 and 1973. The other agency 
at New York is representing the AshQka Hotel, New Delhi. The 
agency at Frankfurt has given 414 guest nights upto July, 1973 and 
agency at New York has given 5899 guest nights from 1969 to 1973. 

The Committee were informed that it was a little too early to 
judge the linking of ITDC's hotels with the agency at Frankfurt 
as 'lome linking would bear fruits only after a period of time. The 
Corporation is considering linking its hotels with another firm and 
the proposal is under consideration. 

The Committee were also infonned that the ITDC h .. d not set 
up Any tourist promotion offices in foreign countries and they were 
using th .. ot1i<'es set up by the Department of Tourism abroad. 

The Committee recommend that a critical assessment of the 
working of the arrangements with the existing agencies should be 
mAde to ensure that they are in the best interests of the Corpora-
tion, before further arrangements are considered. The Committee 
also suggest that the Corporation should take advantage of the 
(.xistence of tourist offices of the Department of Tourism abroad 
for booking arrangemen ts for ITDC hotels. 



IX 

INVENTORY CONTROL 

A. Inventory Position 

9.1. The following table indicates the compa.rative position of in-
ventory at the close of the last three years:-

(Rs. in lllkhs) 
--~- ------- .. -

1970-71 1911-12 1972-73 
-._--- -----. --,---

I. Stores and r. ".lrC~ 19'36 29'95 33'41 
2. Crockery cutlary, GlaH ware linen, 16' 16 3°'57 52' 18 
3. Otherstocksanc! .. tores. 36'42 34'49 45'36 
4. JO~1S in Process 1'96 4'23 3'79 

4'42 .7.'36 9'80 
-'--~~'--- ------. 

78'32 101'60 144'54 
---.----

9.2. The Report of the Statutory Auditors for 1971-72 revealed 
that inventory of ITDC in terms of number of months consumption 
had gone up from 13.73 months in 1970-71 to 20.82 months in 1971-72. 

9.3. During evidence the Committee enquired as to the system of 
Inventory Control being followed by the Corporation, In reply. the 
representative of the Ministry stated:-

"This report of Statutory Audit is at present being considered 
by the Boa.rd of the Corporation and the Board has under 
consideration some changes in the inventory control sys-
tem. The present system is a decentralised one and each 
hotel has its own inventories. But I must confess that if 
some old method of inventories and the Management feels 
there should be a modern system of inventory control with 
some sort of mechanised or computor system. This is 
necessary for particularly the larger hotels and most of 
the hotels abroad do this. The ITDC has under considera-
tion a proposal for installing a more efficient and uptodate 
Inventory control system." 

119 
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9.4 The Statutory Auditors in their Report for the year ended 
31st March. 1972 have iThter alia observed that :-

(a) Issues made from time to time are not priced. COIlfiump-
tion figures are aimed at on the basis of opening stock at 
the beginning of the month and closing stocks at the end 
of the month. 

(b) At Lodhi and Ranjit Hotels monthly stock taking is car-
ried out but shortages and excesses are not reported. 

(c) No rigid policy has been followed to fix the minimum and 
maximum limits as it is stated that they are not practi-
cable to fix in the Hotel Industry especially with reference 
to provisions. 

9.5. In regard to Hotel Ashoka, Ba.ngalore, they have inter alia 
observed that:-

"The system of pricing of stores is not followed in this Unit. 

(a) Physical verification of stores was done twice in the year 
1971-72 i.e. on 30th September, 1971 and on 31st March, 
1972. The shortage found was to the tune of Rs. 95,000/-
and it has been written off in the accounts by the m:wtage-
ment. This has been done as there was no proper stock 
registers maintained and no system of periodical stock 
taking was in vogue. The management was not a.ble to 
fix the responsibility on any particular employee for the 
shortages. However, the Management has reported that 
every step has been taken to minimise the shortage. 

(b) The system of procurement and disposal of stores ensure 
that '(i) stores in excess of the reasonable requirements 
of maintenance and production are not accumulated; (ii) 
the amount of (a) surplus (b) unserviceable stores and 
periodically determined; (iii) surplus and unserviceable 
store are disposed of without undue delay. Since it is the 
first year of operation the figures are not available for the 
past three years. 

(c) No maoXimum or minimum limit has been fixed in respect 
of any of the stores. 



121 

9.6. In their Report for 1972-73 the Statutory Auditors have point-
ed out that a fool-proof and scientific store Accounting System has 
not yet been adopted by Ashoka Hotel, New Delhi with regard to 
stores and their strict internal control is Jacking with the result that 
there is a possibility of proper lia.bility for goods received not being· 
fully taken into account o.r liability being created for goods notre-· 
ceived at the close of the year. 

-The Management agreed that Stores/purchase procedure and in-
troduction of store accounting as suggested by Auditor will be imple-
mented in the near future. 

The Audit Board of C&AG has also observed that priced stores 
ledger has not been maintained in Hotel Ashoka, Bangalore for al1 
the items.' 

9.7. The Committee note that inventory of the Corporation ha5 
risen fmm Rs. 78.30 lakhs at the close of 1970-71 to Rs. 144.54 laklali 
at tbe end of 1912-73 and in terms of month's consumption frolll 
13.73 months in 1970-71 to about M months at the end of 197%-73. 
The Committee also note that the Corporation has a decentralbe4· 
system of inventory control. The Report of the Statutory Auditon 
for t9t-7! and 1972-73 revealed that (a) Issues made from time 'e 
time are not priced; (b) No rigid policy has been followed to Ix 
maximum and minimum limits in Hotels; (c) system of pricing ., 
stores has .ot been followed in Hotel Ashoka, Bangalore; (d) a 
fool-proof and scientific store accounting procedure has not bee.. 
adopted by Ashoka Hotel, New Delhi with regard to stores alMl 
internal control on stock is lacking. The Secretary of the MiaJa-
try admitted during evidence that the present system followed .1 .. 
method of inventory control and a modern system of control .. 
necessary. 

The Committee recommend that the Corporation should take 
immediate steps to reorganise its stores and purchase proce-
dures on scientific and modern lines and make it fool-proof. Tile 
Corporation should also take steps to fix appropriate maximum .... 
minimum limit5 of stores of .U categories on the basis of their ex-
perience and with reference to the system followed in other hotels 
in the country. The Committee also recommend that the Corpora-
tion should take urgent steps to place the existing ~ventory ca-
trol system on a sound and systematic footing. The Committee 
would like to be informed of the concrete adion taken to eftect _. 
provements and the economies achieved. 
531 LS.-9. 
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B .. Loes due to 'nuRge of uoekery a.... cutlery in Ashoka HOtel, 

New DeIhl 

&.B. A statement indicating the total value of the crockery and 
cutlery Wl"itten off year-wise by the Ashoka Hotel, New Delhi ouring 
each of the years 1956-57 to 198~7 is given below:-

Year 

----------.------
1956-57 (1-10-56 to 30-9-'7) 

1957-58 (1-10-57 to 30-9-!l8) 

1958-59 

1959-«1 

1960-61 

I962~3 

1963-64 

I964~, 

196,-66 

1966--67 

Total vahle loss 
wr itt en off 

53,5°3 

51,588 

47,80, 

50,965 

, ,,69,221 

Out of write off of Rs. 5,69,2211- a Mal amount of Rs. 4,13,306 
was recovered by the Management from the service charge Fund 
(SCF) during the period 1956-57 to 1966-67 and the remaining 1059 
of Rs. 1,55,915 on this account was borne by the Hotel. 

9.9. The loss on account of breakage of crockery and cutlery dur-
ing the years 1968-69 to 1972-73 was as under:-

Year 

1968-69 
1969-70 

1970-71 

1971-73 

'1912-13 

1051 
(Rs.) 

\ 87,000 

( 80,000 

r 18,000 

',74,000 

69,000 

Percentage of loss to food 
and beveregc sale 

1'28% 

0'20% 

0'1'% 
0'55% 



9.10. 'The Committee on Public Undertakings (1987-68) examined 
the working of the Aahoka Hotels Ltd. and recommended in thiar 
connection in their 13th Report' (Fourth Lok Sabha) vide para 201 
as follows:-

"'Th~ Committee do not find any justification for the failure of 
the management to Mig to light every year in the annual 
physical veritlcatioll reports the loss due t.o breakage of 
crockery and cutlery. The figures of losses for the last 
11 years now collected seem to be uniformly excessive be-
ing well over RI. 50,000 per year. It should be the aim of 
any good management to bring down to the minimum any 
avoidable 106SE!S. 'The Committee hope that the enquiry at 
present instituted by the Board of Directors will yield 
fruitful results." 

9.11. The Board o,f Directors illlitituted ~ regular enquiry in the 
latter part of 1967 to go into causes for the excessive losses during 
the period 1956-57 to 1966-57. In December, 1969, the Committee 
were informed by Government that:-

"The enquiry into the loss due to breakage of crockery, cut-
lery and glass-ware is under way and the management are 
making every eftort to bring down the avoidabJe loss." 

.9.12. In February, 1970 when the Committee desired to be furni-
shed with a copy of the Report of Enquiry, Government intimated 
that the enquiry is "still in progress." After considering this reply 
of Government, the Committee in paragraph 1.58 of the Fifteenth 
Action Taken Report (Fifth Lok Sabha) on Ashoka Hotels Ltd. 
observed that:-

"It causes great surprise that an enquiry which is stated to 
have been instituted nearly two years back in respect of 
losses due to breakage of crockery and cutJery should have 
been allowed to drag on indefinitely. Even now no pros-
pect of early completion of the enquiry has been held out. 
This dilatoriness in the opinion of the Committee, would 
put a great premium on any slackness characteristics of 
such losses in crockery and cutlery. For an enquiry to be 
fruitful, the proceedings should bear the stamp of expen-
dition and purposefulneaa. The Committee trust that there 
will be no further delay in the matter". 

9.13. In November, 1973, the Committee enquired during evidence 
whether the Board of Directors had compl~ted the enquiry instituted 
as back as 1967 to go into the causes for excessive losses on account 
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of breakage of crockery and cutlery in the Ashoka Hotels. In r~ly, 
~ Chairman of the Corporation explained that:-

"When the present management took over, we found out from 
the records that although a Committee was supposed to 
have been appointed, coru;isting of M.D. himself and. one 
other officer, not much work was done. No committee as 
in fact sitting ...... It was appointed. The Mana.ging Dir-
ector along with another person had been constituted into 
a Committee. In 1970 we went into this matter in depth. 
We had put one of our officers on special duty to check 
their records for each of the year to find out where the 
losses where, what was the method of accounting and how 
they' were, circulated. We came up against the fact that 
it was difficult to pin point responsibility for this kind of 
losses from year to year. In the previous years they were 
just making some allocations a.nd I got a feeling that some 
of these so called. losses which they were stating were not 
properly calculated. The inventories had not been pro-
perly taken. We felt that there was really no point in 
making another enquiry of this kind. The Chief Accounts 
Officer went 'in great depth. He showed it to the Boa.rd of 
Directors. But there was nothing which could be done 
about it. 

I do agree that a better job could have been done by my pre-
decessor at that time by bringing it to your notice. Inven-
tories were taken from 1959 onwards. It is difficult to say 
whether they were right or wrong. They relate to past 
inventories." 

9.14. In a subs equate note the Gov~rnment informed the Com-
mittee that there was no centralised system of inventory control from 
Headquarters. Individual units were expected to exercise proper 
control. 

9.15. In a note furnished after evidence the management of ITDC 
explained that:-

"The Board of Directors of erstwhile Ashoka Hotels Ltd., 
while considering the accounts for the financial year 1966-
67 at its meeting held on 31st August, 1967 decided that 
an enquiry should be instituted by Shri K. L. Hathi and 
the Managing Director into the accummulated losses due 
to the breakages/shortages of crockery, cutlery and glass-
wares. 
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The then Managing Director of Ashoka Hotels Ltd., relinquish-

ed his post on 17th July, 1968. Shri K. L. Hathi, the then 
Director nominated to make the enquiry also ceased to be 
a Director with effect from 28th September, 1968. There 
was no record pertaining to investigation made during this 
period regarding this matter. Subsequently, when. this 
position came to the notice of the Managing Director, he 
had the matter examined. by the officers of Ashoka Hotel. 
It was revealed that the stock verification done in the pre-
vious years had not been carried out properly. From an 
examination of the records, it was not possible to reassess 
the losses correctly. 

The annual accounts for 1969 .. 70 of the Ashoka Hotel together 
with the report of the Statutory Auditors thereon were 
placed before the Board of Directors at their meeting held 
on 9th September, 1970. In their observations, the Statu-
tory Au.ditors had made a reference to the Committee 
appointed to go into the question of breaka.gesishortages 
of crockery, cutlery and glassware in the earlier years. 
The Board of Directors discussed the matter and came to 
the conclusion that as no fresh light .could be thrown on 
the subject in view of the unsatisfactory manner in which 
the physical verification had been conducted in the pre-
vious years, there was no necessity to reconstitute the 
Committee." 

9.16. Asked how the loss OIl account of breakage of crockery and 
cutlery in Ashoka Hotel, New Delhi compared with other Hotels in 
India and aibroad, the Ch~nnan said:-

. "This breakage of cutlery and crockery is common. I have 
with me statistics of all major hotels in the world. In 
the case of hotels of 300 to 600 rooms the figure may be 
varying from 1.4 to 2.3 per cent of the total turnover. The 
loss in our Hotels is well within the per centaie. 

Oberoi Inter Continental and Taj Hotels are only two hotels 
(in India) which can be compared with Ashoka Plotel. In 
the Oheroi Hotel, in the year, 1967-68, the per eentage 
accountable for breakages was 1.489 per cent of tnod and 

1 _ , . .~: beverages sales." .. .: . 
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The Chainnan, ITDC assured the Committee during evidence 

that:-

"instructions have been given to the staff that they should take 
utmost care while handling glassware, crockery etc. so 
that breakages are prevented or kept to them minimum. 
Close watch has aJso beelil. kept to prevent any loss or theft 
which might occur due to unscrupulous visitors and other 
hotel staff." 

,9.17. The Committee find that a committee appointed by the Board 
of Directors towards the end 0 f 1,967 to go into the causes for 
excessive losses incurred by the Ashoka Hotels Ltd. on account of 
breakages of crockery and cutlery during the period 1956·57 to 
1966·67 did not make any headway despite the fact that Government 
had all the time even upto February, 1970 been assuring the Commi. 
ttee on Public Undertakings that the Enquiry Committee "is still in 
progress." The Committee are not happy at this dilatoriness and de· 
plore that the fact was neither brought to the notice of Government 
nor to the Committee. From the oral evidence given before the 
Committee, it transpires that the Enquiry Committee could not fix 
responsibility on anyone for these losses. 

The Committee note that during 1968·69 to 1972·73 losses on 
account of breakage of crockery and cutlery in the Ashoka Hotels 
ranged betwen 0.2 per cent to 1.66 per cent of the food and beveral'e 
sales. The Committee were informed that such loss was 1.489 per 
cent of food and beverage sales in Oberoi Hotel. (in 1967.681) The 
Committee were also informed that in major Hotels of the world. 
the loss on account of cutlery and crockery varied from 1.4 to Z.3% 
of the turnover. The Committee recommend that a systematic study 
of the percentage of such losses in major hotels in India and abroad 
should be carried out and firm norms fixed. for each category of 
Hotels under the ITDC Management. The Committee also recom-
mend that a review of the percentage of losses should be conducted 
each year with a view to analyse the factors responsible therefore 
add take suitable remedial action to keep losses on this account to 
the minIMum. 
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. FINANCIAL MATTERS 
A, Capital Structure of LT,D.C. 

10,1, The following table shows summary of the financiall'Otlition 
ef ITDC for the three years 1970-71 to 1972-73. 

(Rs. in lakhs) 
--.-.-----. ---- -----""'--" ---- ""----------

-----"- ._---.-. -- ----
Liabiliti,s: 

(a) Paid up clpital (inclu<iing share application money) 596'84 731'84 901'84 

Cb) Reserves and ~urplus 86'11 109'36 156'99 
(c) L:>ans from the GJvt, of India 319"37 3%%3'10 469'14 
Cd} Trade dues and other current liabilities (including 

provisbns) 151'5% 189'70 %11'13 ---- ---------

(e) Gross Block 

(f) L~ss D""reciation 

(I) Net fixed Auets 

Alllts I 

(h) C lpital w.lrk-in-prog:ess (incluiina ulltllQCatcd 
expenditure and PJym~nt to supp1iers/Contractors 
81pinst work done/to be done) 

(i) Investmmta 

(;) Cl1rrent assets, loans and advances J 

CIt) Miscellaneous exp:nditure 

TOTAL Cs) to (It) • 

C:lpital employed . 
Ntt Worth j 

IOS3' 84 1344' So 1139' 09 

808'61 1154'17 1471'33 

364'46 331'17 424'39 

544'15 833'00 1046'84 

191'43 u6' 07 115'46 
1"18 1'18 1'30 

316'08 401' 78 514'%S 

3'47 1'%4 

1053'84 1344' so 1739'09 

708'11 1035'08 1349'97 

68%'95 838' 63 10'1'" ------------------- "----------
Nolt : 

I, Clpital eavloyod reproaenll net bed aa.ets pl&&a wortan, capital • 
. %, N:t wJrth rep:esents plid-I&P capital inclu11n, share a9Pt1cation moner 

flus reserves less intaDlible aSieta. a. The assets and liabilitiel ioc1We those oC the projects under CQDltr\ICtJO •• 

_ .... -'c:lf'''! 1·'· .. ·~ - ......... ,"' 
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10.2. The net profits earned by the Corporation for the last 5 
years given below: 

Year ~ Net profit Return on equity 
(Rs. in lakhs) Capital 

--
1966-61 1'6 6'SS% 
1967-68 o'S 2'47% 

1961-69 2'S3 2'32% 
1969-70 2'6S I' JI% 

1f70-71 *22'56 3'18% 

1'71-72 tJ'69 0'23 

1f72-73 26'89 2'98% 

Net profit of the Corporation during 1972-73 was Rs. 26,89 lakhs 
as against the budgetted figure of Rs. 65.74 lakhs. The main reasons 
fer the shortfall were stated to be as follows: 

f, 

l, 

'j 

. .. 
1. Development Rebate Reserve to the tune of Rs, 18,35 lakhs 

has been provided in respect of the various Units of the 
Corporation. 

2. Though seven HotelslMotels of the Corporation started 
functioning from diifere1'lt dates during 19721-73, depre-
ciation has been charged for the whole year in the profit 
and loss accounts of these Units. 

3. An additional amount of Rs. 3.31 lakhs was charged to the 
profit and loss account of the Corporation being the 
amount representing the arrears of depreciation in res-
pect of earlier years. 

4. An amount of Rs. 3.20' lakhs representing the overhearl 
charges not recoveraole under the revised formula from 
thE' Department of Tourism bed been written off in the 
profit and loss account of the P It P Division. 

--------------
*This includes profit due to meIJer of Ashon Hotels Ltd. and the janpath Hotels 

W. (consistinl of Janpath, Ranlit and Lodhi Hotels on 26-3-1970·) 
tThe decline in the net profits durin, 1971-72 was mai!lIY a~butabl!! to the 

lewer oc:cupancy in the hotelK due to (i) influx of refuaees and (b) war With Pakistlln a~d 
tl'llal'ler provisions m'lde for the depreciation and development rebate reserve In 

tlaeJeU. 
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B, Sundry Debtors and Outatandiqs 

10.3. The table below indicates the volume of book debts and' 
turn-over for the last three years:-

, . 
(Rs, in laths) 

A, on C:)Qlide- Conaide- Total , Turn Percen- SWldry 
red load red doubt- over taie of de- debtors 

ful btors to in termB 
turnover of months 

tum-over 

2 3 4 5 6 1 

31St Much, 1971 , 86'08 7'38 93'46 552'08 16'9 2'0 

31St March, 1972 , 149'45 949 158'94 644'92 24'6 3'0 

3ut March, 1913 ' 154'41 14'44 168,85 914'04 18'5 "2 

10.4. Out of Rs,l68.85 lakhs outstanding a'8 on 31st March, 1973, 
a sum of Rs, 55.38 lakhs relates to nebts outstanding for more than 
one year as indicated below:-

(Ra. in lakbs) 

GoTt. Others Total 
Depart-

ment 

1. Debts outstanding for more than one year but leu 
than two yean 24' 19 "24 30 '43 

2. Debts outstanding for more than two yean but lell 
1.'88 IS'I2, than three years 4'24 

3· Debts outatandins for three yeata and more 4'18 5'6S 9'83 

TOTAL 39'2S I" 13 SS'31 
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10.5. As on l'st March, 1973 major amounts are outstanding in 
"espect of the following units:-

(Ra. in lakh_) 

D:bts auutanding for ----------- Total 
more than less than 
six months six months. 

-----. .------
A~hok'l. H:ltel, New Delhi 14'4S 38'S7 S3'02 
Akbar Hotel 0'71 9'77 JO'48 

Janp:lth 2'79 5'61 8'40 
Lodhi 2'09 4'01 6'JO 

H)tel A,hoka, Bangalore 2' 39 7'00 9' 39 
P & P Division 35'99 JI'87 47'86 
Transport, 4'98 U'33 . 17' 31 

63'40 89' 16 1~'56 

10.6. It has been pointed out by the Statutory Auditors that in . 
Ashoka Hotel, New Delhi Billing and Outstanding . Sections need 
.definite improvement and stricter control should be enforced. 
Credit policy. was not being rigidly followed. and in a nU.mber of 
cases the maximum credit has been exceetled. In the case of 
Ashoka Hotel, New Delhi, out of 51.73 lakhs of total outstandings 
as on 31st March, 1973 a sum of Rs. 13.22 lakhs was stated to be 
outstanding against Ministries, Rs. 1.51 lakhs against Embassies and 
Rs. 0.35 lakhs against Government Department and Government 
companies. 

The statutory Auditors have also pointed out that in the case 
..of Hotel Ashoka, Bangalore, no follow up action was taken in most 
of the cases. 

10.7. The Cbrporation has further stated in this respect that 
()utstandings amo'unting to Rs, 89.16 lakhs pertain to a period less 
than six months and bulk of it represents the credit generally 
allowed in the trade. Out of the amount of Rs. 63.40 lakhs out-
standing for more than six months, a sum of Rs. 35.99 lakhs pertains 
to the Production and PubliCity Division and relates to recoveries 
from the Department of Tourism in terms of pricing policy for 
production of literature. The balance outstanding amount of 
Rs. 27.41 lakhs works out to Rs. 2.93 lakhs of the turn-over during 
the year 1972-73 which is stated to be not very high comparef\ to 
the nature of activity. The concerned units are pursuing vigorously 
recovery of outstandings. . .. _ -' ,_ 
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10.8. It is seen from the- Annual Report of the Corporation fOf 
1972-73 and Statutory Audit Report thereon that the aggregate 
amount of bad-debts written off in respect of all the units, .during 
1972-73 is Rs. 2,57,475. In addition, the" Production and Publicity 
Division could not recover overhead charges from the Department 
of Tourism in respect of 1970-71 and 1971-72 to the extent adjWJted 
in the books on account of revised pricing policy finally agreed with 
them. The amount" written off on this account amounts to 
Rs. 3,20,177. 

10.9. The Committee asked cluring evidence about the difficulties 
of the Department of Tourism in finaliSing the pricing policy and 
clearing the outstandings pertaining to the Production and Publicity 
Division. 

The representative of the Ministry stated that there was a diS!-
cussion between the Department of Tourism and the Ministry of 
Finance as to how much the Corporation was entitled to charge 
from the Government by way of overhead and profit. A formula 
was clrawn up by the Ministry of Finance but there was a lacuna in 
the formula in respect of the material other than the direct publi-
city material. "The question as to how much overhead should be 
allocated would be resolved within a few days. 

10.10. The Committee enquired during evidence whether the 
guests in Ashoka Hotel cleared their Bills before leaving. The 
Chairman, ITDC explainecl that they had a system of giving credit 
to certain parties, companies, individuals, travellipg agents, em-
bassies, air-lines, Government Ministries etc., due to prior arrange-
ments. The other guests paid in cash. Every individual was re-
quired to payor sign the bill before he left the hotel. 

The Corporation furnished figutes indicating the amounts not 
cleared by iadivinuals before they left the hotels under the manage-
ment of ITDC during 1972-73 as given below:- " 

I. Ashoka Hotel New Delhi 

2. Akbar Hotel • 

3, H'tel A,h:lk1, Blnga)ore 

4. H.)tel ]anplth 
,. Ranjit Hotel , 

6. Lodhi HJtel 

TOTAL. 

Rs. 331' 8, 

Rs. 4949' 55 

Rs. 1226"80 

Rs. 55' 75 
RS·9145'oo 
Rs. 8%19'45 

Rs. 23994' 40 
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It has, however, been stated that appropriate/legal action has 
been taken/initiated to recover the dues. 

During the course of their audit of Janpath, Ral.ljit and Lodhi, 
Hotels, the Statutory Auditors have remarked that at times bills 
in respect of the guests leaving the Hotels without settlement re-
pretlentec\ over a month's stay and stated that:-

"In view of this it appears that the system of weekly billing 
as also insistence on weekly payments was not fully ad-
hered to." 

10.11. The Committee find that the amount of sundry' debtors of 
the Corporation has increased from Rs. 93.46 lakhs as on 31st March, 
1.71 to ,Re. 188.85 lakhs as on 31st March, 1973. Out of the out-
standing of lis. 168.85 lakhs debts aggregating as. 55.SS lakbs are 
oatstanding for periods exceeding one year to three years. It has 
"e~n stated that the bulk of the outstandings represent credits 
generally allowed in the trade. In this connection, the Committee 
have noticed that an aggregate amount of Rs. 2.\57 lakhs Wl\S written 
off 85 bad debts in respect of various units of the Corporation. The 
Committee also find that a sum. of Ks. 3.20 lakhs due from tbe 
Department of Tourism on account of overbead charges had heen 
written off from the books on account of the revised pricing policy. 
The Committee understand that the question of allocation of o,,'er-
head charges is still under the consideration of Government. The 
Committee desire that a decision in this regard should be taken 
quickly in the best interests of the Corporation. 

10.12. The Committee are surprised to note that in the case of 
Ashoka Hotel, New Delhi the outstandings as on 31st March, 1973 
amount to Ks. 51.73 lakhs out of which a sum. of more than Ks. 15 
lakb5 was stated to be due from Ministries, Government Depart-
ments and Embasfiies. In tbeir Report for the year 1972-73 on 
Ashoka Botel, New Deihl, the Statutory Auditors have pointed out 
tluat the Billing and Outstanding Sections need definite improve-
ments and stricter control. They have also pointed out that credit 
policy was not being strictly followed and there are !lumber of 
cases where maximum cl'edit has been exceeded. Thougb the 
Management assured the Committee that the concerned units of 
tile ITDC were purs~ing rigorously recovery of· outstandings, the 
disdosure made by the Statutory Auditors in their report on 
Asboka Hotel, Bangalore for the year 1972-73 have liven an al-
'OJrethel' a different picture of the situation, and that in the case of 
Botel Ashoka, Ba~alol'e DO follow up adioll was taken in most of 
the~. The Committee are perturbed at this state of affairs in 
a leadlu, Hotel like the Ashoka Hotel in the chain of ITDC Hotels. 
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The Committee focGIIIDleDd that the .Corporatlon sbould take 
eftective steps to atreamliDe its procedure for billing oad follow-up 
of outstandings so as· to eBect prompt realisation of the duel. The 
Corporation should also ensure that biDs with Government De-
partments are settled within one month of their becoming due. 
The Committee also reCommend that tbeCorporation should strict ... 
Iy enforce the system of weekly billing and also insist on weekly 
payment!!! so as to pard against any guest leaving the hotel witla-
out ~ettlement of his dues. 

C. Costing SYstem 

10.13. The Statutory Auditors in their Report on India Tourilm 
Development Corporation for the year ended 31st March, 1~72 
commented on the costing system a~ follows:-

"Information was compiled and tabulated regarding oceupancy 
at the travellers' Loclges, utilisation of vehicles, in terms 
of actual mileage, dead mileage, consumption of fuel, etc. 
Also, monthly operating revenue statements were being 
prepared separately for each of these business activities 
of the Corporation. It is in such form that cost account 
has been introduced and it has yet to be developed as a 
continuous operation forming a part of the accounting 
routine when information may be recorded on clay-to-day 
basis to indicate the cost of each units of the goods and 
services dealt in by the Corporation." 

The Statutory Auditors while auditing the accounts of Janpath, 
Ranjit and Lodhi Hotels for the year 1970-71 remarked as follows: 

"The Hotels do not have a good system at present for com-
piling departmental accounts covering various spheres 
of the hotel activity and for ascertaining the cost of a 
product including services rendered by iuch depart-
ments." 

10.14. Regarding Ashoka Hotel, New Delhi the Auditors in 
their supplementary Audit Report in respect of Audit of ITDC Unit 
Ashoka Hotel, for the year ending 31st March, 1972; remarked that: 

"The unit has no proper system of determining cost for items 
sold at present. This unit is not having any scientific sys-
tem for compiling departmental accounts covering vari-
ous activities of the Hotel and finding out the cost of the 
products or services rendered by such departments. The 
accounts manual includes adequate procedures and p~ 
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, ,cribes in sufficient details the coating systems to be em .. 
ployed. These should be implemented to get the full 
aavantages of a scientific costing system." 

The Statutory Auditors observed regarding cost accounts of 
Units Hotel, Janpath, Ranjit and Lodhi far the year ending 31st 
March, 1972 that-' , 

uThe units have no proper system of preparing east for items 
sold at the various hotels. As such we could not offer 
any comments on it. 

The units have not fixed standard cost for all items of kitchen 
a& a result of which the comparison of the actual cost 
with the standard cost was not possible. At Hotel Jan-
path, standards were fixed for bread and ordinal'Y 
pastery and fruit cakes. On a test check of standards 
with the actual consumption at this unit, it was noticed 
that the actual consumption quantitatively had exceeded 
the norms considerably. We were told that norms fixed 
are out-dated. We would, therefore, suggest that steps 
should be taken to fix the nOTmS for the major items of 
food at all the units so that a comparison could be 
possible." 

10.15. The Committee enquired whether any cost analysis of the 
expenditure incurred on the different activities of ITDC had been 
carried out and if so, what were the results of such an analysis. 

The Ministry of Tourism and Civil Aviation inf'olfmed the Com-
mittee in a written note that the major activities of the Corporation 
where effective cost control could be applied were hotels, motel 
and travellers lodges and transport services. The fo04 cost analYflis 
was being done on daily and monthly basis in the major units and 
variation from standards fixed were investigated for corrective 
measures. As a result the cost of food which represents quite a 
substantial part of the total expendilure in the hotel units, was 
kept under C()ntroI. As regards other items of expenditure the 
operational results were reviewed every month. 

Regarding comparison of costs of different activities with 
those in other 5 star hotels it has been stnted that relevant cost 
data pertaining to other hetels was n~t available and hence the 
comparison was not possible. -

Sirriilarly, the cost per kilometer of operation in each transport 
unit was analysed for different categories of vehkles viz., Ambas-
sadorcars, lux.ury cars and coaches. 



135 

10.'. '!be Committee regret to note that Alh.., JlIDpath, 
.... jit aDd Lodht Hotels, New Delhi do not have a IldeDtifle system 
for eompilibg departmental ~ccounts covering various spheres oti 
the Hotel activity. These Hotels have not fixed standard costs, for 
.11 the items with the result that romparison of adu" cost with 
DO~S becomes dimcult. I The Committee recommend that JTDC 
should place the costing system in its varioul units on a sound and 
scientific footing, so tbat costs of ditferent activities are readily 
anilable and an analysis of such eosts would enable the manage-
ment tf) etfect economies in its operation and keep the costs under 
control. . . I . I .... , l,. . .J: .5) t 4o.I-Li. aU. _. 

D. Internal Audit 

10.17. The Internal Audit Cell was set up by the Corporation in 
September, 1971. The Administrative Reforms Commission in its 
Report on Public Sector Undertakings while emphasising the im· 
partance of the role of Internal Audit in relation to public enter-
prises had observed as under:-

(1) Internal audit should be effectively organised in every 
public enterprise as a staff function. 

(2) The principal tasks of internal audit should be-

(a) to review the soundness, adequacy and application of 
accounting, financial and operational controls; 

(b) to ascertain the extent of compliance with prescribed 
plans and procedures and accuracy of accounts and 
other data developed within the organisation; 

(c) to make constructive suggestions for improvement; .and 

(d) to review and report the action taken by line authori-
ties on the points brought out in previous audit re-
ports of internal as well as external aOOitors. 

(3) Other duties that may be assigned to the internal audit 
organisation are-

(a) to verify that proper auth()risations exists for the 
acquisition and disposal of assets of the enterprise; and 

(b) to test-check a certain percentage of transactions and 
verify inventories with a view to helping in the pre-
vention of pilferage." 

10.18. From the Statutory Audit Report of the Corporation for 
1971-72, it is seen that the Accounting Manual of the Corporation 
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includes certain instructions for internal audit as well. Addi~ional 

instructions have also been complied for the guidance of the audit 
teams as ~ell as the different units .of the Company. 

10.19. It has also been statoo that the Internal Audit Reports 
are submitted to the respective units Managers and copies thereof 
endorsed to the Financial Adviser and Chief Accounts Officer / 
Chairman and Managing Director for the their information. 'The 
Statutory Auditor9 have, howe'ver, pointed out that in most cases 
the replies to the Internal Audit Reports were still under conii-
,deration of the Administration. 

10.20. En regard to Ashoka Hotel, New Delhi and Hotel Ashoka 
Bangalore and Janpath Group 0,£ Hotels, it has been pointed out 
that the Internal Audit Manual outlining the scope and programme 
of work of the Internal Audit Cell has yet been drawn up. 

10.21. The Committee are surprised to find that although the 
importance of internal audit W1lS emphasised earlier by the Com-
mittee as well as the Administrative Reforms Commission, the 
ITDC set up its Internal Audit Cell only during the latter part of 
1B71. The Committee need hardly stress that Interual Audit has 
a significant role to play in eftideot nmlling of the organisatioll. 
The Committee urge that the COt'poration should take steps to 
eMure that reports of Internal Audit are dealt with promptly and: 
point. .. brou.,qht out therein resolved quickly so that the Manage-
ment may be in a position to take suitable remedial action to plug 
the loopholes if any, cut out wastages aDd effect ecODOmies in ex-
penditure. The Committee also recommend that Corporation 
should bring, important matters including linalleial irregularities 
brought to their notice through Internal Audit before the Board 
periodically in the interest of timely action. 

E. Transfer of land 

10.22. The fixed assets of the Corporation include value of free-
,hold land-Rs. 27,66,951 as on 31st March, 1973. 

The details are as under:-
Headquarters: 

GwaIior 

Travellers' Lodges 

Varanasi Project 

Blngalore 

5,00,000 
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10.23. From the report of the Statutory Auditors for the year 

1972--73 in it is seen that the sum of Rs. 25,000/- in respect of 
Gwalior land paid to Additional District Judge on 20th August, 
1971 is in addition 'to a sum of Rs. 15,4001- included in Rs. 4,75.0001'· 
and that the land has not been transferred infavour of the Corpo-
ration yet. Similarly Varanasi and Bangalore lands have not been 
transferred in the name of the Corporation. 

10.24. The Committee find that even though the Corporation has 
constructed hotels & travellers' lodges at Gwaliar, Varanasi and. 
Bangalore, the lands of these' projects have not been transferred in 
the name of the Corporation. The Committee recommend that in 
order to safeguard its rights, the Corporation should secure trans-
fer of land before undertaking construction of the projects. The 
Corporation should also have the transfer of land in the case of 
Varanasi, Bangalore and Gwailor, expedited. 

F. Lease agreement with the Director of Estates 

10.25. The Statutory Auditors in their Audit Report on the 
account of Janpath, Lodhi and Ranjit Hotels for the year ended 
31st March, 1973 have pointed out as follows:-

A. "Under the lease letter with the Director of Estates, the 
service-tax levied by the N.D.M.C. and Municipal Corporation is 
payable by the Hotels. However, the Government auditors had 
pointed out that the demands which were received from the 
N.D.M.C./Municipal Corporation comprised of the following two 
elements:-

(a) Service-tax (like fire-tax, scavenging-tax etc.). 

(b) General tax. 
The Government Auditors had stated that the general tax 

element in the bills of the Municipal Corporation was not the 
liab;Hty of the Hotels as it was payable by the Director of Estates. 

We would like to .E,9int out that the policies being adopted by 
all the three units in this regard are different as follows:-

(i) Ranjit Hotel has withheld a sum of Rs. 30,03,844 being 
the general tax element due for the period since 1st 
April, 1971 (the total bill from the Municipal Corpora-
tion for 1st April, 1971 to 31st March, 1973) was 
Rs. 3,59,755.90 out of which Ranjit Hotel has withheld 
only the general tax element for the two years period 
from 1st April, 1971 to 31st March, 1973 whilll. paying 
the service tax element of the Municipal Corporation 

531 L. S.--1O. 
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bills. Ranjit Hotel has also written to the Director of 
E',states asking for the refund of the general tax element 
in respect of the earlier years amounting to 
Rs. 4,28,373.61. 

(ii) Lodhi Hotel has withheld the entire amount of the bill 
of the N.D.M.e. amounting to Rs. 88,067.30 for the period 
since 1st April, 1972 (by deduction from the rent pay-
able to the Director of Estates). The said amount of 
Rs. 88,067.30 comprises of both the service-tax as well 
as the general t~"{ elements. 

(iii) Janpath Hotel has been paying the full amount of the 
bill of the NDMC which presumably includes only the 
general tax element. The amount paid by Janpath 
Hotel in thi's respect amounted to Rs. 50,617 for the year 
endoj 31st M.arch, 1972. 

(iv) Conclusion.-From the above it would appear that a cer-
tain amount of confusion is prevailing about the legal 
responsibility of the Hotels with regard to the payment 

, of the bills of the Municipal Corporations. Each Hotel 
is adopting a policy of its own. We suggest that the 
matter should be reviewed in order to lay down a com-
mon policy for the three units. 

B. The position with regard to the "additional rent" payable 
to the Director of Estates should also plea'3e be reviewed. "Addi-
tional rent" means the rent element on the renovations etc. carriec;l 
out by the Director of Estates during the UNCTAD Conference in 
1007-68. Lodhi Hotel has paid such additional rent to the Director 
of Estates upto 31st March, 1973 whereas the Ranjit Hotel has 
withheld a sum of Rs.91,087 upto 30th March, 1973 on this account. 

C. We are informed that no formal lea',se deed has been execut-
ed with the Director of ,Estates since the time the Hotel buildings 
were taken on lease in September, 1965. The only document avail-
able is a brief letter No. 4-10-65-H-III dated 11th April, 1966 in 
which only the amount of lease payable is stated. It 

The Chairman and Managing Director of ITDC informed the 
Committee during evidence that:-

"all these three hotels were taken over by the erstwhile Jan-
path Group on lease basis and the leases were fixed in 
1967-68 prior to ITDC coming into the picture and taking 
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over. The actual payments which we are making are as 
follows:-

R.;. 4.10 lakhs in the case of Janpath 

Rs. 3.94 lakhs in the case of Ranjit 

and Rs. ::\.27 lakhs in the case of Lodhi ..... . 

In fact, you will be surprised to know that we do not 
even own Akbar Hotel where we are giving 15 per cent 
of sales or Rs. 15 lakhs whichever is higher to the 
NDMC. Apart from the Ashoka Hotels, in the capital, 
we do not own any other hotel property." 

10.26. Subsequently, the I.T.D.C. stated in a written reply that 
the proposal to purchase from the Government of India land and 
buildings of Janpath Group of Hotels was placed before the I.T.D.C. 
Board of Directors at their meeting held on 24th February, 
1969. The Board decided that the matter might be taken up 
with the Government of India after the proposals for merger of 
Ashuka Hotels Ltd. and Janpath Hotels in I.T.D.C. were finalised. 
The proposal was referred to the Ministry of Finance. It was 
indkated that 

(i) the price to be charged for the buildings would be the 
market price. 

(ii) the lease of the land would be on the ~ame terms as to a 
privat.e firm. 

(iii) the equity loan rate of 1:1 would be ob9crved. 

Keeping in view the likely incidence of property tax on 
acquisition of the Janpath Group of properties and reaction of the 
Ministry of Finance, the proposal to acquire the Janpath Group of 
properties was not pursued. 

10.27. The Committee regret to note that though the hotel 
huildings of the Janpath Group of Hotels were taken on lease as 
far back as September, 1965 and leases were fixed in 1967·68 be· 
fore lTD.C. took them over no formal lease deedll had been execut· 
ed with the Director of Estates and the only document available 
was a brief letter in which the amount of lease payable was 
stated. The Committee note that the IT.D.C. is paying Rs. 11.31 
lakhs towards the lease (4.1 lakhs in the caSe of Janpath, 3.94 lakhs 
in the case of Ranjit and 3.27 lakhs in the case of Lodhi). The 
Committee find that even in the case. of Akbar Hotel, the Corpo. 
ratioll is paying 11 per cent of sales or Rs. 15 lakhs. per annum 
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whichever is higher to NDMS. The Committee were informed 
that the proposal to pUl'chase land and buildings of the Janpath 
Group of 80t.els was considered by the Board of Directors of tbe 
I.T.D.C . .in February, 1969 and in view of the financial implications 
involved in the conditions of purchase, the proposal to acquire 
these properties was not pursued. 

10.28. The Committee a180 note that under the lease letter issued 
by the Director of Estates, the service tax levied by the NDMC 
and the Municipal Corporation is payable by the Hotels. The de-
mand for tax from N.D.M.C. comprised two elements viz., service 
tax and general tax. It has been pointed out tbat the genral tax 
elment in the bill of the Municipal Corporation was not the Iiabi. 
Iity of the hotels and was payable by the Director of Estates. The 
Committee, however, find that while the Kanjit Hotel was with-
hoi ding only the general tax element for the two years ending 31st 
March, 1973, and paying the service tax element of the Municipal 
Corporation, tbe Lodhi lIotel ha .... withheld both the service tax and 
the general tax elements from the rent payable to the Director of 
Estates. Janpath Hotel has however, been paying the full amount 
of the bill of the N.D.M.e. which presumably includes only the 
general tax element. The Committee thus find that the practice in 
discharging the liability for the taxes payable to the Municipal 
CO'l'poration. New Delhi Municipal Committee varies from hotel to 
hotel. 

10.29 The Committee also note that some Jldditional rent on 
account of renovation etc. carried out by the Director of Estates 
during the UNCTAD Conference in 1967-68 has Jllso been paid to 
the Director of Estates by the Lodhi Hotel, while the Kanjit Holel 
has withheld a sum of Rs. 1t1,OOO upto 30th March, 1973 on this 
account. 

10.30. The Committee recommend tbat the legal responsibilities 
of all these hotels in the matter of payment of rents and taxes to 
the Director of Estates and the taxes to the Municipal Corpora-
tion, New Delhi. Municipal Committee should be clearly laid down 
and definite agreements in this regard entered into with these 
parties in order to avoid any ambiguity whicb may lead to legal 
and financial complications. 

The Committee would like to be informed of the action taken 
in the matter. 
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ORGANISATION 

A. Staff Strength 

The C:rporation is headed' by a Chairman and Manag'ng Direc~ 
tor, Beside presiding over the meetings of the Board of Directors, 
the Chairman and Managing Director, who is the Chief Executive 
Officer, is relDpomible for the implementation of the decisions taken 
by the Board. AU matters relating to policy and projects involv-
ing substanti:ll finance are discus£led by the Board and the decisions 
taken are implemented by the Management. 

At the Headquarters of the Corporation, there are- 11 DI,visions 
namely Hotels Division, Ashoka Hotel, New Delhi, Transport 
Division, Planning Division, Engineering Divi'.3ion, Projects Div)!'" 
sion, Production and Publicity Division', Marketing Division, Per-
sonnel Division, Finance and Accounte Division and Administra-
tion and Secretarial Division. All the Units are functionally reS"-
ponsible to the Divisions in the Headquarters. 

The following table indicates the staff strength of I.T.D.C, and 
the ratio of 'cfficer'.3 to staff during the last three years:-

As on' Officers Staff 

------------------.--..,--~-
1-1-1971 

1-1-1972 

1-1-1973 ' 

1-7-1973 

4201 

4533 

The break up of the total staff strength of 
below:-

Total Ratio of' 
OfficC'fS to 

staff 

31I4 J :23 

3858 1 :%3 

4391 1 :24 

4723 1 :2S 

4,723 is given 

Str.ff Strength 
,-----------------------------------.--------------------------• J. Headql''1rters 

J. S:>n-et-Lumiere AhOWli 

4. D(1.ty Free Shop 

S. It )tel Division (Hoteb, Motel~ & R~9taUl'f.nt8) 

6. T,'avdlers Lodaes . 

TOTAL , 

62 

29 

3762 
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--(.H(~adq\\'rte;;;_l1ij)t'i>e Chainnan's Office, Dlvi~Ion.1 Manaser" Office (Tourist 
SCNiceB), Pel'1Onnei Divilion, Accounts DlvislOII. SecretadEt and Admirhtmlive Divilion, 
Ho cIs Tn in;ng Cell, Stores and ~Llrcha~e Divi~ion, Pl~~nin8 Dividon, P?x>~ct8~rlin, error 
Divi~ion, I\dit,ri.1 C, II, ProductJol' : nd Publldty Dlvlden Ind Malkellr, Dlvllkr.), 
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11.3. A statement indicating percentage of headquarters over-

heads to the total expenditure of I.T.D.C. for the years from 1970-
71 to 1972-73 i& gi.ven below: 

(R~. l::khs) 
---:----------~------------~-.-.. - .. ----

Year Headquarters Totd Percept: ge of 
ov~rhends cxpendimre I kadq",. nc r& 

overhcllds to 
Tlltnl 

Expenctitltrr 

---
191;)-71 IS' 49 52~'37 3' 53 
1911-72 21' 82 63 2 '41 3'45 

1972-73 30'00 886' 47 3'38 
__ . ____________ • .l. •. _ 

11.4. During evidence, the Committee enquired about the ratio 
of Headquarters expenditure to the field expenditure and whether 
that expenditure was reasonable, In reply, the S~cretary of the 
Ministry stated that: 

"The head office expenditure is 3,5 per cent of the total ex-
penditure of all the units and divisions elf I.T.D.C. This 
appears to be ,a reasonable percentage. The head office 
expenditure has been allocated between different units 
of the Corporation during 1972-73, 

11.5. The following table indicates the extent of increase in the 
staff strength of Heooquarter& as against the increase in the field 
staff working in the units:-

Year Staff in units Headqlta~ten Tot:: I 

1971 %910 204 3Il4 

1971 3569 289 31158 

1913 4311 5 338 471 3 

The increase in staff strength is stated to be due to opening ot 
new units from time to time. 

11.6, The Committe enquired about the extent of everstaffing 
in the Headquarters and various units of the ITDC. The Manage-
ment informed the Committee that there was no over-staffing in 
t.he Headquarters of the ITDC, The staff strength in the Head-
quarters was 204, 289 and 338 a son 1-4-71, 1-4-72 and 1-4-73, res-
pectively, This increase was stated to be proportionate to the in-
crease in the total staff. It was further stated that since the Corpo-
ration was censtantly expanding at a rapid pace, there was acute 
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:;hortage of personnel in the various cadres and there was no over-
staffing. It was, however, admitted that there might be some over-
staffing in Ashoka Hotel, New Delhi and Janpath, where the ratio 
of employees to rooms was 1 :3. It was proposed to solve this pro-
blem by:-

"(i) reduction of staff with the consent of the unions through 
the studies of the re-organisation committee; 

(ii) giving conversion training to surplus employees and uti-
lising them on other postslplaces; 

(iii) arranging for some form of separation compensation for 
surplus employees not needed by the hotels." 

It was also stated th~t the power to create regular posts vested 
only w.ith the Chief Executive of the Corporation. Thus, checks and 
controls were being exercised at the highest level as no other exe-
cutive below the level of Chairman and Managing Director had 
been empowered to create a post except in seasonal or ad hoc vacan;' 
cies. 

11.7. During evidence the Chairman, ITDC stated that they had 
3.1 staff per room in Ashoka Hptel which was 0.5 per room more 
than in the Oberoi Hotel. This difference was stated to be due io 
the fact that Ashoka Hotel was more sprawling and therefore re-
quired more staff for maintenance. 

DUring busy season ITDC engaged. over and above its regular 
lltaff, persons on daily wage basis. The number of daily ratecl em-
ployees workedlworking in various units of the 'ITDC as on 31st 
October, 1973 was 290 of which 190 were employed in Ashoka Hotel 
against leave vacancies and to meet urgent seasonal requirements 
in the ,business interest of the Corporation. 

These daily rated workers are employed for a limited period 
and &s and when the extra working is completed they are dis-
charged. 

11.8. Asked whether any job analysis had been made to 
determi~e the staff strength required to man the verious units of 
the J,.T.D.C., the management stated in a written note after the 
evidence as follows:-

"In the case of new hotel units, the strength of staff is care. 
fully assessed by the Hotels Division keeping into 
consideration the bed capacity, restaurant and other 
facilities provided. As regards already established 
units, an attempt was made to have a job analysis con-
ducted by outside bodies o~ repute in Asoka Hotel. The 
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Indian Institute of Applied Manpower Research deman-
ded a fee of Rs. 50,0001- for conducting such a study. The 
Indian Institute of Management, Ahmedabad was not 
willing to undertake the work. Mts. Highwani and Asso-
ciates and National Productivity Council were also con-
tacted. Arrangements were not satisfactory. However a 
Reorganisation Committee has been set up by the Admi-
nistration for Janjath, Ranjit, Lodhi Hotels with which 
unions have also been associated which provides for re-
duction of stall wherever there is over-staffing and re-
organisation on commercial lines." 

11.9. Giving reasons for the increase in the staff strength of the 
rrrDC, the Secretary of the Ministry stated during evidence that the 
number of transport units and a number of hotels and mot~ls had 
been added since 1971. Takirg into account its expanding activi-
ties, he stated, the increase in staff was unavoidable. He, however, 
added that general guidelines had been issued in August, 1972 in 
regard to periodical reviews about the staff position. He also infor-
med the Committee in this regard as follows:-

"The ITDC have got a Committee consisting of its officers and 
unit representatives to go into the matter of staffing 
pattern in the Janpath Group of Hotels and similar action 
is proposed in respect of the Ashoka Hotel also." 

11.10. The Committee find that while the total expenses of the 
Corporation have increased from Ks. 524 lakhs in 1970-71 to Rs. 8816 
lakhs in 1972-73, the Headquarters overheads increased from 18.491 
lakhs to Rs. 30 lakhs during that period. The Committee were in-
formed during evidence that the Headquarters expenditure was 
3.5 per cent of the total expenditure of all units and divisions of 
ITDC :md it was reasonable. 

11.11. The Committee, however, find that while the strength of 
the field units of ITDC increased from 2,,'10 in 1971 to 4,385 in 1973 
i.e. by about 50 per cent the staff strength of its Headquarters in-
creased from 204 in 1971 to 338 in 1973 i.e. by about 66 per cent 
which is more than the percentage increase in the field stail 
strength. 

The Committee recommend that staff strength of the Headquar-
ters should be kept constantly under review to ensure that the over-
heads on account of headquarters do not prove to be a burden on 
the field activities of the Corporation and render them uneeonomi-
cal. 

11.12. The Committee also find that since 1971 the staff strength 
.. f tbe ITDC has inC1'~ased by 51 per cent, i.e. from 3,114 as on 
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1-1-1971 to 4,723 on 1-1-1973. The increase in the staff was defended 
by the Management on the group of rapid increase in its activities. 
The Committee learnt with surprise that 110 job analysis had been 
undertaken by the Corporation so far. It was admitted during! 
evidence that there was some oVerstaffing in Ashoka Hotel, New 
Delhi and Janpath, New Del~i though its extent had not been deter· 
mined. The Committee were assured that the problem of oversta· 
ffing was- hei. tackled' by the Management iby undertaking 
re-organisation studies and given conversion training, etc. The 
Committee recommend that the Corporation should ensure that 
increases in staft strength of the Corporation were invariably prece-
ded by .scientific manpower studies, lest the Corporation should find 
itself burdened with extra staft without adequate work load result· 
ing in increased overheads. The Committee also recommend that 
realistic norms for staff strength for each Unit of the Corporation 
may be fixed so that strength of staff can be determined in the back-
~roulld of ~ell established norms. 

B. Future Set Up of ITDC 

11.13. During evidence, the Chairman and Managing Director of 
the I,TDC apprehending future problems of managing the activities 
of the Corporation stated as follows---

", . , . there was no activity in the coun,try some years back 
for the development of infra-structure for tourism:. Then 
three Corporations were set up--one was for accommoda-
t.ion, the second for transport and the third was for pub. 
licity. Since not much was being done in these Corpora-
tions either severally or combined, it was decided to 
merge them a!1d ITDC was established. Since then the 
activities in these three sectors have been increasing 
enormously and we are now finding it very difficult to 
manage these activities. it seems now that in the Fifth 
Plan we will he called upon to handle more and more 
projects and increase the sCOpe of our activities and also 
become more spread out, In fact, this is the main pro-
blem of our Corporation. This is the All India Corpora-
tion with projects right from Srinagar to Trivandrurn 
and is having several units for management and this 
could create certain problems. So, if we have to increase 
this kind of activity in Fifth and Sixth Plans I do feel 
that some kind of rationalisation is necessary. It may be 
necessary to either split this Corporation into two or three 
Corporations, region-wise, or conceive of other forms of 



146 
organisations like having subsidiaries, etc. But at the 
present moment, I would like to say that We are capable 
of managing the various activities howsoever reasonailly 
well. Of course, the problem is that there exist a large 
number of small units whici1 are spread out all over the 
country and they are uneconomic." 

11.14. Asked whether a Committee had been constituted to go 
into the working of ·the Corporation, the Chairman staLed that in a 
meeting of the National Tourism Board it was suggested that ITDC 
should take over the management of 17 Youth Hostels which were 
under construction. The number of these might go up to 30 to 40 
in the 5th Plan period. The concept of the Youth Hostels being 
quite different from hotels and motels, the ITDC did not like to 
t~ke over and run these Youth Hostels. It was then suggested 
that a Committee should be constituted to go into the restructuring 
of the ITDC in the light of the requirements of the 5th Plan. The 
Committee had not, however, been constituted as yet. . 

11.15. In a note furnished after evidence, the· ITDC stated 
that:-

"As regards the constitution of a Committee to consider 
restructuring of the J.TDC, a proposal to constitute such a 
Committee with Shri Romesh Thapar as Chairman was 
earlier under the consideration of the Ministry of Touri.;m 
& Civil Aviation. Later the Ministry suggested that the 
Board of Directors uf ITDC should examine the organisa-
tional pattern. This subject was discussed at the last 
meeting of the Board of Directors held· on 27th February, 
1974 and it was decided that the Staff & Finance Com-
mittee of the Board of Directors should go into this 
question after getting an idea from Government of the 
additional activities that were proposed to be entrusted 
to the Corpo~ation. Accordingly a reference has been 
made to the Government." 

11.16. DUring evidence of the Ministry the Committee enquired 
whether Government had given thought to the future set up of ITDC 
in view of the expanding activities of the Corporation especially in 
the 5th and 6th Five Year Plan. In reply. the Secretary of the 
Ministry stated that the matter was receiving their attention but 
they had not yet come to any firm conclusion as to the mechanism 
to be adopted for undertaking this study. It was further stated 
that on l&t September, 1973 in the meeting of the National Tourism 
Board it was suggested to set up a small group to look into this 
matter. He also informerl the Committee that the group when 
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established should not take more than 3 months to come to a con-
clusion. 

11.17. The Committee note that the Headquarters of the Corpo-
ration has at present eleven divisions to manage its various activi-
ties. A view has been expressed by the Chairmun, [TDC that con-
sidering the fact that the Corporation has its units spread all over 
the country from Srinagar to Trivandrunt, and the new additional 
responsibilities that it will have to shoulder as a result of expansion 
of tourism under the Fifth Five Year Plan, it will be necessary "to 
split the Corporation into two or three Corporations, regi()nwise, or 
conceive of other forms of organisations like having subsidiarip.s 
etc.". The Secretary of the Ministry informed the Committee that 
the question of future set up of ITDC in view of its expRudin, acti-
vities would be considered by an Expert Group to be constituted in 
pursuance of the decision taken at the meeting of the National 
Tourism B')ard held on 1st September, 1973. The Committee recom-
mend that Government should lose no further time in examining: 
in depth and taking a decision on the crucial question of re-struc-
turing of [TDC in the interest of achieving the targets laid down 
in this hehalf in the Fifth Plan. 

C. Foreign Tours 
]] .18. The ITDC has intimated that their officpr:; were deputed 

to visit foreign countries mostly for attending the meetings of PATA, 
ASTA, and similar meetings!conferences relatillg to Travel Trade. 
Some of the visits abroad were stated to he of the nature of Study 
Tours. 

11.19. The table below indicates the number of officers of ITDC 
who undertook tours abroad during 3 yea·rs from 1970-71 to 1972-73 
as also the expenditure. incurred thereon <md the total number of 
days spent in each year. 

Year 

19"70-71 
1971-72 
1972-73 

Num'1C' of 
office' S 

'f,It a I N I. of 
days 

A-no Ill' inc.lrred 

-------_._----_._-_. __ ._._-------
6 131 72,H23 
0 I)!~ 1,37,929 

12 :37 I,R2,841 

------ ---.-- ----.---
~7 552 ,.93,~9l 

-- -.~"---.. - .-.--~-.------------- -"- .--- ~-- .. ---.-.. --.-----------
11.20. Out of 27 tours abroad undertaken during the last 3 years, 

13 were in connection with the travel conferences in which they had 
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to take part. Out of the remaining 14 tours, 5 pertained to training 
of officers who had submitted their reports. The remaining 9 tours 
were stated to be study tours, inspection of equipment, appliances 
etc. 

11.21. The ITDC also informed the Committee that no formal 
reports covering aU the subjects dealt with by the touring officers 
on their visits abroad had been submitted by them but their notes 
had been recorded on respective individual files. It was stated that 
on their return the officers had told that particular type of equip-
ment was available. It was emphasised that their tours were not of 
routine type. These tours were to learn, to participate and they 
had to sell. It was also stated that the Management was convinced 
that they had spent their time usefully. 

During evidence the Chairman of ITDC explained the position 
as under:-

"Some of our officers have gone for specific meetings and some 
of our officers have gone to get familiar with certain areas. 
As I was mentioning yesterday, when we came to the 
question of development of Beach resort, it was totally new 
to us. For instance, I had been attending a Conference in 
Europe. There was hardly any note that I could put up, 
but by and large our officers who have been sent obroad 
have been puting up notes to us and there are some iso-
lated cases where they have not put up a report. I do want 
to introduce a system accoJ1ding t.o which all those who go 
abroad should submit formal reports on their return to 
India." 

Elaborating the point regarding submission of formal reports by 
the officers who undertook foreign tours, the Chairman added:-

"They have been giving the reports and also they are report-
ing to me. We are a commerci~'} organisation and our 
hotels have to be sold abroad, we have got to take part ia 
International Travel Agents' Meetings and other Confer-
ences and our officers have got to go and meet tra·vel groups 
and interest them in our hotels. We are not satisfied with 
the work which our own travel agents are doing. We have 
got to send our own people and sell our hotels. The 
amount spent on this account is very small. On foreign 
tours, I think we are spending a. very negligible amount. 
So far as the other part is concerned. our officers are doing 
abroad only for specific purpose. For providing kitchen 
facilities in Calcutta, We are setting up an Airport hotel 
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in Calcutta or for a beach resort-some of our officers have 
to be sent abroad to learn what are the different types of 
facilities which are to be put un in 1)0 far as the interna-
tional standa,rds are concerned, 

As I mentioned earlier, officers go abroad to attend specific 
training courses or meetings or Conferences of Travel 
Trade. So, they are all different types of tours but all 
cases of foreign tours are approved by me persona.Jly and 
nobody else does it. Either they come and give me broad 
details personally or they give their report. I have re-
ported by persona] tours in the Board of Directors' meeting 
on a number of occasions that the number of our officers 
going abroad is so sman and compared to the amount on 
multifarious activities that we have the expenditure is not 
very substantial. In fact, I would like to step up this 
expenditure in future," 

11.23. The Committee note tbat the officers of the ITOC under-
take tours at foreign countries with specific PUl'POSes of attending 
meetings/conferences concerned with travel trade, to undergo 
different training courses. to sell hotels under the management of 
the ITDC, to learn and adopt new ideas regarding development 
of infrastructure for tourism like development of $ea beach 
resorts, to inspect equipment to he imported for the use of the 
Corporation etc. There is, however, no regular system of sub-
miSSIOn of formal reports by the officers on ('ompletion of tIleir 
fOTeigll tours. In the opinion of the Committee these reports can 
form 8 very meful part in the rrnc library and can provide 
immense assistance and guidance in the development of tourism. 
The Committee, therefore, recommend that su.itable system sbou!d 
be evolved by which important points emerging (rom the tours 
are specifically brought to the notice in the meeting of the Boards 
ill the fMm of a memoranda, at least once in six months bringing 
out the latest trends in tourism so that timely action could be 
taken by the Corporation to preserve its leadership in the field. 
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CONCLUSION 

12.1. The Government of India, in the Department of Tourism 
merged three Corporations viz. the Hotel Corporation of India Ltd., 
the India Tourism Transport Undertaking Ltd. and the Ind:a Tourism 
Corporation Ltd. and constituted it as one Company called 'India 
Tourism Development Corporation Ltd.' 

12.2. The unified Corporation started functioning w;th effect from 
the 1st October, 1966 with the main objects of constructing hotels, 
motels, travellers' lodges etc. for providing accommodation to tour-
ists, providing transport, enterta.:nment and shopping facilities for 
the tourists and also for production, distribution and sale of publicity 
material with a view to develop'ng .and promoting tourism in India. 

12.3. During the course of examination of the working of the 
ITDC, the Committee find that:-

(i) the Corporation is at present managing 8 hotels in the 
country with 1573 rooms. In addition. it is running 3 
motels and 15 travellers' lodges. The Corporation offers 
in all 1719 rooms for the tourists in its various units. The 
Corporation is controlling 14 per cent of the total approved 
tourist accommodation availa.ble in the country; 

~i) the financial results of the working of the hotels managed 
by ITDC show that the profits have increased from Rs. 10.67 
lakhs in 1969-713 to Rs. 23.78 lakhs in 1973-74 (upto Decem-
ber, 1973) j 

(iii) The Corporat!on has taken up development of Kovalam 
Sea-beach as a destination resort. The Kovalam Beach 
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Resort Complex comprising of a 1(10 room hotel, 40 beach 
cottages, a beach Service-Centre.. ;;). Yoga-cum-Massage 
90mplex, Jetty and an open-air Theatre is an integrated 
project of the Department of Tourism and the ITDC. The 
construction of 40 cottages called Kovalam Grove was 
commissioned in December, 1972. The hotel project was 
expected to be completed by the end of financial year 
1973-74. The Beach Service Centr.c was opened in 
Januar,Y, 1973. The Massage Ccntr.c and Yoga Centres 
have also started functioning; 

(iv) the transport units of I.T.D.C. helve grown from one unij; 
comprising 35 vehicles in 1966-67 to 16 units comprising 
204 vehicles in 1972-73; the ITDC has provided appreciable 
sight-seeing facilities through its transport fleet and the 
fares charged are reasonable which compare favourably 
with what is charged by similar o!)crators in foreign coun-
tries; 

(v) the ITDC is organising cultural and oth:!r entertJ.;nment 
programmes in its major hotels with the assistance and 
collaboration of highest national cultural organisations like 
Bha-ratiya Kala Kendra, Sangeet Natak Akademi, National 
School of Drama etc. 

(vi) the turnover of the four duty frce shops run by the ITDC 
at Delhi, Bombay, Calcutta and :Madras airports has in-
creased from Rs. 28.70 lakhs in 1970-71 to Rs. 52.49 lakhs 
in 1972-73. Net foreign exchange earnings of these shops 
have increased from Rs. 22.55 lakhs in 1970-71 to Rs. 33.69 
lakhs in 1972-73. These shops ~arned net profit of Rs. 6.12 
lakhs in 1970-71, Rs. 6.07 lakhs in 1971-72 and Rs. 12.69 
lakhs in 1972-73; 

(vii) Publicity material produced by the Corporation received 
three first prizes, one second prize and two C'ertificates of 
merit at the 15th National Awards for Excellence in Print-
ing and Designing instituted by the Ministry of lnforma-
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tion and Broadcasting. Literature produced by the Cor-
poration also won awards at the 21st Annual TAAI Con-
vention held in Srinagar in 1971-72; 

(viii) as a· result of new fonnat evolved by the "Design Work-
shop" organised by ITDC during 1£172-73 for India's tourism 
literature which is stated to have a high degree of visual 
sale appeal, significant economies in paper utilisation have 
been effected. The quaHty of publicity material produced 
by the ITDC is impressive; , 

(ix)' the ITDC produced its first film titled "Destination India" 
during -1972-73 at a cost of about Rs. 70JOOOI- for promo-
tion of tourism by screening it in foreign countr;es and 
this film is stated to have been enthusiastically received 
by various tourist offices and Air India offices abroad. 

12.4. The Committee, however, find tha.t:-

(i) in almost all the hotels managed by the ITDC there was a 
decline in the rate of occupancy since 1970 .. 71. In the case 
of :} motels set up during 1972-73 by the Corporation at 
Jammu, Hassan and Khajuraho there was a decline in the 
rate of their room occupancy 1n 1973-74. All the three 
motels incurred a total loss of Rs. 10.96 lakhs in 1972-73 and 
Rs. 5.08 lakhs in 1973-74 (upto December, 1973). After 
the transfer of the Travellers lodges to the ITDe by the 
Department of Tourism on 1st Janua.ry, 1969, the total 
loss incurred by these lodges has been increasing each 
year except in 1971-72 when the loss was Rs. 4.06 lakhs as 
against Rs. 3.88 lakhs in 1970-71; 

(ii) Out of 1f) ITDC Hotels as on 31st March, 1973, as ma·ny as 
6 hotels incurred losses. The Lodhi and Ranjit Hotels 
have been continuously incurring losses from the year 
1969-70. The losses have been heavy in the case of Ranjit 
Hotel during 19170-71 and 1971-72; 

(iii) although there is shifting of emphasis from the 5 Star to 
3 Star hotels in the proposed Fifth Plan, mu.ch r£'mains to 
be done for providing accommodation at cheaper rates to 
cater to the needs of tourists with moderate means, parti-
cularly students and other young in age. Government are 
setting up a number of Youth Hostels for meeting this re-
quirement but no final decision h.:Js yet been taken regard-
ing the management of these hotels; 
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(iv) inspite of the recommendations of the UNBP Team in 

their Report on Tourism in India, 1970 that Goa sea beach 
could immediately be developed to become a centre of 
tourism of high attractIon, the proj~ct has been relegated 
to the Fifth Plan. Kovalam was taken up for development 
on a priority basis at a cost of Rs. 225.8 lakhs, although the 
hotel and cottages at Kavalam cannot attract customet"s 
during the four months of the rainy season during which 
period the Corporation would be offering the accommoda-
tion at half the tariff; 

t(v) during 1972-73, transport centres Delhi, Madras, Udaipur, 
Kovalam, Hassan and Calcutta made losses while those at 
Patna, Srinagar, Khajuraho, Aurangabad, Hyderabad, 
Agra, Bangalore and Bombay made profits. The overall 
financial results of these units indicated a net loss of 
of about Rs. 85,000 in 1972-73 as against a profit of 
Rs. 36,0001- in 1971-72. The Centre at Delhi has been in-
curring losses continuously from 1970-71; Despite improve-
ment in utilisation of fieet at Delhi in the year 1972-73 
the loss at this centre has been the maximum viz. Rs. 2.38 
lakhs; 

(vi) whereas the transport units are located at 16 for flung 
places in the country, the Corporation has set up work-
shop facilities at Delhi only; 

'(vii) out of 3 Son-et-Lumiere shows so fa·r mounted by the Cor-
poration, only the one at Red Fort, Delhi has been earning 
profit and the other two at Sabannati Asharam, Ahmeda-
bad (cost Rs. 18.25 lakhs, commissioned on 21st April, 
1972) and Shalimar Gardens, Srinagar (cost Rs. 27.75Iakhs, 
commissioned on 29th September, 1972) have been incur-
ring losses since inception); 

(viii) the existing inventory control system followed in various 
units of ITDC is not based on a sound and systematic foot-
ing: 

'(ix) the amount of sundry debtors of the Corporation has in-
creased from Rs. 93.46 lakhs as on 31st March, 1971 to 
Rs. 168.85 lakhs as on 31st March, 1973. Out of the out-
standing of Rs. 168.85 lakhs debts aggregating Rs. 55.38 
lakhs are outstanding for periods exceeding {lne to three 
years. In the case of Ashoka Hotel, New Delhi the out-
standin,. as on 31st March, 1973 amount to Rs. 51.73 lakhs 

511 LS-ll. 
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?: out of which a sum of Rs. 15 lakhs is stated to be due from 
Ministries, Government Departments and Embassies; 

(x) while the total expenses of the Corporation have increased 
from Rs. 524 lakhs in 1970-71 to Rs. 886 lakhs in 1972-73,. 
the Headquarters overheads increased from Rs. 18.49 lakhs 
to Rs. 30 lakhs durbg that period. The staff strength of the 
field units of ITDC increased from 2,910 in 1971 to 4,385 in 
1973 i.e. by about 50 per cent but the staff strength of its 
Headquarters increaseri from 204 in 1971 to 388 in 1973 i.e. 
by about 66 per cent which is more than the percentage in-
crease in the field staff strength; and 

(xi) the officers of the ITDC 1,Wdertake tours of foreign countries 
with specific purposes of attending meetingslconferences 
concerned with travei trade, to undergo different training 
course, to sell hotels under the management of ITDC, to 
learn and adopt new ideas regarding development of infras-
tructure for tourism like development of sea-beach resorts, 
to inspect equipment to be imported for the use of the 
Corporation etc. but there is no regular system of sub-
mission of formal reports by the officers on completion 
of their foreign tours. 

12.5. The Committee appreciate the objective with which the 
ITDC was started. The Corporation seeks to create interest in tour-
ism both in India and abroad and to strengthen the infrastructure 
for tourism by augmenting the facilities for tourists in various 
spheres like accommodation, transport, entertainment, shopping etc. 
The Committee have no doubt that the Corporation would continue 
to exert vigorously to achieve this objective. 

NEW DELm; 
April 25, 1974. 
Vaisakha 5, 1896 (S-).-

SUBHADRA JOSm, 
Chairman, 

Committee on Public Undertakings. 



APPENDIX I 

(Vide Para 2.3) 

INDIA TOURISM DEVELOPMENT CORPORATION LTD. 

Stateme* showing original and mid-term Plan allocation, estimated 
cost and likely expenditu're during the 4th Plan period. 

(Rs. in lakhs) 

Original 4th 4th Plan Estimated 
Name of the programme/scheme Plan allo- allocation Cost 

cation a~ per mid-
term apprai-
sal. 

I. CONSTRUCTION OF HOTELS: 

I. Bangalore 100'00 165'00 

2. Srinagar· 150'00 

3. Dum Dum 100'CO 120'00 

4 Jaipuru 7,'00 

,. Kovalam (Hotel & Cottages) 50'00 135'00 

6, Gulmarg 50'00 lIO'OO 

7. Aurangabad 100'00 7°'00 

8. Akbar 75'00 

9. Conversion of Lalit Mahal 
Palace, Mysore into a hotel 

10. Patna 

II. Goa" 3°'00 

II. CONSTRUCTION OF MOTELS: 

I. Varanasi ,0'00 40'00 

2. Jammu 2,'00 3o'00 

3. Gwalior· 25'00 

4. Siliauri·· 25'00 

5. Barbi/Hazaribagh· 2,'00 

195'00 

25°'00 

135'00 

J4"OO 

69'00 

8,'00 

8'00 

043'00 

49'90 

043·,0 

~~- -------------_ .. - --- .. ------
NOTE:-·Schemee Dot being pursued. 

"Schemes postponed to the 11th Plan, 

1~5 

Total esti-
mated ex-
penditure 
durUlIL the 
4th Plan 
period 

19,'00 

175'00 

135'00 

5'00 

29'00 

85'00 

8'00 

3'75 

49'90 

43',0 
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Original 4th 4th Plan al1o- Estimated Total esti-
Name of the programme/scheme Plan allo- cation as per Cost mated ex-

.tion mid-term penditure 
appraisal during the 

4th Plan 
period 

-------- ------
III. RENOVATION & EXPANSION 

OR TRAVELLERS' 
LODGES AND RES-
TAURANTS 

I. Mahabalipuram IS'OO 17'00 20'50 (D 
2. Hassan 15'00 9'00 II'SO 11'5° 
3. Bodhgaya" 5'00 8'00 15'00 

4. Maciurai" IS'OO 10'00 15'00 

S. Thanjavur· IS'oo 

6, Bhuvaneshwar" 15'00 7'00 13'00 
7. Kulu·· 10'00 
8. Baj.pur. 10'00 

9, Khajuraho 27'00 31'45 31'45 
10. Qutab Restaurant 3'05 2'SO 2'33 
II. Taj Restaurant 2'00 3'75 3'75 
I z. Ashoka Restaurant at Asia/72 : 3'00 3'00 

13, Ai.nta & Ellora Restaurants 
etc. 5'45 11'00 IO'!!7 

I V. EXPANSION OF HOTELS 
I. Laxmi Vilas Palace Hotel, 

Udaipur 50'00 25'00 25'00 25'00 

2. Hotel Aahoka, Bengalore , 50'00 80'00 30'011 

V. RENOVATION OF HOTELS 

I. Ashoka Hotel, New Delhi 100'00 180'00 1110'00 

2. Hotel Janpath, New Delhi 40'00 55'00 55'00 

3. Hotel Ranjit, New Delhi . 30'00 37'00 37'00 

4 Lodhi Hotel, New Delhi. 3°'00 39'00 39'00 

S. Re 0 villi Tower Reataurant 
at Ashoka Hotel, New Delhi 45'00 70'00 0'49 

VI, ESTABLISHMENT & EX-
PANSION OF TRANSPORT 
UNITS 150'00 R8'oo 96'50 96'50 

VII. EXPANSION OF DUTY 
PaEE SHOPS 2'00 "50 2'50 2·5° 

TOTAL 1077'00 1271'00 173S'n') 1178'04 
_ ... ,--_._---- ~--

NOTE: -·Schemes not heine pursued. 
"Schemes postponed to the 5th Plan. 



APPENDIX II 

(Vide para 3.59) 

Statement 8howing unitwise occupancy and Profit And Loss of tra"e~ 
leTS' lodges for the Zast five years 

1968-69· 1969-70 

Name of the Unit Bed OCCIl- Profit( -I ) Bed OCClI- Proftt<-t ) 
paney %qt Los. (-) panqt %. Loal(-) 

(Rs. in lakhs) (R •• in laklw) 
1968-69 1969-70 

I. Knlu Travellers Lodge S6 (-) 0'09 43 (-) 0'23 

2. Bodhgaya Travellers Lodge. 46 (-) 0'04 34 (-) 0'22 

3. Mindu Travellers Lodgc II (-) 0'08 16 (-) 0'42 

4. Sanchi Travellers Lodce 14 (-) 0'07 IS (-) 0'27 

S. Bijapur Travellers Lodie 36 (-) o· 10 So (-) o· 13 

6. Bhu':!aneswar Travellcrs Lodge 46 (-) 0'04 S2 (-) o· II 

7. Tanjore Travellers Lodge 62 (-) 0'06 S8 (-) 0'09 

8. Mlnali Travellers Lodac 28 (-) o· 13 ,1 (-) 0'26 

9. K ')narak Traveller. Lodge 30 (-) o·oS 23 (-) 0'21 

10. Trichy Travellers Lodge 27 (-) 0'09 30 (-) o· 18 

II. B'l'lrlltpur Travellers Locfae 19 (-) 0'08 21 (-) 0'32 

12. Ku!hinagar Trnellees Lodle 14 (-) 0'04 16 (-) o· 17 

13. Kanchipllram Travellers Lodge 20 (-) 0'09 28 (-) 0'23 

14. Mldurai Travellcrs Lodge 67 (-).0'09 66 (-) o· 14 

IS, Mahabalipuram Travellers Ladle sS (-) 0'15 S8 (-) 0'16 

lD'1 
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1910-71 1971-72 1972-73 -------Name of the Unit Bed oc- Profit (+) Bed oc- Profit( + ) B~d oc- Profit( + ) 
~lncy L.,u (-) cupancy L')ss (-) cupancy Loss~-) 
°olgC (Rs. in %age (Rs. in % age (Rs. n 

lakhs) lakha) 11lIth.) 
1910-71 1971-72 1972-73 

-------------------------------
I. Kutu Travellen Lodge. 44 (-) o· 19 41 (-) 0'29 40 (-)0'53 

z. BJdbgaya TraveUen !II (-) 0'2S 19 (-)0'39 34 (-).0'31. 
Lodge 

3. Mlndu Travellers Lodge 17 (-)0'34 10 (-)0'33 19 (-)0'37 

4, Sanchi Travellen Lodge 19 (-) 0'35 19 (-) 0'4S 26 (-)0'41 

5. Bijapur Travellen Lodge 56 (-) o· 10 40 (-) 0' 18 48 (-) o· 14 

6. BhuoanosWir Travellen 39 (-) o· 13 35 (+) o· 17 45 L')dge 

7. Tanjore Travellers Lodge 47 (-) 0'22 47 (-)0' 16 40 (-) 0'27 

8. M'lnali Travellers Lodge 52 (-) 0'22 46 (-)0'71 53 (-)0' 69 

9. Konarak Travellers 17 (-) o' 39 13 (-)0'35 IS (-) 0'30 
Lodge 

10. Trichy Travellers '3 1 (-) o· 31 18 (-) o· 20; 25 (-) o'zo 
Lodge 

II. B1.uatpur Travellers 14 (-)0'40 20 (-)0· 30 closed (-) o· 10 
Lodge 

12. K'~.hinqar Travellers 17 (-) 0' 28 
Lodge 

13 (-) 0'27 2S (-) o':aS 

13. K'lnchip~ram Travellers 36 (-) 0' 2I 28 (-) 0'35 33 (-) 0' 36 
Lodae 

14. M Idu·ai Travdlers 63 (-) 0' 52 
Lodic 

48 (-) 0'°3 47 (-) 0'24 

IS. Mlhabalipuram S8 (-) 0'03 42 (-) 0,22 •• 
Tra veil en LOOse 

• Taeie units oriiinaUy op:rated as Travellers Lodges, were expanded in the finencirl· 
,,,ar 1972-73 and converted into Motel/Shore Cottqes/Hotel . 

•• As these units were taken over by the ITDC from the Deptt. of Tourism on 1-1-1969, 
they operated only for three months duriI\l 1968-69. 
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APPENDIX IV 
(Vide Para 6,14) 

Statement of expenditure on cultural entertainment including BafI(f. 
and Music incu""ed in various Hotels of ITDC, 

Yelr 

I, AlIJoA. R "til, N IfJ) Dellli_ 

1969-70 

1970-71 

1971-72 

1972-73 

2, A»a, Rolli, NIfl! DelAi_ 

1971-72 

1972-73 

3, Ho'" "hholea, B0"lolo,e, 

1971-72 

1972-73 

4, Hot,l J4"PfJlh, New Delhi, 

1969-70 

1970-71 

1971-72 

1972-73 

S. HoIII R4"jit, N,w }!)tlhi. 

1970-71 

1971-72 

1972-73 

6, LDdhi Hotel, New Delhi. 

1969-70 

1970-71 

1971-72 

, 1972-73 

Tot II 
Expenditure 

J73'I8 

231'63 

l.4O'So 

292'30 

27'35 

88'38 

67'06 

68'50 

60-98 

7°'91 

71'S7 

86-95 

27'07 

36 '05 

39'94 

43'76 

23' 10 

31'03 

36 '25 

,43'61 

100 

(Ros, in I_h.) 

Expen(,iturc on % to totl) 
Cultural a'll- cxpenditcre 
tertainment , 
inc1u,{jng 
Band & Music 

1'04 0'60 

2'45- 1'06-

2'61 1'09-

3'700 J'271 

0'10 0'37 

0'82: 0'93'-

O'7~ J'01'-

o· 8z- 1'20' 

0'36 0'59 

0'-38 o'S4 

0'37 0' SZ-

0·4· 0'46--

0'02 0'01 

O'oz- 0'06 

0'01 0'03"-

0'02' o'oS 

0'02: O'~ 

0'04 0' 13-

0'001 o'oo~ 

O'CU O'OS 

... -
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SI. Description of the Scheme Bali- Pilth Spill-
No. mated Plan ovcr to 

Name of the Scheme ,Star. ,¢llpacity COlt Proyi- Sizth 
CategOf)' sion Plan 

Rooms Beds 

(B) MD"b 

I AgrIJ 3 100 200 135 135 

2 JliplU' 3 100 200 135 135 

'3 Rancid) . 3 60 120 50 50 

4 Siliguri 2 50 100 45 45 

'5 Chlndigarh 2 50 100 45 45 

6 U.P. Hill Areas ; 2 SO 100 50 50 

7 Pondicherry 2 SO 100 45 45 

8 Ahmedabad 3 60 120 75 75 

'9 Nagarjunasagar 2 SO 100 '15 45 

'10 Paha1gam 2 (So) (10::» 50 20 30 

11 Kanya Kumari 2 (50) (100) 45 15 30 

'12 Bhopal 2 lSO) ,100) 45 IS 30 

'13 Gauhati 2 (So) (roo) 45 10 35 

J4 Amritsar 2 (So) (roo) 45 10 35 

Total 570 1140 85S 695 160 

(C) CDtt.,U : 

'I Goa l 3 So 10) 50 So 

2 Kovalam 4 50 100 60 60 

1 Mahabalipuram 3 25 50 25 25 

Total 125 250 135 135 
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l. i~ l 

Dcscrip,tiol1 qf" the Scl\eme B.timated pj(th Plan Splll-
S1. .-........--~------- COSt Provillon over to 
No. Silrth 

Name of the ,.scheme Star Capacity Plan 
Category • 

Rooms Beds 

(D) &PaJUio" oj HOI.lr/TLs 
Holfls : 

I Akbar S ISO 300 US 225 
.2 Qutab 4 20 .0 20 20 

,3 Varanui 3 So 100 So 50 

7rown., lAd,,, 
t Bhubanetwar 2 25 50 15 IS 
2 M.,!urai 2 25 So IS IS 

3 Bodhgaya 2 25 So IS 15 

4 Kushinagar 2 25 So IS IS 

5 KIlIIl 2 25 50 20 20 

ItS Manali 2 25 So 20 20 

Total: 370 740 395 395 

(E) R,fIOfIQtitm oj Bwting Hot.lt 

I Ash6ka Hotel, New Deihl. 80 80 

2 ]anpath, Ranjit & Lodhi Hot.cJs 100 100 

3 Hottl Alhoka, Bangalore 20 20 

Total: 200 200 

(F) Establilhment at Expansion 
of Transport Units . 200 200 

(G) Establishment, Renovation 
. and Bxpanaion of Duty-Frcc 

Shops/Disco\U1t Shops SO So 

(H) C~tra1 Launl1ry for hotels 
in Delhi. . • 3S 3S 

(I) Training & ManpoWer 
PIIIUling Schemes . 80 80 

GRAND TOTAL 2469 .930 4063 3400 310 



APPENDIX VI 
Summary 01 ConclusiO'\'l.B/Recom.menciations 

SI. No. Reference to par.! No. 
in (he Report 

Summary of Conclu.ions/ 
Recommendat ion 

I 2 

1 2.9 

. . 

.,( ,~ ~ 
t'; ttl' 

2 2.10 

i' ',';:--
III"'""·· 

1 ' 

3 ----
The Committee regret to note that as many 

as seven schemes of ITDC included in the Fourth 
Plan, viz. Hotel Projects for Goa, Jaipur, Motel 
at Silliguri and Expansion of Travellers Lodges 
at Bubaneshwar, Madurai, Bodh Gaya and Kulu. 
had to be postponed to the Fifth Five Year Plan 
because a closer scrutiny thereof revealed that 
some of them were not essential. The Commit-
tee take a serious view of inclusion of schemes 
in the plan without adequate scrutiny of plans 
and priorities. The Committee are surprised to 
find that clear physical targets were not laid for 
watching the implementation of the schemes. 
The Committee find that in spite of seven of the 
schemes having been postponed to Fifth Plan 
the entire allocation for the 4th Plan has been 
expanded. The Committee recommend that 
Government should ensure that only such sche-
mes of approved priorities are included in the 
Plans for which all the relevant details includ-
ing estimates of cost have been worked out in 
advance. The Committee also recommend that 
wherever schemes not included in the approved 
Plan are allowed to be executed the matter 
should be suitably brought to the notice of 
Parliament with precise reasons for the change. 
This may be done by making a specific mention 
of this with supporting details in the Annual' 
Report of the Ministry and the Budget docu-
ments. 

Now that ITDC has gained sufficient experi-
ence in the field over the years, the Committee' 
stress that Government\ITDC should work out 
details of the schemes, determine their inter Be 

priorities so that these are taken up for execu-
tion to get the best results out of the invest-
ment. 

164 
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3 

3 3.8 and The Committee note the decline in the rate 

4 

3.9 of occupancy in almost all the hotels managed 
by the ITDC from 1970-71 upto 1972-73. 

. " 

--...,...., 

3.16 

The main reason advanced by the Manage.. 
ment of the ITDC for this downward trend in 
occupancy ratio from 1970-71 to 1972-73 was non-
avai1ability of hotel rooms on account of reno-
vation. The Committee do not see any reason 
why the Corporation should undertake extensive 
renovation of all its hotels simultaneously. The 
Corporation should phase its programmes of re-
novation of its hotels in such a manner that room 
occupancy is not adversely affected. One way 
to achieve this objective can be to undertake 
major renovation works during off-season period 
of tourist arrival in India and minimum re-
novation during tourist season. The Committee 
recomJ,!lend that ITDC should study in depth 
the causes contributing to less occupany before 
launching on such major programmei of reno-
vation as are likely to affect occupancy of hotel 
rooms and consequently their profitability. 

The Committee are glad to note the increase 
in the rate of room occQpancy in the major hotels 
of ITDC during 1973-74. The Committee would 
also like ITDC to study the factors underlying 
the high occupancy of leading hotels in private 
sector and to take further suitable measures in 
order to boost up occupancy in the hotels under 
their management. 

The Committee find that ITDC have under-
taken renovation of Ashoka, Janpath, Ranjit and 
Lodhi Hotels at an estimated cost of Rs. 3.11 
crores against which a sum of Rs. 2.43 crores haa 
been spent up to 30th September, 1973. The 
Committee note that out of this, a sum of Rs. 30 
lakhs has been spent on renovation of Ranjit 
Hotel and a sum of RI. 31 lakhs on renovation 
of Lodhi Hotel upto 30th September, 1973. It 
has been claimed by the management that the 
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expenditure on renovations was justified by the 
increase in revenue in these hotels. The Commit-
tee note that the revenue in the case of Ranjit 
Hotel has increased from Rs. 35.58 lakhs in 1971-
72 to Rs. 47.87 lakhs in 1972-73 and the loss has 
also decreased from Rs. 4.36 lakhs in 1971-72 to 
Rs. 1.83 lakhs in 1972-73. In the case of Lodhi 
Hotel, the revenue has increased from Rs. 33.77 
lakhs in 1971-72 to Rs. 42.93 )akhs in 19721-73 and 
the loss has come down from Rs. 2.48 lakhs to 
Rs. 0.67 lakhs. The Committee, however, find 
that there has not been any appreciable improve-

·ment in the room occupancy of these two hotels. 
The Committee are, therefore, not iIl1f>ressed by 
the plea of the Management that the expendi-
ture on renovation in the case of hotels was jus-
tified by the increase in revenue because they 
find that there has been an increase in tariff of 
the hotels from October, 1972. 

The Committee were assured that the Gov-
ernment kept the1'nsel~es fully informed of the 
working results of ITDC hotels and the perform-
ance of the hotels was periodically reviewed. 
The Committee recommend that while review-
ing the performance of the hotels, the reasons 
for the losses incurred by each of the ITDC 
hotels, should be critically analysed and reme-
dial measures taken in time. The Committee 
would also like that while conducting the perio-

'dical review of the ITDC hotels, it should be 
ensured that renovations result in improving the 
room occupancy ratio and contribute ,substantial-
ly towards earnings. ; 

3.29 The Committee note that Government approv-
ed the construction of the Annexe of the project 
of the Ashoka Hotels at an ,estimates cost of 
RI. 2.39 crores which included' a revolving tower 
restaurant with a height of 150 ft. with 11 floors 
eitirnated to cost ~ 251akhs. The work on the 
AnIIexe p~oject w.as award~ to Mis Tirath Ram 
Ahuja on the advice of the architects Mis. Chou-
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dhary and Guizar Singh in preference to the 
lowest tenderer Mis. Uttam Singh Duggal and 
Company. Before the UNCTAD Conference 
began in February, 1968, the Revolving Tower 
was completed up to third storey level. The work 
was suspended and it was decided to resume it 
after the UNCTAD Conference. Subsequently, 
on the advice of the architect, the height of the 
'Eower was increased to 227 ft. and the estimat-
ed cost of the TQwer was revised to Rs. 47.71 
lakhs. In the meanwhile, the Committee on 
Public Undertakings (1967-68) had in their 
thirteenth report on the working of the Ashoka 
Hotels adversely commented on the role of the 
architects and the action of the management in 
awarding the contract for the Annexe to Mis. 
Tirath Ram Ahuja (Pvt.) Ltd. In pursuance of 
this recommendation, Government appointed an 
enquiry committee in June, 1968 and on the 
basis of that Committee's report, management 
dispensed with the services of the architects. 
Subsequently, the Committee on Public Under-
takings (1971-72) in their 15th Action Taken Re-
port on Ashoka Hotels had observed that the 
Parliamentary Committee had in no way recom-
mended suspension of the work on the tower 
but only its economic execution and recommend-
ed iliat it was a fit subject for high level en-
quiry. The Committee were informed that the 
Government had now decided in principle to re-
sume the work on the ~ver at revised estimat-
ed cost of Rs. 60 lakhs for which necessary pro-
vision had been included in the Fifth Plan. Gov-
ernment also intimated that as the project had 
not ·been given up altogether, there was no need 
to appoint a high level inquiry committee. 

The Committee ftnd that the delay of 6 years 
in'the resumption of the work of constructioD 
of the' 'RevolVing Tower has resulted in the es-
calation of the COlt estimates to the extent of 
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nearly Rs. 13 lakhs. According to the prelimi-
nary economics of the project, the Committee 
find that the return on investment will be of the 
order of 7 per cent only in the 5th year after 
commissioning of the Tower and the pay baek 
period is expected to be 12 years . 

The Committee note that the Fourth Plan of 
the Corporation included an allocation of Rs. 100 
lakhs on account of a hotel at Aurangabad. The 
Corporation decided to take over the Railway 
Hotel and expand the same by addition of 50 
rooms instead of going in for the construction 
of a new hotel. Even after the decision to ex-
pand the existing railway hotel was taken, the 
Corporation could not take up the work for 
execution due to non-availability of adequate 
funds during 1972-73 and 1973-74. According to 
the present estimates the hotel is scheduled for 
completion only in September, 1975. The Com-
mittee fail to underatand as to why the Corpora-
tion should not have accorded priority to the 
development of hotel facilities at Aurangabad, 
when it was well known that Aurangabad was 
the central point for the tourists to Ajanta and 
Ellora caves and there was a demand for good 
hotel accommodation, instead of relegating the 
execution of the work to Fifth Plan. The Com-
mittee feel that the Corporation left the field 
open with the result that a private sector hotel 
has come to be established at Aurangabad. 

The Committee find that out of 10 ITDC 
Hotels as on 31st March, 1973, as many as 6 
hotels incurred losses during 1972-73, viz. Loc\hi 
(0.67 lakh), Ranjit 1.33 lakhs), Aurangabad (1.17 
lakhs), L.V.P. Hotel, Udaipur (4.72 lakh), Khaju-
raho Hotel (3.29 lakhs) and Kovalam Grove (6.27 
laths) . The losses incurred by the Hotels at 
Aurangabad, Khajuraho and Kovalam have been 
justified due to the fact that these hotels starter\ 
functioning only during the closing months of the 
year, 1972. The Committee, however, find that the ---- -------. -_ .. -_._------------
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Lodhi and Ranjit hotels have been continuously 
incurring losses from 1969·70. The losses had 
been heavy in the case of Banjit during 1970-71 
and 1971-72. The losses have been attributed to 
low tariffs, high break-even, increase in the 
wage bill over the years and high rent liabi!itv 
besides increased maintenance charges. It 
was stated that these two hotels were first 
built as hostels and had to be renovated to con-
vert them into hotels. Even' so, the Committee 
find that the occupancy han not appreciably im-
proved. 

The Committee, therefore, recommend that 
the Government/Corporation should critically 
go into the reasons for the losses and take 
concerted measures with a view to improving 
occupancy and effecting economies in expendi-
ture in order to improve the profitablhty of tho3e 
hotels. The Committee would also like ~n watch 
the performance of the Varanasi and Qvtab 
Hotels which have been recently commissioned. 

The Committee note that the Corporation set 
up three motels one eac~ at Jammu, Hassan IU1d 
Khajuraho during 1972-73. The percentage nf 
room occ;upancy during that year was 30.12 per 
cent. 22.71 per cent and 42.56 per cent, respec-
tively. During the year 1973-74 (upto Decem-
ber, 1973) the room occupancy showed a decUn-
ing trend, the occupancy being 27'64 per c~t 
at Jammu, 19'16 per cent at Hassan and 22'36 
per cent at Khajurah%: - All the three T'1.ote~ 
incurred a total 10s8 of RI. 10~96 lakhs in 1972-
73 and Rs. 5'08 lakhs in 1973-74 (upto December, 
1973). The Committee are perturbed at the 
low room occupancy and resultant losses I:eing 
incurred by these motels. Since the Mote)1i are 
stated to break-even at 60 to 65 per cent occu-
pancy, the Commit.tee recommen~ that the Cor-
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poration shouI'd careful1y ,review ~e working 
of these motels and take concerted measures to 
improve their financial position. 

The Committee also find that ITDC propose 
to set up 14 additional motels during the Fifth 
Plan period despite the ·fact that' the existing 
motels continue to suffer low room occupancy 
and financial losses. The Committee recommend 
that the ITDC shoUld proceed with the program-
me of setting up new motels cautiously and 
only after a careful scrutiny of their feasibility 
studies and economic viability. The Committee 
need hardly stress that the impact of recent 
increase in the price of petrol on the popularity 
of motels would also be kept in view in taking 
investment decisions for setting up n~w Motels. 

The Committee note that the actual expendi-
ture on the motel-cum-To,urist Reception Centre 
at Varanasi is likely to exceed the estimated cost 
of Rs. 49.90 lakhs by 25 per cent. The Committee 
would like Government to go into the re!lROnS 
for the excess critically before sanctioning the 
Revised Estimates of the Project. 

The Committee note that the Department of 
Tourism of the Government of India constructed 
travellers' lodges mostly in the Sixties at places 
which had magnificent architectural . buildings, 
sculpture and scenic beauty like Ajanta, Bodh-
Gaya, Konarak. Madurai, Sanchi etc. These 
lodges Were transferred by Government to the 
Corporation on 1st January, 1969. The Commit-
tee find that while the number of lodges where 
roorn occupancy was 50 per cent or more was 
five in 1999-70, the number of such lodges has 
come down to one in the year 1972-73. Not only 
this, after the transfer of these lodges to the 
t.T.D.C. the total loss incured by these lodges 
has been increasing each year except in the year 
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1971-72 when the loss was Rs. 4.06 lakhs as 
against &. 3.88 lakhs in the year 1970..7l. The 
Committee recommend that the operation of the 
travellers' lodges may be examined by Govern-
ment, and effective steps taken to reduce the 
losses so that they operate at least on no profit 
no. loss basis. 

The Committee note that the ITDC has so far 
been laying greater emphasis on catering to the 
needs of foreign tourists belonging to affluent 
sections and had accordingly been setting up 
mainly 5 star hotels. The" Committee were in-
formed that during the Fifth Five Year Plan 
the stress would be on construction of 3 star 
hotels with tariff of 45 to 60 rupees per day 
for single occupancy. The Committee note the 
shifting of emphasis from the 5 star to 3 star 
hotels in the proposed Fifth Plan. They still 
feel that much remains to be done for provid-
ing accommodation at cheaper rates to cater 
to the needs of tourists with moderate mearlli, 
particularly students and others young in age. 
The Committee note that Government are !let-
ting up a number of Youth Hotels for meeting 
this requirement but no final decision has yet 
been taken regarding the. management of these 
hostels. The Committee would like Govern-
ment to expedite completion of these hostels 
and take an early decision about management 
keeping in view the experience of other coun-
tries where such hostels have been running for 
a number of years and in consultation with re-
presentative bodies engaged in youth and social 
welfare work. 

The Committee not that the UNDP team in 
their Report on Tourism in India, 1970 had ex-, 
pressed insofar as development of Goa WitS con-
cerned, that Goa is one of the most interesting 
areas which could immediately be developed to 
become a centre of tourism of high att1action 

-" ..... - .... _-_._- ----. 
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since it has all natural pre-conditions, develop-
ed infrastructure and, therefore, more favour-
'able than Kovalam which has to start de novo 
to build up a name and image a,broad. The Com-
mittee are surprised to find that in spite of these 
recommendations by the Team Goa has been 
relegated for development in the Fifth Plan and 
Kovalam was taken up for development on a 
priority basis at a cost of Rs. 225.8 lakhs, pJao-
ing reliance on a survey conducted by Club 
Mediteraine as far back as 1959 when Goa was 
not part of India. The Committee, feel as ad-
mitted during evidence, Goa shOUld have been 
taken up before Kovalam. The Committee fail 
to understand why Government should not have 
taken advantage of the existing infrastructure 
facilities at Goa and given priority for the deve· 
lopment of Goa as a tourist resort rather than 
go in for a project like Kovalam where evpry-
thing has to be started de novo to build up a 
name and image abroad. Moreover the Com-
mittee finel. that the hotel and cottages, at Kova-
Idm 'cannot attract cus~omers during the four 
months of the rainy season and the Corporation 
would be offering the accommodation at half t.hp. 
tariff. In the opinion of the Committe€', such 
a situation is bound to have an adverse effect on 
the room occupancy and consequentially the pro-
fitability of the project. The Committee, there-
fore, recommend that at least now the Govern-
mentlITDC would review the position and con-
sider taking up the development of Goa project 
in right earnest and on priority basis keeping in 
view the recommendation of the UNDP Team 
and the vast potential for the development of 
tourism at Goa. 

The Committee note that out of the total cost 
of Rs. 221.58 lakhs for the Kovalam project the 

--.--.... ,.--~.-,#. _. - .. g--~ ...... -.----.. ~ .. --_._-_._._-----_ .. _.---- -,----
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share of the rTDC for the construction of 100 
room Hotel and 40 cottages was Rs. l::SG lakhs. 
The whole Kovalam complex -was to be execut-
ed by the ITDC as an integrated project. The 
Committee also note that 40 cottages have been 
completed and commissioned on 17th December, 
1972. 

The Committee were informed that accord-
ing to present anticipations, the total cnst of the 
Kovalam project is expected to go up by 30 per 
cent. It was however, admitted during evidence 
that expenses incurred on cottages were on the 
high side and the cust of furnishing could have 
been less. As assured during evidence the Com-
mittee recommend that the experience gained 
in Kovalam project should be fully utllised par-
ticularly in executing the expansion !Ichemes 
under the project. ~he Committee also note 
that during the 3l months of 1972-73, these 
cottages indica ten an occupancy ratio of 43 per 
cent resulting in a loss of Rs. 6.27 lakhs includ-
ing development rebate of Rs. 3.21 lakhs and 
depreciation of Rs. 3.01 lakhs for the full year. 
The occupancy is expected to increase to 50 per 
cent and an overall profit of as. 2.1 lakhs is 
anticipated during 1973-74. The Committee rp.. 
commenq. that the Corporation should take suit. 
able measures to attract tourists and to see that 
the occupancy of Kovalam improves. 

The Committee also recommend that Corpo-
ration should ensure that the quality of service 
available at this project to the tourists should be 
of the highest order and upto the expectations 
of international tourists, and forUli. 'purpose, 

. the Corporation 'ShOUld ensure that tbestaif 
posted are quite knowledgeable _ conversant 
with all the details about the Project and its 
surroundings SO as to serve as a real guide to the 
tourists. 



2 

18 4.29 

19 4.30 

20 4.34 

174 

3 

The Committee regret to note that the Corpo-
ration has sought the advice of UNDP experts 
and considered measures to prevent erosion by 
sea only in Mby, 1973 after the project had been 
commissioned in December, 1972. The Commit-
tee were informed that a study f(lr a period of 
2 years has now been undertaken by the Peechi 
Research Station to determine the I'and lo~s dur-
ing the monsoon. The Committee fail to under-
stand as to how such an important f~.ctor was 
not considered even before the selection of the 
site for the project and adequate precautionary 
measures taken before commissioning the pro-
ject. The Committee recommend that the Gov-
ernment should take suitable measures in this 
regard at least before the integrated project is 
commissioned. 

The Committee find that expansion of Trivan ... 
drum Airport which was an essential pre-requi-
site for increased tourist traffic is being con-
sidered only in the Fifth Plan. The Committee 
see no reason why the development ')f the Air-
port should not have been integrated along with 
the establishment of hotel cottages at Kovalam 
especially when both the Departments of Tour-
ism and the Civil Aviation are under thli same 
Ministry. The Committee hope that at least 
now Government will accord priority tc this 
scheme and ensure that these facilities arc avail-
able in the early part of the Fifth Plan. 

The Committee recommend that scope for 
development of Mahabalipuram Beacn may be 
examined in detail in consultation with the 
State Government of Tamil Nadu keeping in 
view the recommenadtions o.f the UNDP team 
in this regard and an early decision taken in 
thp. matter. _.-_._-- --'-~-­. _ .. _-_ ... -- .. __ ._----_ .. _- -_._-_ .. _ .•. _----. _ .. _. __ ._----
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. The Committee note that the Gulmarg winter 
Sports Project with an estimated outlay 'Jf 
Rs. 111.30 lakhs was first cleared by the Expen-
diture Finance Committee in 1968 and the Hotel 
component of the Project estimated to cost Rs. 32 
lakhs for a three Star Hotel was transferred to 
the ITDC. The Committee also r.ote that in 
spite of the recomm~ndations of the Estimates 
Committee in their 90th Report (4th Lok Sabha) 
of 1969-70, Government felt that there was no 
valid justification for deferring the Project and 
decided to continue the execution of the Project. 
The Corporation in 1971 drew up plan.> and 
estimates for a centrally tested 60 room four 
Star Hotel at an estimated cost of Rs. 110 lakhs 
and the project was to be C¥lmpletp.d by Novem-
ber, 1974. These plans have subsequently been 
modified and the Revised Cost Estimates of the 
Project are stated to be Rs. 148 lakhs and the 
project is expected to be completed late in 1975 
or early in 1976. The Committee are informed 
that the project is not expected to break-even 
for a period of 6 years and the overall return 
would be of the order of Ii per cent only. The 
Committee are surprised that the Department 
of Tourism have decided to go ah0ad with the 
hotel project despite the low return. The Com-
mittee a;re not sure that even this return would 
materialise. The Committee, therefore, recom-
mend that Government should hc..ve a second 
look on the economic viability of the project and 
take a firm decision about the classification of 
hotel which they would like to constrLlct co:!-
sistent with the needs of the tourist traffic and 
economic viability. 

The Committee appredate the sight-seeing 
facilities provided by the I.T.D.C. through its 
transport fleet thus raising the general level of 
Tourism in the country. The Committee alt.l..l 
note the fares eharged. are r(~asonable and com· 

---_. -_.- .-~ .. --' .. "- _. __ ...... _ .... _ ......... _-- .. ---_ ... _-
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pare favourably with what i3 charged by similar 
operators in foreign countries and utilisation 
during the tourist season; ranges between 75 to 
85 per cent. The Committee, however, find that 
the overall utilisation of Tram:port fleet of ITDC 
was about 70 per cent in re9pect of DLY cars. 
69 per cent in the case of DLZ cars and 58 per 
cent in the case of big coaches during the period 
from 1970-71 to 1972-73. The Committee regret 
to note that the utilisation of fleet has been as 
low as 5.5 per cent in 1972-73 at Udaipur and 28 
per cent at Agra during 1970-71, in the case of 
big coaches. As far as DLZ cars are concern-
eo.:! the lowest utilisation was at Bangalore (22.4 
per cent) in 1970-71. In the case of DLY cars 
the lowest utilisation was at Hassan (30.8 per 
cent). The Committee wer~ informed that even 
if some of the Transport ullitj: are not remune-
rative, transport has to bE" provided to comple-
ment the basic infrastructure for the Centre as 
a whole. The Committee recommend that the 
Corporation should so arrange the deployment 
of fleet at various centres as to emure maximum 
utilisation of each vehicle, consistent with the 
tourist traffic needs in these CE'ntres. 

The Committee also find that during 1972-73, 
transport centres at Delhi, Madras, Udaipur, 
Kovalam, Hassan, and Calcutta made losses 
while those at Patna, Srinagar, Khajuraho, 
Aurangabad, Hyderabad, Agra, Bangalore and 
&mbay made profits. The overall financial re-
sults of these units indiCAted a net loss of about 
Rs. 85,000 in 1972-73 as against a profit of 
Rs. 36,000 in 1971~72. The Committee were in-
formed during evidence that the main reason 
for the losses were that there has been no 
appreciable increase in the tariffs since 1965-66, 
fuel cost had gone up by 105 per cent, wages 
had increased by 50 per cent besides rise in 
other expel)ses. The Committee are surprised 

- --------- ----
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to note that despite improvement in utilisation 
of fleet at Delhi in the year 1972-73 the loss at 
this centte has been the maximum viz. Rs. 2.38 
lakhs. In fact, Delhi has been incurring losses 
continuously from 1970·71. The Committee 
recommend that the reasons due to which some 
of the transport units of ITDC including Delhi 
are running into losses shoulrl be critically 
examined and suitable remedial measures taken 
to improve the operational effkiE"ncy and pro-
fitability of the units. 

The Committee note that the present estimat-
ed fleet of 4,801 tourist vehicles in the country 
is. propo'aed to be increased to 10,500 vehicles 
by the end of the Fifth Five Year Plan, i.e. 
1975-79. ITDC have at present a total fleet 
strength of 204 vehicles located in 16 units. 
During the Fifth Five Year Plan. the ITDC pro-
pose to adci.to this fleet 100 luxury cars, 70 
Ambassador cars and 30 coache~. It has been 
stated by the ITDC that their entire existing 
fleet would require replacement during the 
next five years. The Committee would suggest 
that replacement of fleet should be so phlnled 
that ITDC are able to meet the additional flow 
of tourist traffic which it haR been estimated, 
would double by the year 1978-79. The Com-
mittee need hardly point out that the unprece-
dented increase in prices of fuel ~nd petroleum 
products is' bound to have a marked effect on 
fleet requirements for transport. The Com-
mittee stress that a careful TE!view should be 
made of the trends already developing in this 
behalf with a view to see that the fleet is aug-
mented only to the extent cons;dered necessary. 

The Committee would also suggest that the 
Corporation/Government should conSider, in the 
context of the present need to conserve fuel 
resources, whether it would not be better to lay 

--~ ._._---_ .... _ ... --.-~------ ---, ----------,-.----- .. --_._-----_. 
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greater stress on acquisition of coaches of larger 
capacity rather than adding luxury cars so that 
the interest of a common tourist are served 
better. 

The Committee note tllat fhe existing servic-
ing ,and maintenance arrangements for the 
fleet of the ITDC are far from satisfactory. 
Whereas the transport units are located at 16 
far flung places in the country, the Corporation 
has set up workshop facilities at Delhi only. 
The Committee would urge the Corporation to 
carry out a systematic review of the servicin'g 
and repair facilities required for their fleet so 
as to put them on satisfactory basis. 

The Committee need hardly point out that 
vehicles which are stationed at places 
where necessary servicing faciliti~s do not exist, 
synchronise their trips to places where they are 
generally attended to instead of detailing them 
to far away places only for routine servicing, 
etc. 

As far back as 1969-70 the Committee had in 
paragraph 4.16 of thejr 70th Report on ITDC 
suggested that Central GovE:rnment should 
examine the entire iSSUe of inter-State travel by 
road in all its aspects on an An India basis and 
persuade the State Governments to follpw a 
uniform policy with regard to issue of permits, 
registration of transport and non-transport 
vehicles, convenient and economical clearance 
of passengers at inter-State borders and allow 
unrestricted movement of tourist vehicles 
across State Boundaries, etc. The Committee 
note that the draft Rules framed in this connec-
tion have been adopted by all the States except 
the States of Assam, Jammu and Kashmir and 
West Bengal. The main reason fnr some of the 
States not adopting these Rules wall stated to 
be the fear of loss of revenue to the States. The 

,--------------'-'--, -----. , ----------_ .. _--
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Committee recommend that an abiding solution 
to this long standing problem should be found 
without further delay. 

The Committee were assured during evidence 
that ITDC maintained a close Hasion both with 
the State Transport Authorities and State 
Tourism Departments so as to avoid aay possi-
ble duplication of services and £/I('ilities. Co-
ordination was also ensured by the Department 
of Tourism through Tourism Development 
Council and the Transport Development 
Council. 

The Committee, however, feel that as road 
transport is a State subject and is basically 
governed by the policle!. of the inuividual State 
Governments, there is an urgent n('ed to evolve 
an effective institutional arrangement for 
closer coordination between the ITDC and the 
state transport authorities in the interest of 
meaningful review of programmes and plans in 
order to avoid duplicati(m of effort!Ol or wasteful 
competition. 

The Committee feel that as the· opera~ons of 
the ITDC arl! not confined to any particular' 
state or region, a time has come when ITDC 
should be recognised as one 01 the national 
transport undertakings of the country as a whole 
and its units located in various state'! sheuld be 
treated on par with nationalised. trAn9pOrt 
undertakings of respective Stat~ in the matter 
of grant of permits, countersignatures, fixation 
of fares and other allied facilities in the interest 
ot . building up a well coordinated tourist 
transport network of acceptable standard for 
the development of tourism in the country. 

The Committee note that as a first step in the 
matter of provitting suitable cultural entertain-
ment facilities to foreign tourists, the ITOC &Ie 

---_._. __ .- •. 
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organising cultural and other entertainment pro-
grammes in their major hotels w;th the assis-
tance- and collaboration of national C'ultural or-
ganisations like Bharatiya Kala -Kf'vdl'a, Sangeet 
Natak Akademi, National School of Drama etc. 
The Committee also note that the Ministry of 
Tourism have in August, 1973 set up a working 
group with a view to develop the entertainment 
facilities on a national scale and evolve suitable 
norms for entertainment consistent with India's 
rich cultural heritage aoo skills in performing 
arts and also to advise on the treetion of an 
independent organisation in the Department of 
Tourism or ITDC. The Committ~ would Uk£' 
the matter to be finalised early so thp.t suitable 
norms for arranging c:ltertuinment in Govern~ 

ment owned hotels, restaurants etc. become 
available for implempntation. The Committee 
also recommend that cultural programmes as 
arranged by the variol1s hotel'l, should form part 
of the commercial ventUl'e of the hotels and 
may not be subsidi'aed. 

The Committee note that the Son-et-Lumiere 
Show at Red Fort, Delhi which was mountE'd 
and opened to the public in March, 1965 by the 
Department of Tourism was revised at a cost of 
Rs. 1.39 lakhs in November, 1965 after about 
seven months of its commissioning. Thp !lhow 
was taken over by IT DC at a ('(1st (If R.B. 6.5 
lakhs in April, 1967 and was once I!gain revi~ed 
at a cost of Rs. 4.37 lakhs. The revised silo", 
was opened to the Public on 28th S£'ptember, 
1971. The Committee arc informed that the 
main reasons for the revision of the show were 
'a lot of criticism about the contents of the pro-
gramme', alternate suggestions to include tn the 
SCTipt the song, Vande Matram, 1he odglnal 
voice of Netaji and the INA m3rcbln~ snng, 
etc. --_._---------



I 

6.47 

30 6.48 

181 
------'------_.- -_ ... ----------_ .. _-----_.- .. -. __ . ---. 

3 

The Committee regret to note tilat the origi-
nal 'Scripts of Red Fort Show were not properly 
scrutinised before inclusion in ~he programme 
with the result that the script lu~J to be revic;ed 
twice at a heavy cost of Rs. fI.76 lakhs which 
also included valuable i'lreign exchange. The 
Committee, therefore. urge that Government I 
ITDC should take utmcst care in t~c matter of 
scrutiny and approval of the script so that tht! 
final prbduction is set in true nistoricol perspec-
tive. 

Government should also 
feaSibility of ,associating with 
with knowledge of the history 

consider the 
them p.xpertR 

of the peri oc:i 
while finalising the scripts for such sho'ys. 

The Committee find that a Son-et.·Lumif!re 
show covering Mahatma Gandhi's life '1t SabRt'-
mati Ashram was mounted in April, 1972 at a 
cost of Rs. 18.25 lakhs:' During the first year of 
its operation (1972-73) the show attracted 21.886 
visitors and incurred a net loss of Rs. 2.35 lakhs 
as against the anticipated If)sS of Rs. 0.£\6 lakhs, 
despite intensive publicity through press, circu-
lars, hoarding" cinema slides and r.o.'lcessio~ to 
students. During evidence, the representative 
of the Ministry expressed the view that this 
show should not be judged in monetary terms 
but had to be considered in the context of emo-
tional appeal and the need to project the life of 
Mahatma Gandhi. The Committee recommend 
that suitable publicity measl.l,l'les including re-
vision of fares and provision of cheaper accom-
modation may be considered to increase local 
response as well as tourist attraction and make 
the shoW more po~ular. 

--------------_._------_._-----_._--_ .. _ ... - .. ,. 
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The Committee find that Son-et-Lumiere 
shows at Srinagar mounted in September 1972 
at a com of Rs. 27.75 lakhz; is also not expected to 
be economically viable. This show has been 
described as a 'Poineering effort'. In the 
opinion of the Committee the utility of such a 
show in a land which is endowed with natural 
scenery and has other alternative attractions 
for the foreign tourists could not seem to be 
justified, even as a 'Promotional activity'. 

The Committee also recommend that GC'v 
ernment/ITDC should learn a lesson from' the 
experience of working of the Son-et-I.llmiere 
shows already set up and avoid mounting new 
shows which are not economically viable. 

The Committee note that in the matter of 
mounting Son-et-Lumiere Shows the Corpora>-
tion had entrusted the work to Phillips of 
Holland in India. Although in reply to the 
Committees' earlier recommennatioTl in their 
70th Report of CPU on ITDC, the Cnmmittee 
were informed that efforts to find alternatives 
to Phillips India had continued, the Committee 
find that the Corporation had only con'Sulted 
some technical institutes in India like the Cen-
tral Electronic Engineering Research Institute, 
Pilani and ITI, Delhi and !1ot thE' Electronics 
Corporation of India, Ii public !;'ector under-
taking. The Committee stress that all out 
efforts should be made to locate indigenous 
sources for installation of Son-et-Lumiere 
shows to reduce dependence on foreign firms at 
lea'St in mounting the future shows. 

The Committee note that the turnover of the 
four duty free shops run by the ITDC at Palam 
(Delhi), Dum Dum (Calcutta), Santa Cruz 
(Bombay) and Mennabakkam (Madras) has in-
creased from Rs. 28.70 lakhs in 1970-71 to 
Rs. 52.49 lakhs in 1972-73, Net foreign exchange 
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earnings of these shops have incl'HSed from 
RI. 22.52 lakhs to Rs. 33.69 lakhs in 1972 .. 73. 
These shops earned net profit of Rs. 6.12 lakhs 
in 1970-71, Rs. 6.07 lakhs in 1971-72 and Rs. 12.69 
lakhs in 1972-73. Although there has b~n an 
overall profit in the working of these shops, the 
Committee find that the Duty Free Shop at 
Madras has been incurring losses from 1969-70 
to 1971-72 and it has earned a marginal profit of 
Rs. 0.17 lakhs in 1972-73. 

The Committee are informed that the proce-
dure for making purchases in these shops is 
cumbersome and acts as a disincentive. 

During evidence the Chairman of the Corpo-
ration also admitted that at the duty free shops 
"Red tape has to be curtailed." The Committee 
recommend that the procedure followed at these 
shops may be simplified and streamlined so 
that tourists may not have to face any incon-
venieace while making purchases at the Duty 
Free Shops in India. Government may also 
examine the question of· allowing illC'Oll1ing 
tourists, who have been abroad and returning 
home, to make purchases at the duty free shops 
within 'the admissible limits before they pass 
through the customs as this may help in increas-
ing the fO'reign exchange earnings. 

At present the duty free shops sell liquor, 
cigarettes, cigars, tobacco, perfumes, photo-
graphic goods, pens and pencils, watches, elec-
trical goods cigarette lighters and a wide selec-
tion of items of handicrafts and readymade gar-
ments. Indigneous items like transistor radi0s, 
tea, Attar, liquor have also been introduced. 
The Committee, recommend that sample studies 
of tourists demands may be carried out and 
greater efforts should be made to put on sale 
at these shops a wider variety of indigenous 
commodities and ,goods. 



2 

35 8.6 

36 8.27 

:n 8.28 

8.29 

164 

3 

The Committee note that during the decade 
(1961-71), ,tourists arrivals in India had regis-
tered an average annual increase of 12.4 per 
cent. By 19'80, 'India expects the tourists arri-
vals to increase from the present level of 
3 lakh tourists to 1(} lakhs tourist. As the 
success in attracting foreign' tourists largely de-
pends upon the "tourist image" which the coun~ 
try is able to build i1'1 potential tourist marke1s 
in the world, 'the achievement of 1980 target 
would in tbe opinion of the Committee, caU for 
two pronged strategy ~f strengthening the in-
frastructure at home and' improving India's 
image abroad. 

The Committee note that during 1972-73, 
ITDC organised a "design workshop" to raise 
the quality of' Indian publicity to international 
standards of excellence. As a result of new 
format evolved for India's tourism literature is 
stated to have replaced a variety of sizes, shapes 
and formats; and it is claimed that it has a high 
degree of visual sales appeal. It has re~.ulted 
in9lgnificant economies in paper utilisation. 

The Committee stress that information to be 
Included in the literature for distribution should 
be selected most carefully in coord~nation with 
the Government of India and the State Govern-
ments and scrutinised thoroughly 50 as to mini-
mise the risk of costly multicolour publicity 
material becoming obsolete. 

The Committee also recommend that the De-
partment of Tourism/Corporation 'Should make 
use of their tourist officeS abroad to assess the 
tourists response to the material, so that im-
provement in the publicity material could be 
8ft'ected in time. 

The Committee a,re impressed with the 
quality of publicity material producoo by the 

-_._-+---------- ...... - .. ------- ... -~ ... ----,--.... -
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ITDC. The Committee ~uggest that the impact 
of publicity material on the tourists particular-
ly foro!ign tourists should be systematically 
evaluated in the interest of improvin'g the 
quality and public appeal of tourist literature. 

The Committee also suggest that Government/ 
ITDC should keep in touch with the latest 
tourist literature brought out in the world, 
particularly by countries which have achieved 
phenomenal rate of growth in tourist tramc, 10 
as to incorporate the commendable features 
thereof in our publicity material. 

The Committee finn. that in spite of the 
assurance gh en by Government as incorporated 
tn the Sixth Action Taken Report (1971-72) of 
the Committee on Public Undertakings that 
efforts would continue to be made for finding' a 
suitable indigenous substitute for imported 
paper required to produce certain items of 
pUblicity material, foreign exchange to the ex-
tent of R~. 13.5 lakhs in 1969-70 and Rs. 13.94 
lakhs in 1973-74 was spent on import of this 
item. No foreign exchange was, however, spent 
during 1970-71 to 1972-73 as the ITDC carried 
on with the stocks imported in 1969-70. The 
Committee recommend that GovernmentlITDC 
should make concerted efforts in conjunction 
with industry and research institutes to develop 
manufacture of good art paper required for 
publicity. 

The Committee regret to note from the 
Statutory Auditor that ITDC stored their im~ 
ported art paper in the godown of a private con-
cern in Delhi who were also responsible for 
despatch of the imported paper to various 
printers for which they were paid Rs. 35/- per 
case towards packing and forwarding charges. 
Some of the printers are stated to have com-
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plained that considerable quantity of the art 
paper received by them from the said concern 
was found to be ci.amaged and hence unusable. 
The value of damaged paper was estimated at 
Rs. 1,01,269. The .committee recommend that 
ITDC should investigate this matter in detail, 
fix responsibility for t~s, loss and explore the 
possibility recovering the amount from the 
owner of thc iodown. 

'The Committee also recommend that ITDC 
should make satisfactory arrangements for 
storage of imported art paper purchased out of 
scarce foreign exchange and make the private 
owner of the godown accountable for any 
'damage to the paper kept in their sto~e. 

The Committee note from the Report of the 
S,tatutory Auditors for 1972-73 that the quantity 
particular.;; of stock of paper sent to the prin-
ters, utilization thereof and closing stock are 
not being kept. Auditors have also observed 
that total value of picture postcards at the com-
mencement and at the end' of the accounting 
period are not taken into account. 

The Committee are surprised that such vital 
information is not belng kept. The Committee 
recommend that in the interest of proper in-
ventory control, such information should be 
maintained. 

The Committee are greatly perturbed to 
,note that an amount of over Rs. 141akhs remained 
unadjusted to the end of 1971-72 the accounts of 
ITDC for Government are not prepared to pay 
the ITDC ~ore than 15 per cent over the actual 
cost of .production of publicity material and othel 
charges. .The Committee find tha.t as against the 
amount of Rs. 21.98 lakhs claimed by ITDC, the 
amount payable to the Corporation on the basis 
of 15 per cent commission comes to Rs. 7.52 lakhs 
only for the year 1971}.71 and 1971-72. The Com-
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mtt~ee. feel that this important matter should 
not have been allowed to remain in suspense 
over such a long period. There is need for obser-
vance of utmost eeonomy in ITDC to ensure that 
overheads do not, as a rU~j exceed the limit 
fixed by Government. 

8'.59. The Committee need hardly point out 
that it is ift the interest of the Corporation to see 
that its leadership in ideas and III production of 
attractive tourist literature is mainta 'ned by 
having a compact t.eam of competent staff. The 
stress should continuously be on quality and ut· 
most care should be taken to<see that the strength 
of staff in the Publicity Division is not allowed 
to get inflated as that is bound to affect adversely 
the quality of production. 

The Committee note that the ITDC produced 
first film tltled "Dest'nntion India" during 1972-
73 a,t a cost of about Rs. 70;(KlO!- for promotion 
of tourism and this film is- stated to have been 
enthusiatically received by various tourist offices 
and Air India Offices abroad. While the Com-
mittee agree that Department of Tourism!I.T.D.C. 
are in a better position to select themes for pro-
duction of films for promotion of tourism, the 
Committee feel tha,t production of films can with 
advantage t>e entrusted to the Films Division of 
the Ministry of Information and Broadcasting 
who have the expertise and the facilities there-
for. 

The Committee find that the Corporation has 
entered into arrangements with two agencies 
abroad, one a.t Frankfurt and. the other at New 
York for marketing hotel facilities. Three hotels 
of ITDC, the Ashoka Hotel,. New Delhi, Hotel 
Ashoka, Bangalore and the Akber hotel, New 

At the time of tactual varification the Mini!try stated accordi". to the Prion, Polley 
alireed to in January 1973, ITDC have billed the Department c.fT('urism for RI. 7.211 
lakh8, Re. 11.50 laths and RI. 20.57 lakhs for '970-71,1971-72 and r972-7~ J"e1Ipectivc1y. 
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Delhi are linked to the Frankfurt agency initial-
ly for a period of two years-1972 and 1973. The 
other agency at New York is representing the 
Ashoka Hotel, New Delhi. The agency at Frank-
furt has given 414 guest nights upto July, 1973 
and agency at New York has given 5899 guest 
nights from 1969 to 1973. 

The Committee were informed that it was a, 
little too early to judge f;he l!nking of ITDC's 
hotels with the agency at }<'rankfurt as linking 
would bear fruits only after a period of time. 
The Corporation is considering linking its hotels 
with another firm and the proposal is under con-
sideration. 

The Committee were a.!so informed that the 
ITDC had not set up any tourist promotion offices 
in foreign countries and they were using the 
offices set up by the Department of Tourism· 
abroad. 

!'be Committee recommend that a critical 
assessment of the worklng of the arrangements 
with the existing agencies should be made to en-
sure that they are in the best interests of the 
Corporation, before further arrangements are 
considered. The Committee also suggest that the 
Corporation should take advantage of the exist-
ence of tourist offices of the Department pf Tour-
ism abroad for booking a,rrangements for I.T.D.C. 
hotels. 

The Committee note that inventory of the Cor-
poration has risen from Rs. 78.30 lakhs at the 
close of 197()"71 to Rs. 144.54 lakhs at the end of 
1972-73 and in terms of month's consumption 
from 13.73 months in 1970-71 to about 24 months 
at the end of 1972-73. The Committ~e also note 
that the Corporation has a· decentralised system 
of inventory control. The Report of the Statu-
tory Auditors for 19171-72 and 1972-73 revealed 

--"--------_._----_._-- ----- -- -_ .. _- ---
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that (a) Issues made from time to time are not 
priced; (b) No rigid policy has been followed to 
fix maximum and minimum limits in Hotels; 
(c) system of pricing of ~tores has not been fol-
lowed in Hotel Ashoka, Bangalore; (d) a fool 
proof and scientific store accounting procedure 
has not been adopted by Ashoka Hotel, New 
Delhi with regard to stores and internal control 
on stock is lacking. The Secretary of the Mini-
stry admitted during evidence that the present 
system followed old method of inventory con-
trol and a moderJl system of control is necesslW"y. 

The Committee recommend that the Corpora-
tion should take immediate steps to reorganise its 
stores and purchase procedures on scientific and 
modeM lines and make it fool proof. The Cor-
p.;rat!on should also take steps to fix appropria.te 
maximum and minimum limits of stores of all 
categories on the basis of their experience and 
with reference to the system followed in other 
hotels in the country. The Committee also re-
commend that the Corporation should take 
urgent steps to place the existing inventory con-
trol I)'Btem on a sound and systematic footing. 
The Committee would like to be informed of the 
concrete action taken to eftect improvements and 
the economies achieved. 

The Committee find that a committee appointed 
by the Board of Directors towards the end of 
1967 to go into the causes for excessive losses 
incurred by the Ashoka Hotels Ltd. on account 
of breakages of crockery and cutlery during the 
period 1956-57 to 1966-67 did not make any head-
way despite the fact that Government had all 
the time even upto February, 197Q been assuring 
the Committee on Public Undertakings that the 
Enquiry Committee "is still in progress." The 
Committee are not happy at this dilatoriness and 
deplore that the fac~ was neither brought to the 

--------_._--- ---------- ----_._., 
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notioe of Government nor to the Committee. 
From the oral evidence given before the Com-
mittee, it transpires that the Enquiry Committee 
could not fix responsibility on anyone for these 
losses. 

The Committee note that during 1968-69 to 
1972-73 losses on account of breakage of crockery 
and cutlery in the Ashoka. Hotels ranged between 
0.22 per cent to 1.66 per cent of the food and 
beverage sales. The Committee were informed 
that such loss was 1.489 per cent of food and 
beverage sales in Oberoi Hotel. (in 1967-68). 
The Committee were a.lso informed that in major 
Hotels of the world, the loss on account of break-
age of cuslery and crockery varied from 
1.4 to 2.3 per cent of the turnover. The Com-
mittee recommend that a systematic study of the 
percentage of such losses in major hotels in India 
and abroad shOUld be carried out and firm norms 
fixed for each category of Hotels under the ITDC 
Management. The Committee also recommend 
that a review of the ~cen1:age of losses should 
be conducted· each year· with .. a view to 3J1alyse 
the factors responsitJI~,t'ber8f(Jr and take suitable 
remedial action' to keep losses on this account 
to the minimum. 

The Committee find that the amount of sundry 
debtors of the Corporation has increased from 
Rs. 93.46 lakhs as on 31st Ma.reh, 1971 to Rs. 168.85 
lakhs as 00 31st March, 19'r.J. Out of the out-
standing of Rs. 168:85 lakhs debts aggregating 
Rs. 55.38 lakhs ar& outstanding for peri04s ex-
ceeding ooe year to three years. It has been 
stated that the bulk of the outstandings represent 
credits generally allowed' in· the trade. In this 
connection, the Committee have noticed that an 
aggregate amount of Rs. 2.57 lakhs was written 
off as bad debts in respect· of various units of the 
Corporation. The' COmm:ttee .:I·lso find that a 

._- \ 
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sum ofRs. 3.20 lakhs due from the Department 
of Tourism on account of overhead charges had 
been written off from the books on account of 
the revised pricing policy. The Committee 
tmderstand that the question of allocation of over-
l:tead charges is still under the consideration of 
Government. .The Committee desire,! that deci. 
sion in this regard should be taken quickly in 
the best interests of the CQrpGration. 

The Committee are surprised to note that in 
the case of Ashoka Hotel,New Delhi the out-
standings as on 31st March, 1973 amount toRs. 
51.73 lakhs out of which a sum of more than 
Rs. 15 lakhs was stated to be due from MInis-
tries, GC\vernment Departments and Embassies. 
Inthe.a..t Report for tbe year 1972-73 on Ashoka 
Hotel, l~ew Delhi, the Statutory Auditors have 
pointed out that the Billing and Outstanding Sec-
tions need definite impcavements and stricter con-
trol. They have also pointed out that credit 
policy was not being strictly followed and there 
are number of cases whetema,ximum credit has 
heen exceeded. Though the Management nssur-
ed the Committee that the ('oncerned units of 
the ITOC were pursuing rigorously recovery of 
outstandi~gs,the disciowre made by the Statu-
tory Auditors in their report on Ashoka Hotel, 
Bangalore for the year' 19T2-73 have given an 
aJtogetber a d'itrerent picture of the situation, 
and that in the case of Hotel Ashoka, Bangalore 
no follow upactioh was taken in most of the 
cases. The Cbmmittee are perturbed at this state 
of aft'airs in a leading" Hotel like the Ashoka 
Hotel in the chain of ITOC Hotels. The Com-
mittee recommend that the Corporation should 
take effective steps to 91:t'e9mline its procedure 
for billing and follow-up of 'Guts tan dings so as to 
effect prompt realisation of the dues. The Cor-
poration should alBO eneure that bills with Gov-
ermmmtDepartrrientsare settled within one 

-_._----
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month of their becoming due. The Committee 
also recommend that the Corporation should 
strictly enforce the system ot weekly billing and 
also insist on weekly payments so as to guard 
against any guest leaving the hotel without set-
tlement of his dues. 

The Committee regret to note that Ashoka., 
Janpath, Ranjit and Lodhi Hotels, New Delhi do 
not have a scientific system for compiling depart-
mental accounts covering var jous spheres of the 
Hotel activity. These Hotels have not fixed stan-
dard costs, for all the items with the result that 
comparison of actual cost with norms becomes 
difficult. The Committee recommend that ITDC 
should place the costing system in its various 
units on a sound and sc~entific footing, so that 
costs of different activities are readily available 
and an analysis of such costs would enable the 
management to effect economies in its opera-tion 
and keeP the costs under control. 

10.2.1 The Committee are surprised to find that al-
though the importance of internal audit was em-
phasised earlier by the Committee as well as the 
Administrative Reforms Commission, the ITDC 
set up its Internal Audit Cell only during the 
latter part of 1971. The Committee need hardly 
stress that Internal Audit has a significant role 
to play in efficient running of the organisation. 
The Committee urge that the Corporation should 
take steps to ensure that reports of Internal 
Audit are dealt with promptly and points brought 
out therein resolved quickly so that the Manage-
ment may be in a position to take suitable re-
medial action to plug the 10C'pholes if any, cut 
out wastages and effect (lc,-,.omies in expenc\i-
ture. The Committee also recommend that Cor· 
poration should bring important matters includ-
ing financial irregularities brought to their notice 
through Internal Audit before the Board perio-
dically in the interest of timely action. 



193 
---------------- --- -_._----. 
I 2 

10.24 

33 11).27 

36 10.28 

3 

The Committee find t.hat even though the Cor-
poration has constructed hotels & travellers' 
lodges at Gwalior, Varanssi and Bangalore, the 
lands ·of these projects have not been transferred 
in the name of the Corporation. The Committee 
recommend that in order to -safeguard its rights, 
the Corporation should secure t.ransfer of land 
before undertaking construction of the projects. 
The Corporation should ailio have the transfer of 
land in the case of Varanasi, Bangalore and Gwa~ 
lior expedited. 

The c,bmmittee regret to note that though 
the hotel buildings of the J anpath Group of 
Hotels were taken on lease as far back as Sep-
tember, 1965 and leases werp fixed in 1967-68 be-
fore ITDC took them over no formal lease deeds 
had been executed with the Director of Estates 
and the only document a\'vilable W:l·S a brief let-
ter in which the amount of lease payable was 
stated. The Committee note that the ITDC is 
paying Rs. 11.31 lakhs towards the lease (4.1Iakhs 
in the caSe of Janpath, 3:94 lakhs in the case of 
Ranjit and 3.27 lakhs in the case of Lodhi). The 
Committee find that even in the case of Akbar 
Hotel, the Corporation is paying 11 per cent of 
sales or Rs. 15 lakh5, pf'r annum whichever is 
higher to NDMC. The 'Committee were inform-
ed that the proposal to purchase land and build-
ings of the Janpath Group of Hot~s was consi-
dered by the Board fJf D~tors of the ITDC tn 
February, 1869 a.ndtn view of the financial im-
plications involved in the conditions of purchase 
the proposal to acquire these properties was no' 
pursued. 

The Committee also note that under the lease 
letter issued by the Director of Estates, the ser-
vice tax levied by the NDMe and the Municipal 
Corporation is payable by the Holels. The de-
mand for tax from N.D.M.e. comprised two ele-

------_.--_ .. _-_._--
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ment.'I viz., service ta.x and general tax. It has 
been pointed out that the general tax element 
in the bill of the Municipal Corporation was not 
the liability of the hotels and was payable by the 
Director of Estates. The Committee, however, 
find that while the Ranjit Hotel was withholding 
only the genera.l tax element for the two years 
ending 31st March, 1973, and paying the service 
tax element of the Municipal Corporation, the 
Lodhi Hotel has withheld both the service tax 
and the general tax elements trom the rent pay-
able to the Director of Estates. Janpath Hotel 
has, however, been paying the full amount of 
the bill of the N.D.M.C. which presumably in-
cludes only the general tax element. The Com-
mittee thus' find that the practice in discharging 
the liability for the taxes payable to the Munici-
pal Corporation, New Delhi Municipal Committee 
varies from hotel to hotel. 

The Committee also note that some additional 
rent on account of renovation etc. carried out 
by the Director of Esta.tes during the UNCTAD 
Conference in 1967-68 has also been paid to the 
Director of Estates hy the Lodhi Hotel, while 
the Ranjit Hotel has withheld a sum of Rs. 91,000 
upt030th March, 1973 on this account. 

The Committee recommend that the legal 
reaponaibilities of all these hotels in the matter 
of payment o·f rents and taxes to the Director of 
Estates and the ~es to ·the Municipal Corpora-
tion, New Delhi, Municipal Committee should be 
clearly laid down and definite agreements in this 
regard entered into with these parties in order 
to avoid any ambiguity which may lead to legal 
and financial complicatIons. . \ 

The Committee would like to be informed of 
the action taken in the matter. 
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The Committee find that while the total ex-
penses of the Corporation have increased from 
Rs. 524 lakhs in 1970-71 to Rs. 88H lakhs in 1972-
73, the Headquarters overheads increased from 
18.49 lakhs to Rs. 30 lakhs during t.hat period. 
The Committee were informed durilllg evidence 
that the Headquarters expenditure was 3.5 per 
cent of the total expenditure of all units and 
divisions of ITDC and it was reasonable. 

The Committee, however, find that while the 
strength of the field units of ITDC increased 
from 2,910 in 1971 to 4,385 in 1973 i.e. by about 
50 per eent the <;taff strength of its Headquarters 
increased from 204 in 1971 to 3:38 in 1973 i.e. by 
about 66 per cent which is more tha·n the per-
centage increase in the fleld staff strength. 

The Committee recommend that staff strength 
of the Headquarters should be kept constantly 
under review to ensure that the overheads on 
account of headq1Jarters do not prove to be a 
burden on the field activities of the Corporation 
and render them uneconomical. 

The Committee also find that since 1971 the 
staff strength of the ITDC has increased by 51 
per cent. i.e: from 3,114 as on 1st January, 1971 
to 4,723 on 1st ,J;anuary, 1973. The increase in 
the staff was defended· by the Management on 
the ground of rapid increase in its activities. The 
C~mmittee learnt with surprise that no job analy-
sis had been undertaken by the Cor,poration so 
far. It was admitted during evidence that there 
was some overstaffing in :\shoka Hotel, New 
Delhi and J:J.npath. New Delhi though its extent 
had not been determined. The Committee were 
assured that the probelm of overstaffing was be-
ing tackled by the Mana.~ement by undertaking 
re-organisation studiC!ll aurl given conversion 
training. etc. The Committee recommend that 
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the Corpora.tion soolll-densure that increases in 
staff strength of the Corporation were irlvariably 
preceded by scientific manpower studies, lest the 
Corporation should find itself burdened with 
extra staff without adequate work load resulting 
in increased overheads. The Committee also re-
commend that reaJistic norms Lor staff strength 
for each Unit of the Corporation may be fixed 
so that strength of staff can be determined in the 
background of well esta bJishcd norms. 

The Committee note that the Headquarters of 
the Corporation has at prl~sent eleven divisions 
to manage its various 3ctivities. A view has 
been expressed by the Chairman. ITDC that con-
sidering the fact that the Corporation has its 
units spread all over th·~ country from Srinagar 
to Trivandrum, and the new additional 'respon-
sibilities that it wiH have to shoulder as a result 
of expansion of tourism under the Fifth Five 
Year Plan, it will be m:ce3S~\ry "to split the Cor-
poration into two or thr.ee ·Corporations, region-
wise, or conceive of other forms of organisations 
like hav~ng subsidiaries etc." The Secretary of 
the Ministry informed the Committee ,that the_ 
question of future set up of ITDC in view of its 
expanding activities would he considered by an 
Expert Group to be constituted in pursuance of 
the decision taken at the meeting of the National 
Tourism Board held on 1st September, 1973. The 
Committee recommend that Government should 
lose no further time in examining in depth and 
taking a decision on the crucial question of re-
structuring of ITDC in the interest of achieving 
the targets laid down in this behalf in the Fifth 
Plan. 

The Committee note that the officers of the 
ITDC undertake tours vf IOl'cign countries with 
specific purposes of attendillog meetings/conferen-
ces conoerned with tr.avel trade, to' undergo 

-------------- --------,----- _._-----
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di1ferent training courses, to sell hDtele. 1111_ 
the management of the ITDC. to learn JIIJd adopt 
DeW ideas regarding development ot intraatr.ua-
ture for tourism like development of sea beec:ll 
resorts, to inspect equipment to be imported for 
the use of the Corporation etc. There is, how-
ever, no regular system of submission of formal 
reports by the officers on completion of fbeir 
foreign tours. In the opinion of the Committee 
these reports can form a very useful part in the 
lTDC library and can provide i,mmense assist-
ance and guidance in the development of tour-
ism. The Committee, therefore, recommend that 
suitable system should be evolved by which im-
portant points emerging from the tours are spe-
cifically brought to the notice in the meeting of 
the Boards in the form of a memoranda, at least 
once in six months bringing out the latest trends 
in tourism so that timely action could be taken 
by the Corporation to preserve its leadership in 
thefteld. 
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